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MOTION FOR ELECTION TO TIE
JOINT COMMITTEE OF THE HOUSES
ON THE SCHEDULED CASTES AND
SCHEDULED TRIBES ORDERS
(AMENDMENT) BILL, 1978.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHR1 DHANIK LAL WMANDAL):
Sir, I beg to move:

“That this House concurs in the
recommendation of the Lok Sabha
that the Rajva Sabha do appoint a
Member of the Rajya Sabha to the
Joint Committee of the Houses on
the Scheduled Castes and Scheduled
Tribes Orders (Amendment) Bill,
1978, in the vacancy caused by the

resignation of Shri Jagbir Singh,
and resolves that Shri Bhairab
Chandra Mahanti, Member, Rajya

Sabha, be appointed to the said

Joint Committee to fill the vacancy.”

The question was put and the motion
was adopted.

——

THE BUDGET (GENERAL) 1979-80—

contd.
(General Discussion)

SHRI N. K. P. SALVE (Maharash-
tra): Mr. Chairman, Sir, soon after the
Finance Minister assumed charge of
the Finance Ministrv, he convened a
meeting of th Consultative Committea.
[Mr. Deputy Chairman in the Chair].

In the meeting while welcoming him,
1 had stated that after a long time, we

had z Finance Minister who had the

requisite political weight and the
political stature to take nard decisions
even if such decisions were politically
inexpedient and polifically unwise and
he would take those dacisions ruth-
lessly, provided such decisions weoeuld
monitor the fiscal and monetary poli-
cies for an  accelerated economic
growth of the country, coupled with
considerationg of social justice.

Sir, there were two parts of the
statement. The first one was that he
Wwags capable of taking decisions whict
are politically unwise and inexpedient
So far as that part is concerned, i
has come true, almost with a prophe
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tic fervor, but there was the second
part in which T had expressed the
hopes, the expectations of the nation,
when I stated that a person like hiia
would be able to take measures, take
pragmatic and bold steps that would
intensify the struggle for the emanci-
pation from the economic conditions of
the under-privileged, the less privi-
leged, the ill-fed, the less ncurished
and the 40 per cent populace which 1s
miserably dragging its life at the
poverty line. The hopes, the expec-
tations and aspirationg of these people
have not only been ‘trampled upon,
but these budget proposals have blown
the hopeg to absolute smithereens. It
is a very regrettable phenomenon. In
one of the longest speeches ever deli-
vered in the Lok Sabha connected with
the Budget, containing 147 paras, the
Finance Minister made out his own
calculations. He rackoned the receipts
in a figure of Rs. 16,551 crores and the
expenditure of Rs. 18,526, Now at
the current level of taxstion the
receipts are worked ocut at Rs. 16,551
crores, working out a deficit of Rs.
1975 crores. Then he proceeded 1o
say that he cannot leave this deficit
uncovered. There have to be certain
taxation and the country must bear
with him. But it is stated in his
Budget Speech that the taxation pro-
Posals must serve and subserve three
objectives and he enumerated 1he
three objectives. IMirst one is, eradi-
cation of disparities, the other is, aug-
menting the production and avoiding
of waste and the third 1s eliminating
unemployment and under-employment.

So far as these three objectives are
concerned, purely ag a matter of eco-
nomic philosophy these objectives are
absolutely and clearly outside the
pale of any controversy, whatsoever.
In fact, 1 beg to submit that as a
proposition of Budget theology any
developing country would adopt thesz
bjectiveg and whichever countries
1ave sincerely sought to achieve these
bjectives have not merely achieved
| miracle of economic growth but
lave been able to make the lives of
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their people happy. But il one were
to juxtapose these objectivesin relation
to the actual budget proposals and
criticially collate the two, one would
find—with all respect to the Finance
Minister, unfortunately he is not here,
on a personal level I have a hLigh re-
gard for him because he is 2 man of
some integrity—that this gentleman
hag been taken for g terrible ride by
the bureaucrats. He has not been
able to understand them. He is com-
pletely new to the task and he has
been taken for a ride for the objec-
fives, and the proposals do not make
any sense whatsoever. In fact, the
taxation proposals, without any doubt,
are wholly counter-productive to these
three objectives. Sir, eradication onf
disparities necessarily involves stre-
nuoug efforts of upiiftment, economic
uplifiment, of those people who are at
the lowest rung of fhe ladder, at the
cost of those who are at the highest
rung of the ladder. You cannot think
of eradication or reduction of dispari-
ties by thinking of upliftment of some
at the lowest rung at the ceslt  of
others who are at the same rung of
the ladder. 'This ig something which
is not known in any scheme or con-
cept of reduction or eradicaticn of
disparities.

Firstly, 1 dispute the contention that
there is anv effort at eradication or
reduction of disparities, but certainly,
there is one undisputable facet of this
budget. The pcor are being crushed
and crushed ruthlessly and merci-
lessly. People who are at the iciwer
middle class constitute the poor. The
people in the small towns, in the
rural areas belong to this class and
constitute the poor

SHRI ARVIND GANESH XKUL-
KARN] (Maharashira): 1 have one
request to make. I am not insisting
on this hecause ultimately the Govern-
ment js a government. When persons
like Mr. Salve is speaking, at leazst
courtesy demands that the Depuly
Prime Minister and Finance Minister
should be present. 1 am secing this
for the last three days. When senior
members of our Farly are speaking
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from the Opposition gide, he i not
present. 8o, 8ir, I would only re-
quest you that his presence should be
ensured because when a Member with
his knowledge in taxation who is an
expert, in speaking, there is nobody
present. I do not dispute the seniority
or the claim of my hon’nle colleague.
1 do not know hiz name, but he is a
Minister of Finance. That much I
know. I don’t know that is why [ am
saying that I don’t know his narne

SHRI M. R. KRISHNA (Andhra
Pradesh): You should know tha numss
of the Minister at leas:

SHRI ARVIND GANESH KUL-
KARNI: Not necessary. I never gc to
anybady’s house. Why should I know
who is who? But when a senior Mem-
ber like Mr. Salva s speaking, at least
somebody should be there.

AR a0F @Ed (wErE)
YA, AT a8 FEAT § f waqiw 7
TF Te TAIT QA 57T 12T A<
gaq fufeedi =1 qeai & Sergga
FH FT TOW W@AT Fifge arfs ga
AT &Y 48 AT &1 - o ¥ fafqee
FTE ...

(Interruptions)

HIqRo WMo & O THI T3 7 : 4T
TN avg @ o & fafreei 4y €2igaw
FEAGT?. ..
(Interruptions)

SHRI ARVIND GANESH KUL-
KARNI: Day before vyesterday in
the Lok Sabha also, Mr. Subrama-
niam, ex-Finance Minister spoke; Mr.
Venkataraman spoke from their Party.
The Deputy Prime Minister and
Finance Minister was not present
there, This is ridiculous.

SHRI SUNDER SINGH BHANDARI
(Uttar Pradesht: Don’t bother about
the other House.
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SHRI ARVIND GANESH KUL-
KARNI: Mr. Bhandari, this is a
courtesy and convention.

SHRI SUNDER SINGH BHAN-
DARI: I accept that. But the Minis-
ter of State is here.

SHRI ARVIND GANESH XKUL-
KARNI: Parliament is not a factory
having double shift here one manager
is supervising both the shifts. This
is not a factory; this is a Parliament
of people’s representatives who de-
sire to project their views,

SHRI N. K. P. SALVE: 1 am grate-
ful for the kind words which my
friend has spoken about me. But [
am a humble servant of the House.
Sir, there is a certain courtesy which
the Minister shows to the Houze as
such. We are going to raise certamn
gvestions of cardinal importance aud
if they think that this debate is &
plenty of verbiage and non-sense and
they can merrily take decisions which
they think are proper according to
their thinking, then it is a different
story. But if they are going to at-
tach some importance to the debate
in this House, or the other House,
courtesy demands that the person
who is responsible for making these
devastating proposals in the budget
should be present. Sir, no budget
has created such a furore and such
an amount of controversy as this
Budget has done. It has t{ramvled
upon the rights of the poor through-
out the country. And imagine the
way they are treating us, glibly talk-
ing with a self-slaughtering com-
placency about themselves,

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
PURUSHOTTAM KAUSFKIK): Sir,
on behalf of the Government, I can
assure the hon. Members that we do
not take non-serious of any of the
Members; more so the senior Mem-
bers of this House. But it might be
that the Deputy Prime Minister and
Finance Minister is busy in the other
House.



127 Budget (General)
SHRI ARVIND GANESH KUL-
KARNI: Would you take a pow ...

MR. DEPUTY CHAIRMAN: Order
please. Please don’t raise such mat-
ters,

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH): It is not my
fault if people don’t know me.

SHRI PURUSHOTTAM KAUSHIK:
Whatever the hon, Members are say-
ing, we are taking down the pmnts
and these would be duly replied to
when the Deputy Prime Minister re-
plies to the debate on the Budget

SHRI N. K. P. SALVE: Sir, 11 1s
not a gquestion of an individual being
senior or junior. Please completely
disabuse your mind of that. AIl I
am submitting is that if the debate in
the House is to be taken szeriousiy,
purely sending in reports and geiling
him to reply is not the best way,
something better can be done. And if
this is the best, I would have nothing
to zay in the matter. But, Sir, kindly
don’t add this time to the time given
to me because I am already short ot
time.

Sir, I was on the auestion of up-
liftment and eradication of dispar:-
ties. It is a very strange manner in
which the Finance Minister iz endea-
vouring to eradicate dsparities by
trying to keep the poor people un-
der the illusion that he is eradicating
disparities and under the absolute il-
lusion that he is giving relief to some
other poor. In fact, the reality is to
the absolute contrary. Sir, there was
a study conducted by certain govern-
ment agencies on human nutrilion.
The facts which have been revealed
in that study will shock the huvmar
conicience, A brilliant economist has
analysed those facts from his point of
view to determine what are the basic
causes which. have gone to such
lamentable disconcerting conditions
which prevail or which engulf thoze
people who are living near the pover-
ty line. This is what he has tn say.
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This is not a politician writing but an
eminent economist. I quote, Sir..—

“Our per capita human consump-
tion of cereals at avout 400 gms. per
day i3 not only low, but it is lower
in relation even to some of our ncig-
hbouring countries (Pakistan 496,
Burma 419, Egypt 565, Republic of
Korea 572 etc.) Worse still  far
from increasing, it has declined
from the level of 419 gms. in 1965.
Again the C.8.0’s quick estimates
of national income for 1977478, also
recently released, show that in re-
lation to 1970-71, the average per
capita consumption expenditure in
real terms has in most years, .tag-
nated at lower levels.

Therefore, the inadequately ap-
preciated truth about the massive
buffer stocks of wheat and rice is
three-fold. First, the stocks are
mounting up but people remain 1li-
fed because they do not have the
requisite purchasing power te huy
the very basic commodities of con-
sumption. Secendly, even after of-
fering a high subsidy of 26.5 per
cent on the bare economic cost
(without any allowance for profit),
people cannot afford to buy food.
Finally the cerea] consumption has

actually gone down, for the masses
below the poverty line, the de-
cilne in consumption, from the al-
ready low levels must have been
even more sharp than the average.
All of which goes to emphasise that
we have not yet been able to make
a dent in the root cause of our eco-
nomic predicament viz., the increas-
ing unemployment, and declining
purchasing power, perpetuated by
inadequate economic growth.”

This, Sir, is the malaise which goes to
the root of these disparities, the mal-
aise of inadequate economi: growth
wheh is only 3.5 per cent.

Sir, as against 7 per cent odd last
year, the economic growth is only
3.5 per cent this year odd. There is
depletion in the real purchasing power
of the Rupee. There is unemploy-
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ment and . under-employment. And
what has been done to improve these
conditions? What has been done to
bring about accelerated growth of the
economy so that larger purchasing
power comes into the hands of those
who cannot afford to themselves 400
grammes of cereal in a day? And
these are not the only problems which
the economy faces in the country.

There is great talk of satisfactory
state of economy. The glib talk of
satisfactory state of economy is not
only a hogwash, it is self-slaughter-
ing complacency. You have only te
face the economic problems and rea-
lise and appreciate what they are {or
the people living at the poverty line.
Then you will not be so complacent,
so dangerously complacent about the
satisfactory state of the economy. I
seek a reply from the Finance Minis-
try. What about the lower rate of
overall growth at only 3.5 per cent?
Please do not give us a hogwash of
reasons. What are we to do? There
is no growth so far as agriculture is
concerned. So far as industry is con-
cerned it is much better. And, there-
fore, overall growth is 3.5 per cent.
Our charge against you is this that
India never had it so good as it had
during 1977-78 and 1978-79. But it is
a bunch of incompetent lpeople manag-
ing the fiscal and monetary policies
who have brought this havoc in the
country irreparably damaging the
economy of the coutry. I ask all of
you: What is the reason for the de-
cline of the gross domestic savings
which have decline to 22.4 per cent
as against 23.3 per cent of the gross
domestic products. I am quoting these
fisures from the Economic Survey.
What about the absence of growtn in
investments? Have you heaid of a
country achieving economic growth
without there being growth in invest-
emnt? Do you have the Jana Sangh
diya or somet hing else to achieve a
miracle that you will rub it and a
gene will come and the couniry's
economic growth will come about?
Uniess there is inve:tment there is
never going to be economic groewth.
There is the investment of 7.4 per
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cent for augmenting the Plan. This
7.4 will be washed off, will be neutra-
lised by the inflationary spiral which
is on the anvil. There is far too much
inflationary ammunition you have put
in the Budget. When it explodes,
the first people to be exploded will be
from your own party.

Sir, what about industrial unrest
and indiscipline? You are not able to
cope with and tackle these matters.
Would not industrial production have
been much higher if it was not for in-
discpline and labour unrest whicn you
have not been able to tackle? What
about non-revival of the sick units
and the increasing sickness in indus-
try? What about the pernicious and
deleterious decline in the exports?
What are you doing for it? Every
time there is a problem, you fall back
upon the foreign exchange which has
come to you for no fault of yours, for
no work of yours. Through invisible
exports those monies have come and
you try to fall back upon the same.

And what about the unsatisfactory
power position? You have made some
higher allocations. The figures are
somewhere else—I do not want to get
at them. “But the power position
has been most satisfactory through-
out the country.” Now a person will
have to be an idiot—either congeni-
tal or of his own choice—if he were
to feel that everything is all right
now in the power supply position.
The power supply position is dange-
rously unsatisfactory and nothing is
sought to be done,

Finally, what about the spurt in
money supply? There is a 50 per
cent growth in money supply and on
top of this has come this Budget of
yours which, I submit, is anti-growth,
pro-kulak, pro-super rich and, that is
why, this Budget is entirely anti-
people.

PROF. N. G. RANGA:
Pradesh): Not pro_kulak.

(Interruptions)

SHRI N. K. P. SALVE: I shall
make my case. (Interruptions) I shall
come to it and I shall explain how it
is pro-kulak. Because, there is a

(Andhra
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very powerful kulak lobby. I will
not be cowed down by any lobby. I
shall explain, I shall give you the
figures, I shall show you how it is
pro-kulak., (Interruptions) 1 would
not like to be interrupted. It is going
to unleash an inflationary gpiral
which you will not be able to control.
Kulaks are those who are surplus
farmers. I have figures to show that
70 per cent of the cultivator; are hav-
ing less than one hectare of land. To
them, ten paise of relief per bag of
Jrea is going to give no relief what-
so ever. There should have heen dif-
.erential pricing for those 70 per cent
of people., Studies have been con-
ducted by the Reserve Bank and they
have shown that four per cent of the
people who have above eight hec-
ters of land have devoured for them-
selves 27.7 per cent of the credit faci-
lities whereas people who have less
than two hectares of land got only
14.5 per cent. I do not wanl to go
into those figures and statistios but,
for God’s sake, bear with me. 1 ghall
satisfy you in the limited time I
have at my disposal. But if anyone
thinks that it is going to help the
poor cultivator in the rural area, the
unemployed in the rural areaz, the
poor in the rural area, he is living in
a fool’s paradise. Absolutely there is
going to be no relief to the poour. There
is absolutely no silver lining for the
poor. There is a silver lining, if at
all, for the agriculturally surplus
people.

I want to make one thing clear. Y
was on the question of inflationary
spiral. But Shri Ranga is my rever-
ed leader and I want to make one
thing clear to him. I am not against
“Larger money being diverted for
development of rural and agricul-
tural areas.” In fact, only Rs. 57
crores more have been given for the
development of rural areas, which
will again be neutralised. ¥or agri-
culture and rural development, Rs.
1811 crores have been earmarked as
against Rs. 1,754 croreg last year.
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That means there is an increase of
Rs. 57 crores only. I submit that this
increase of Rs. 57 crores is niggardly.
It is not going to help us at all. The
increase should have been of Rs, 200
crores to Rs. 300 crores. Initead of
giving these 349 crores of rupees to
the ' surplus farmers, if the amount
had been put in for agricultural deve-
lopment and rural development. I
would have been the first man to take
my hat off to the Finance Minister.
That is my grievance when I say this,
How can we be against the farmers?
How can we be against the rural
people? They constitute India. It is
their growth, there prosperity which
will be the prosperity of the country.
But I put this question: Is ther? any
justification for these 349 crores of
rupees being given by way of these
four concessions to the surplus far-
mers instead of being put in for a
development programme for the rural
agricultura] sector? Would the latier
not have been more sersible? Becuase
imagine, without this growth, how
would you bring in more puichasing
power in the hands of 1he people who
are on the lower rungs of the ladder?
If you do not really bring more purc-
hasing power in the hands of the-e
people, the agricultural commodities
will never be able to get the prices
which you want them to get @nd
which are reasonable. In fact, the lot
of the agriculturists, if seen from a
long-term point of view, will never
be catered to, will never be served
by relief for conspicuous consumption
of surplus farmers. In fact, if you
give this money to the surplus far-
mers it will go in for conspicous
consumption jn the rural aress. That
is not going to help the growth of the
rura] areas. That is my grievance.
Divert Rs. 500 .crores more, if you
want to the rural areas, the agri-
cultural areas. But you are not go-
ing to do that because it is not your
class. You want to give it to a cer-
tain set of people. This is what you
have done. And at whose cost? I
shall be coming to that a little later.
It is going to unleash an inflationary
spiral which you will not be able to
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control. You seem to be feeling witha
dangerous complacency that with the
highest ever buffer stock of food-
graing and happy and comfortable
position in foreign exchange you will
be able to control the inflationary
spiral,

Sir, there are three wise men who
have said that the Budget is not infla-
tionary. One of them is the Finance
Secretary, Shri Ramachandran. The
second is the Economic Affairs Secre-
tary, Shri Manmohan Singh. And the
third is Shri Raj Narain. Now, so
far ss Shri ‘Raj Narain’s economic
predictions are concerned, they may
not be right, but he is not unpredict-
able with his economic predicticns
which are well aligned to his political
alignments for the time bLeing, There-
fore, we understand whatever he
says about the inflationary spiral.
But what about these two charlies,
the two Secretaries? The two Secre-
taries have acted like the typical
bureaucrats traineq in the tradition
of legendary British administration
of the colonies, where 1ntellectual
nativeg in high Government posls
were supposed to stand by the British
Raj with every conceivable means of
intellectual dishonesty masquerading
it ag superior knowledge and highest
patriotism. These two Secretaries
say that the price rise will not be
beyond one per cent. I put this
challenge fo you. If it 1is proved
wrong and the prices are up by over
5 per cent, will you tell them that
they wil] be chucked out, kicked out
of their jobs, if their wives have not
already pulled them up for what they
have done to the economy? If they
are honest officers, their wives must
have already threatened to turn
them out of their houses, Mrs, Salve
lost her temper on me when the Bud-
get wag announced. I said: What
can I do? T am not in the Janata
Party. If they are not already in
this condition, are you willing to take
up this challenge? Whom are you
taking for a ride?
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Sir, my submission ig that thig is
very unfair. What the Secretaries
say is that depending on the buffer
stocks and the foreign exchange re-
serves, they are going to control in-
flation. But I ask you: What about
the levies which are going to bring
about a cost push?

Will it not lead to higher wages?
And what about the spurt in money
supply without there being growth in
real termg which may not be able to
absorb the spurt in money supply.
There is a continuous gpurt in money
supply. As a result of it, will it not
lead to, what has been picturesquely
described by the economists, 3 wage-
price spiral? It will lead to, what
another eminent economist has stat-
ed in his inimitable style, an infla-
tionary spira] which is a matter of
arithmetic purely. This is what he
says, Sir:

“The final increase in the prices
of manufactured consumer goods *
would be nine per cent, in the cost
of living of the working class four
per cent and of the middle income
group five per cent. This is simple
arithmetic.”

The Secretaries have their own
weightage. They have their own
method of computation of price index.
And to be able to please the Finance
Minister the two Secretaries are say-
ing that the spiral is going to be less
than 1 per cent. They have to go and
buy things in the market today and
realise that a person who is drawing
Rs. 500 has to bear the price rise of
over 22 per cent. They are cursing
you right, left and centre. But I
will submit, Sir, this is what is inevi-
table for all the consumers all over
the country.
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I shall come to the question of
some of the taxes that have been
levied. Sir there has been an in-
crease in taxeg on the transport in-
dustry. On mopeds, scooters, motor
cycles, three wheelers, carg and com-
mercia] vehicles. Taxes on these
have increased and it hag been said
that these are items of luxury use,
that these are items which are used
by the rich and the gffluent and that,
therefore, this increase is justified.
Sir, may I submit with the utmost
humility that the whole approach
that these are luxury goods and are
used only by the well-to-do persons
for wasteful purposes is a hopelessly
antiquated notion and the whole ap-
proach is ante-diluvian? Do they
understand that for accelerated
growth one of the prime and most
important industry, one of the prime
and important needy 4s the highly
developed transport. Without deve-
loping transport it is not possible to
expect accelerated growth of economy
in the country. Taxation of trans-
port industry is entirely anti-growth.
It is absurd to say that this is used
by those people who are rich and
that it is wasteful. Gone are the days
when one could buy petrol and
could just go for an evening drive.
Nobody goes for even drive these
days.

Taxes have been increased on con-
sumer items. They are petrol, kero-
sene, soap, detergents, biscuits and
chocolates. Even baby foods in this
Year of the Child, have not been
spared by the Finance Minister. The
babies have not been spared, the
children have not been spared and
the poor have not been spared.
Therefore I call it anti-people,

So far as petrol is concerned, do
they appreciate and understand that
over 70 per cent is debit and credit
exercise? Whatever you increase is
ultimately borne by you to the extent
of 70 per cent. It is the Government
agencies, the public sector undertak-
ings or geveral] Government functio-
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naries who use petrol, and it is the
Government who pays nearly 70 to
75 per cent of the cost, and the re-
maining is only 25 per cent. Kindly
understand the disqrimination. I
want to bring to your notice a little
more carefully. Those who run their
cars on expenditure account in the
companies or on professional account,
they are let off very cheaply, because
in any case 55 per cent or 60 per cent
of the cost is borne by the exchequer
on the expenditure account. You
spend Rs. 10,000 on petrol. That does
not matter. Fifty-five per cent of
Rs. 5,500 or Rs. 6,000 is the relief you
get in taxation. That is the relief
you get by way of deduction from
income for taxation. But a poor
man, a man who wants to reach his
children in these days of terrible
position of law and order wherein
you had the most gruesome of crimes
of Sanjay and Geeta, wants to drop
hig children to school so that they
may reach safely. These parents do
not run their cars at the cost of the
exchequer. It is these parents you
have hit below the belt. It is these
people, you call them rich. If they
are honest employees, they can be
anything but rich. Therefore, it is
necessary that you should consider
whether it is fair that you give all
sorts of relief to only those who are
rich, only those who are paying tax-
es in the high brackets; they are
getting relief. To them it makes no
difference, those who are running it
or the expenditure account either for
profession or for business or who are
running it for the benefit of the
Government. To you, Mr. Minister,
it is going to make no difference.
You can have any amount of petrol
for your cars. To you or to Mr. Kau-
shik it is going to make no differ-
ence. But ask gomebody who is sit-
ting in the Official Gallery what it
means {0 him if he thinks of taking
hig children to the school. And tak-
ing children to the school, I submit,
is no wasteful expense. This is no
luxury and if this is what you are
going to axe, you are not being sensi-
ble at all. My submission s, for
petrol at least, will you agree to do
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one thing? Give every owner of a
car who ig not running it on expense
account at least six or seven gallons
by way of coupons or something on
which he can buy cheap petrol. Why
he should be made to bear so much
burden, I am just unable to under-
stand. And what about soap? Soap
has also become a luxury item? [
think this is denial of the basic dig-
nity to human beings. It not only
violates all the norms and canons of
taxation, but it violates the very dig-
nity which a human being is entitled
to. Do you think the human beings
are living like the flora and the
fauna, like the vegetation and ani-
mals? Do you think because they
do not use soap, human beings also
must not use soap? After all for
imparting dignity to human life, a
few things are necessary. Even if a
man living on the poverty-line uses
soap, does it become a luxury arti-
cle? I ask you, if you have consci-
ence does it become a luxury item,
even if it is used by a man living on
the poverty-line just because the ani-
mals do not use it? This is most un-
conscionable. You have increased the
levy on detergents, on baby food, on
chocolates. And how much are you
going to get out of it? What pittance
are you going to get out of it? If
nothing else, this ynconscionable taxa-
tion must be completely scrapped.

Then I come to the taxation under
the residuary heading, item 68. Here
it is an increase from 5 per cent to 8
per cent, to yield Rs. 100 crores addi-
tionally, without any cascading effect.
It is said that because the duty paid
at one point in manufacture s allow.
ed by way of set-off when used as
an input in another manufacture of
exciseable goods, it does not have a
cascading effect. Sir, the taxation
under item 68 is the most unscrupu-
lous taxation one can ever think of.
Mr. C. Subramaniam introduced it
stupidly to gtart with at 1 per cent
when he was the Finance Minister
of my party. I told him, “You are
opening the flood-gate of a most per-
nicious and dangerous norm and
method of taxation, and some day”—
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I had warned him; I don’t have a
copy of that speech with me now—
“if a weak Government comes into
power and if it is managed by un-
principled and unscrupulous politi-
cians 1t may raise tax under this
item manifold”. Sir, I never reabs-
ed that what I said then would come
true so soon. Abolish this taxation
completely because it violates all the
canons of taxation. This is a steam-
roller taxation without any regard to
the nature of the item taxed, the sec-
tion of the society taxed, the social
cost of such tax. There is no basis
to evaluate its impact. This is abso-
lutely  counter-productive.  There-
fore, T submit, the taxation under
item 68 is wholly irrational and un-
warranted. The taxation under this
item, I submit, is nothing but sheer
tyranny. It must come to an end
some time or the other.

Sir, this ig a Budget in which the
poor have been ignored. The middle
class has been crushed because the
middle class is an insignificant frac-
tion of the electorate. This is hard-
ly the treatment they deserved. The
middle class showed the greatest an-
xiety for voting the Janata into
power. The Finance Minister may
be justified in penalising them but in
the process, the very basis and
foundation of economic growth must
not be ruined and jeopardised. He
must not destroy the middle class for
even if it is a smal]l fraction of the
electorate, I submit, it constitutes the
very machinery for the development
ang growth of any country. It is an
invaluable asset to the society. In
the end I would submit in all humi-
lity that your party is tremulent and
dithering under the weight of inter-
necine, factional, infighting and tre-
cherous manoeuvres of power poli-
tics by unprincipled and unscruplu-
ous politiclans in  your party who
had pretended as the greatest para-
gong of virtue and Messiah of Parlia.
mentary democracy in the 77 General
Elections, If you are anxious to kick
out such a party and Morarji’s Gov-
ernment, you could not have improv.
ed on your Budget. Our coancern is
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only that in the process you are mak-
ing those at the poverty line pay an
unbearable cost and damaging the
economy of the country.

Sir, I am grateful to you once again
for this opportunity. Thank you.

SHRI ARVIND GANESH KUL-
KARNI: Mr. Deputy Chairman,
after an expert academician like my
colleague, Mr. Salve, has spoken, an
expert on taxation, for a common
man like me who has got an agricul-
tural base it is very difficult to pro-
ject my views, However, I will take
the opportunity and the courage to
discuss the Budget and analyse it in
my own way.

At the outset, Sir, I welcome the
philosophy of agricultural develop-
ment that the Budget has presented.
Of course, many friendg have said it
is kulak-oriented; many such com-
ments have been made. But [ think
the persong who are describing this
Budget as kulak-oriented, have to re-
think on what they are saying. It is
not that I am admiring what the
Finance Minister hag stated in his

Budget. But in the tax proposals he
has made I do feel there is some
philosophy.

I find that it is for the first time
that such philosophy has been intro-
duced into the Budget. How much
of the benefit has gone to the kulak,
what portion of it has gone to the
kulak, what portion has gone to the
non-kulak, these are all gcademic dis-
cussions? Those who talk of kulaks,
they are themselves kulaks in an ur-
ban society which receive high remu-
neration in comparison. So they do
mot know or confused about what
they are talking about. I say Lhis
year we have a Budget with a differ-
ence. But the difference is not as
big as hag been made gut. Whether
one agrees with its philosophy or not,
the Budget thig time has a philoso-
phy. It is not the philosophy of in-
flation control nor that of redistribu-
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tion of income and wealth; it is the
philosophy of agricultural develop-
ment and that is what I really wel-
come. One economist once remark-
ed: Agricultural development in an
underdeveloped country ig generally
slow because among other things the
Ministers of Agriculture are seldem
men of calibre and dynamism. I for
one believe that agricultural develop-
ment is generally slow because the
Finance Ministers seldom Thave a
theory regarding agricultural deve-
lopment. Most Finance Ministers are
preoccupied with industrial advance-
ment and they do not bother about
giving a major push to agriculture.
Though it is doubtful if industries can
be sustained long enough without a
constant push in the field of agricul-
ture. Here in the case of the Janata
Party it is not only this, but the in-
fighting that is there, has also caused
delay in giving a push to agriculture.
Another econemist said, an industrial
economy is one with a highly deve.
loped agriculture. He could not be
more right that it is a matter of some
satisfaction that we now have a Fin-
ance Minister who has made it his
business to make the Budget an ins-
trument for agricultural growth,
Sir  as far as the allocation for agri-
culture and allied activities is con-
cerned, it lookg as if it is in the hands
of an enthusiast. But the same en-
thusiam is not visible when it comes
to the question of distribution of in-
come and resources of the small far-
mers.

1,00 p.M.

PROF. N. G. RANGA: That is
right.

SHRI ARVIND GANESH KUL-
KARNI: Then, Sir, it has been said
here that a very wide range of in.
direct taxation, which is quite often
regressive in  character and which
falls on the lesg well-to-do segments
of the population is there, which fur-
ther underscores the lack of empha-
sis on equality. Sir, in this connec-
tion, I wag really surprised to hear
Mr, Salve. Mr. Salve is a wurban
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based person with roaring practice on
his orientation naturally is urban and
he won't dispute that. But, yesterday
being a holiday, Sir, I was reading
some articles by one or two econo-
mists and their analysegs and I was
reading what they have said about
this Budget. Yesterday, I read two
papers which came tg me-—one was
“The Hindustan Times” and the other
was “The Indian Express” or some-
thing like that. One article was
“The Farmer and the Budget” by
Shri T. N. Nainan. He hag taken the
line that this is a kulak-oriented
Budget. Then, Sir, there is an obser-
vation by another economist, one
Shri Shrikant Sambhrani who is in
the Jawaharla] Nehru University
Hig article is:  “Subsidy for Whom?”.
Ultimately, he has shown that the
Budget is an agriculture-oriented
Budget and that this should be en-

couraged. So, I am not surprised
............. I conglude. Theoriti-
cians and academicians are both
confused.

SHRI SHYAM LAL YADAV (Uttar
Pradesh): Mr. Kulkarni, excuse me
for my interruption. He has said
that there is a city kulak or wurban
kulak. There are city kulaks and
urban kulaks and don’t forget that.

SHRI ARVIND GANESH KUL-
KARNI: Whether it is the urban
kulak or the city kulak, I am not
concerned with that because I have
got my own philosophy and with my
philosophy I will see that the far-
mers, the rural population, get more
resources in their hands and that
they deserve to get benefits from the
Jovernment whereby the rural pover-
ty in the country can be eradicated.
There I stand to support the Budget
to the extent possible. There is a mix-
ed reaction, Sir, to this Budget and I
can understand that. But it is not to
the extent as stated by Mr. Salve, Per-
haps, Sir, Mr. Salve might not be
aware that as a Director in the In-
dian Farmerg Fertilizerg Co-opera-
tive, I had got a publication recently
entitled “Fertilizer Situation in India”.
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If you go through this, you will
find—and you wilj be surprised to
know—how much the farmer, during
the last five or six years, had to pay.
I will only quote just two or three
lines, Of course, it was during our
Congress regime and I do not blame
the Janatz Government because the
Janata came to power only very re-
cently and they +have been there
only for two years now.

Sir, there is something called the
economics of application of fertilizer
in agriculture and there is the NPK
application in agriculture. Now, we
have to compare the fertilizer and
foodgrains prices. You will be sur-
prised to know that these prices have
been continuously rising right from
1971 to 1978. In physical terms, tfo
purchase one kilogram of paddy, you
required Rs, 3.79 and now it is
Rs. 5.96. In physical terms it comes
to this and this is the position. Simi.
larly, in the case of wheat it has
gone up from 2.64 to 3.86. Similar
studies have been made in respect of
certain other things also. But, Sir,
there is a myth that the small far-
merg do not use fertilizers. It is to-
tally wrong. Personally, Sir, I am a
land-holder having 12 acres of land
though under the ceiling laws of
Maharashtra it is 16 acres which
should be perennially irrigated. Sir,
we have got a small well which can-
not support perennial irrigation,
which can only get us some crop for
three or four months; to that ex-
tent only. Sir, in that context it is
impossible to use fertilisers, because
they were very costly. But now a
subsidy hag been given. Once these
prices are reduced, the small farmer
will use it.

I will give you an example. When
cereals are grown the crop depending
on rain, usually per acre you got 4
or 5 bags of cereals. But if one uses
fertilisers, one can get ten Dbags.
That means, to that extent his re-
sourceg will be naturally more. But,
for that purpose, Mr. Charan Singh,
while moving his Budget and giving
subsidy has forgotten to make the



143 Budget (General)

[Shri Arvind Ganesh Kulkarni]

entire structural changes required in
the equation between the rich and
the poor in the rural areag also. Un-
less structural changes take place
under the Land Ceilingg Act and these
are properly implemented, unlesg the
philosophy and the activities of the
Reserve Bank of India are brought,
where the small farmer is the king-
pin of agricultural development, this
type of subsidy is not going to per-
colate to small farmers with that
much I agree. But the philosophy is
not there, to say that only the ‘kulak’
is going to be benefited is total distor-
tion. It is erroneous, academician do
not understand field problems,

There is another point in this. It is
futile to attempt to divide the rich
farmer and the small farmer, Sir,
with 12 acres of land, my total in-
come must not be more than Rs. 3000
or Rs. 4000 per year, whereas a ‘cha-
prasi’ or a fourth class peon in Bom.
bay, in a factory, is getting Rs. 800
per month. His total income comes to
Rs. 10,000 plus other benefits....
(Interruptions) Sir, in Guest Keen
Williang Lid. they have recently
signed an agreement that in addition
to Rs, 300, if a man marries’ honey-
moon expenses would also be paid for
them. . .(Inperruptiogs)) | A small
farmer has all along been dependent
on the rain-go. Now, some such sub-
sidies are given. To that extent 1 am
one with Mr. Charan Singh in giving
support to the Agriculture.

He hag completely abolished the
duty on tobacco growers, In northern
Indian whether you grow tobacco or
not, I do not know. I give you my
own example. I never grew tobac-
co at all. But, fortunately, my son
married a girl from Karnataka side
where tobacco is grown. She persua-
ded her mother-in-law: “Let us
grow tobacco”, and.. .

SHRI U. K. LAKSHMANA GOWDA
(Karnataka): That is the advantage
of marrying in Karnataka.. . (Inter-
ruptions)
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SHRI ARVIND GANESH KUL.
KARNI: I never grew tobacco at
all. But for them, the first problem
was to approach the Excise Inspector,
The Excise Inspector was 20 miles
away and he wanted them to send
a car for him. Now, Mr. Sultan
Singh is a progressive farmer and he
might be a ‘kulak’ also.. . (Interrup-
tions) Mr. Salve is a richer urban
apart from being a very clever advo-
cate. (Interruptions) I am a novice.
My wife said that we can grow only
300 saplings, The Inspector of Excise
said, “No, no, there is a duty; you
pay for 500 trees as usually 500 is
normal practice.” We are growing
only 300 treeg in one agcre. And you
know, Sir, the official charge so—
Rs. 25 per acre, Rs, 30 per acre. My
wife told them that she 15 the wife of
an MP. 357 %31, FAT 7 TAodTe
aga Wa & | HIFH! Tur FAT I3A
This is the position. Mr. Sultan Singh,
am I right? 8o, Sir, they are the
youngsters in Lok Sabha and are
novice in agricultural field experience.
Here, we are mature people, At least,
in Rajya Sabha, let ug not denounce
and damage the cause of agriculture.

Sir, I give you only one instance
because 1 have very limited time at
my disposal. Again I bring to the
notice of Mr. Salve more instances, I
think, he will understand it properly.
And today the Communist Members
are absent here except Mr, Mahapa-
tro who would again pounce upon
me. Sir, I have got a study made of
the people who are called the organi-
sed labour—for whom these friends
are fighting against pitiable condition
of the farmers. Sir, Dr. V. M. Dan-
dekar has written a very studied
article—the clasg conflict in India—in
the ‘Mainstream’. Sir, there he says
that as per the census of 1971, out of
547 million people, 180.4 million are
classified as workers, Out of these
180 million, 47.5 million are agricul-
tural labourers, 78.2 million are culti-
vators, 6.3 million are artisans. Then
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there are people with small meang of
production, Tailors work out to 5.6
million, transport workers are nearly
2.1 million; persong in poultry/
dairy are 1.9 million; shopkeepers are
4.9 million. Then, Sir, comes what
you call the organised sector about
for whom my friend, Mr. Kalyan
Roy, breaks his heart. And he fights
for these people and for raising the
wageg of the salaried class and the
babus in Government offices. What
ig their contribution? Sir, Mr. Salve
talked of 400 grams of cereals. Who
eats it? It is being eaten by whom?
Not even 200 grams are available to a
small farmer or an artisan, Who is
eating this. It is being eaten by the
organised labour whose pay is more
than Rs. 500 per month. Why did
you not argue against that? Sir,
their number is only 20 million, that
is, 2 crores. Out of a total working
labour of 13 crores, they constitute
two crores. That means, barely 12
or 13 per cent of the population are
getting lavish benefits in comparison
to a producer of foodgrains who toils.
The Reserve Bank employees, the
bank employees want more and more.

PROF. N. G. RANGA: And LIC.

SHRI ARVIND GANESH KUL-
KARNI: Yes, you have rightly re-
minded me of the LIC. Sir, I just
quote one or two instances. Sir, a
study has been made how they are
treating the policyholders callously.
Sir, at the end of 1957, there were
24 500 clerks and 1038 class I officers.
Sir, you see how this empire is grow-
ing. Everyday, they shout in Bom-
bay, ‘LIC murdabad, LIC murdabad’
On 31st March, last year, the LIC had
44,716 clerks and 4,086 officers—who
are also agitating for something—to
handle nearly 204 lakh policies in-
sured for Rs. 18,000 crores. Previous-
ly they were handling about 6,86
lakh policies insured for fourteen
hundred seventy four crores rupees.
This is the disparity in the LIC also,
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Now, many have asked, what is the
real gain of the farmer? Many may
not be knowing. I know that farmers,
particularly the tobacco growers, are
going to be helped to a large extent
by abolishing duty. This is the new
policy, philosophy. But, Mr. Charan
Singh is wrongly advised. He might
be an agriculturist perhaps but of the
old vintage class, as old ships are
there. Mr. Charan Singh, Rangaji
and myself are agriculturists of the
old vintage class. Now, Sir, the en-
tire pumping sets are there but there
is no electricity. He hag showed a
great concern for that. We uge verti-
cal engines, high-speed engines. And
that has been a new technological
development but maximum output
can be had when you use vertical
engines, He has left out high speed
diesel from taxation and taxation has
been increased. It is totally unpro-
ductive, totally counter-productive
and totally a foolish application of
farmer’s common sense. 1 say, Sir,
you might be aware that it is 10 to
12 horse power engines that are using
diesel oil. There might be some diffi-
culty whether kerosene is mixed or not
mixed. For that it is for the Gov-
ernment to find out waygs how it can
possibly be solved. This light diesel
oil has been left out, which is cailed
crude oil in farmers’ vocabulary.
Crude oil engines are not now used,
or used to very small extent. They
are all horizontal engines of vintage
class. They have been destroyed.
Now vertical engines are being used.
For them the high speed diesel deser-
ves his consideration,

Similarly, Sir, diesel engineg of 5 to
10 horse power have been left out of
excise duty. That is another benefit
that he has given. For these diesel
engines previously the ancillary parts
were being supplied by the  small
foundrywallas and ancillary work-
shops. Mr. George Fernandes’ DICs
and all that comeg later on. The
ancillary parts, which did not attract
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duty because they were the parts of
diesel engine are now attracting duly
at 8 per cent. THEFT TIH FIT

gi a;?[i'n' ? It will rise by another
Rs. 3,000. Does he mean that? Per-
haps he is wrongly advised. Sir, may
the Minister of State for Finance f{or
heaven’s sakg please write down
somewhere these points that  high
speed diesel engines.. ,

SHRI ZULFIQUARULLAH: I am
taking down the points that you are

making. v

SHRI ARVIND GANESH KUL-
KARNI: Sir, there is a saying in
Marathi which I cannot translate in
English fully. It means something
like this: 'To cultivate a barren land,
nobody’s permission is needed,

SHRI N. K, P. SALVE:
atay, % sYrdr g wE !

HUS A

SHRI ARVIND GANESH KUL-
KARNI: That will be unparlia-
mentary. Mr. Salve knows it and I
also know it. Patil’'s permissjon is
not needed for tilling barren land.
Otherwise we are wailing here, crying
here and Mr. Charan Singh is sitting
in hig room there and you are in bet.
ween us. You are a communication
satellite, please note down the points.

SHRI ZULFIQUARULLAH: I have
noted down your points.

SHR] ARVIND GANESH KUL-
KARNI: So, Sir,.. .

MR. DEPUTY CHAIRMAN: Please
be brief.

SHR] ARVIND GANESH KUL-
KARNI: Sir, I will take another 10
to 15 minutes,

MR. DEPUTY CHAIRMAN: Your
time was only 15 minutes.

SHR] ARVIND GANESH KUL-
KARNI: I have not yet covered even
one-fourth of the points. (Interrup-

tions) .

MR. DEPUTY CHAIRMAN: That
is not my fault.
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SHRI ARVIND GANESH KUL-
KARNI: Then, Sir, I will have to
accelerate my speed,

Sir, something has been said about
restructuring of the RBI: Then the
agro-service centres. There is no
encouragement for them. If you real-
ly want to reach a poor farmer, agro-
service centres have fo be formed.
The tractor uses high speed dissel oil.
Where is the subsidy for tractor?

How can you use that? Mr. Salve
or somebody else may say that the
tractor is owned by a kulak. No, that
is not the position. It is the agro-
service centre which owns it; it is
owned by the gram panchayat co-
operative society. You need not refer
to the case of Punjab; that is
something different. People in the
southern areas, in U.P, or Bihar do
not own these tractors; these are
owned by the village society or the
agro-service centres ag they call them,
and they use high-speed diese] oil for
it.

i

Then I come to restructuring of the
RB71 and the LDB. I would like to say
something on the LDB but now you
have told me to conclude and, there-
fore, 1 shall not be reading out from
my papers. I can only say that the
LDB rates have to be lowered. I
have seen the speech of Mr. C. Subra.
maniam as it came yesterday. The
Prime Minister had agreed when they
took the oath that the rate of interest
will be lowered for the agriculturists.
But nothing tangible has come about.

Then I come to the industry. I
have got only two or three points
more to make. Sir, Mr. Subramaniam
has rightly pointed out that just like
our Congress Party, we have got a
heritage and a culture, and this Gov-
ernment, ag you know, iz the cong-
lomeration of 5 or 7 parties. In the
industrial field, it is the Govern-
ment’s view that is given out by the
varioug Ministers. Here they call it
the DIC programme. I can say, with
due respect to Mr. George Fernandes
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who is my personal friend, that this
DIC programme i not the one
which ig going to create employment.
It is another waste of money because
at least in Maharashtra, in every dis-
trict we have got some apparatug like
the DIC and it does not work because
the decision-making power is with
the Financing Institution ang its Head
Office and the Industry Minister goes
on saying that decision-making power
is with the General Manager of the
DIC for the loan to be granted or a
connection to be given or the land to
be given, and the Collector or the
Electricity Board or the RBI Gover-
nor would not be required.

Now I come to investment. Here
you find such a massive deficit and a
long gap between the revenue and the
expenditure. And the price-rise will
not be 1 per cent but it will be some-
thing like 10 per cent. Even in the
capital investment, a 4 per cent prise
rise will show that the domestic in-
vestment and domestic savings are
eroded because you have taxeq the
urban domestic people, the salaried
persons. Mr. Ramkripal Sinha was
complaining to me yesterday that he
is carrying only Rs. 1600/- a month
and I said hat he is fortunate being
a Member of Parliament and a Minis-
ter having free car and telephone.
But the problem lies before the real
salaried persons who work in the
North Block or South Block or in the
various Ministries, What is thei- fate?
They have to be pitied. That is why I
feel that the domestic savingg are
going to be affected.

Then, Sir, the Industry  Ministry
has given some slogan. [ am sorry
for it; and the Prime Minister says
that these are the personal views of
the Minister. I am only objecting to
such type of functioning by the Gov-
ernment. The slogans given by the
various Ministers outside Parliament
and which are not the views of the
Government, have demoralised the
industrial climate in thig country and
I charge the Government for that.
These ulogans have not only demora-
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lised the industrial climate but demo-
ralised a man like Mr. Tata unfor-
tunately. I mentioned it sometime
back and again I am going to mention
it now. Cognizance will be taken hy
the people at large. Whenever a
slogan of nationalisation is raised,
there is not a ripple in the sea of
Birla empire because they have pur-
chased every thing and they are not
afraig of nationalisation or anything
else. They know how to manage.
The older Birla generation is fading
out. The Yyounger generation is
coming up. They have their own
empires. They manage the Ministers,
they manage the Governments, they
manage the political parties and so
on. They do not bother. Tata seems
to be a very honest and sincere man.
I am proud of his achievements, But
he submitted a memorandum to the
Janata Party Committee, Tata must
know that such Committees are al-
ways appointed to beg of the question.
It is not that nationalisation of TISCO
is coming tomorrow morning. The
Prime Minister has already said that
these are the personal views of Mr.
George Fernandes. Mr. Fernandes
has his personal views and some other
Ministers have their personal views.
But this sort of airing persona] views
in the public is to be curtailed by the
Government. Otherwise, you are go-
ing to ruin this country.

Then, Sir, there is another point
which I would like to mention. There
is this loose talk about socialism.
Tata will be well-advised to note this.
He hag got very good advisers. He
does not need advice from Mr. Kul-
karni. But please ask him to invest
and to see that more production and
more employment take place. He is
a man who knows management. He
has the necessary expertise and he
has also got the credit which can
create more money from the people.
Do not dishearten him and I would
request Mr. Zulfiquarullah {fo advise
Mr. Tata and tell him that he should
not be afraid.

Then, Sir, I come to the question of
public  sector  management. The
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[Shri Arvind Ganesh Kulkarni]

public sector is incurring so much
loss that there is no possibility of the
public sector contributing to mobilisa-
tion of resources. There is so much
of wasteful expenditure. Sir, there is
a very important book brought out
by Prof. C. N. Vakil which I have
here. He has given some figures,

A Iqgaafa . I ATT FEAT
&I 7 & | AT 1A wg &9 ar

(Interruptions)

SHRI ARVIND GANESH KUL-
KARNI: I do not quote him now.
Prof. C. N, Vakil i5 quite right. There
is now a committee which has been
appointed. After the Inchep Com-
mission, no Commission was appoin-
ted. The wasteful expenditure on the
bureaucracy and other systems has
to be gone into. I hope the Govern-
ment will look into this.

The last point I would like to make
is this Mr. Charan Singh has been
carried away by a film shown by a
colleague of mine on hand-processing,

as it is called. Sir, perhaps, the Gov-.

ernment is aware. ] have been rais-
ing this subject for the last nine
years. Now, this is the tenth year.
We had some meetings. The Gujarat
Government granted an application
wherein the Government was barred
from taxing the independent proce-
ssors. This question was raised by me
even in the Consultative Committee
meeting, The Minister asked Mr,
Agarwal, Mr. Agarwal explained-—this
is in the minutes of the meeting—that
there being g High Court decision,
this problem will have to be shelved
till the Supreme Court save another
decision. What hags happened? The
duty on independent processors has
been raised from 8 to 12 per cent.
Thig was because my friend, a friend
of mine, from the Lok Sabha showed
them a film. Because Mr. Morarji
Desai and Mr. Charan Singh were of
the old class, they were very much
carried away by the film. Films can
be shown many times. If a process-
ing unit makes a film, it must have
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Rs. 4 to 5 lakhs to spend. We, in
the cooperatives, in the independent
processing units, cannot make such
films because we come under the
Government concurrent audit.

Sir, the Government has done total
injustice. I have written two or three
letters. I have written letters 1o
Mr, Charan Singh. Through you, Mr.
Minister, I would draw his attention
to this. Mr. Shyam Lal Yadav, Mr.
Amin and others—ultimately Mr,
Piloo Mody also joined us—had seve-
ra] meetings. Studies were made,
Excise officers were called. It was
decided that this question should be
discussed again and a rationale
should be found out. At present,
these hand-processing units are bena.
mi units financed by smugglers and
blackmarketeers.  You want to pro-
tect the handlooms, Actually, Sir,
hand-processing units are taking
advantage of the powerloom cloth
produced because it doeg not attract
duty. It is being sold so that, to that
extent, handloom cloth does not find
a market. It is a fact. Mr. Bhandarij,
you are waving your hand like this,
but you are wrong.

SHRI SUNDER SINGH BHAN-
DARI: This is a wrong statement,

SHRI ARVIND GANESH KUL-

KARNI: You are wrong, totally. I
will convince you. At Jetpur in
Gujarat there are table printers.

They want bleached and mercerised
malmal that can only be produced in
powerloom sector through an inde-
pendent machine process. I will take
Mr. Bhandari to my place and show
him. There were 51 units some five to
ten years back. Now there are 951
units, This number hag increased dur-
ing the last four to five years because
of this concession and Mr. Bhandari,
I will give you an exiract of the
factory inspection wherein it is men-
tioned that the people employeq in
hand-processing units are none else
but the bounded labour. They are
employed by the contractors. There-
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fore, you are encouraging a type of
activity which is anti-social, which
does not stand to any economic con-
sideration,

SHRI SUNDER SINGH BHANDA.
RI: No, no.

SHRI ARVIND GANESH KUL-

KARNI: My last point is.. .

MR. DEPUTY CHAIRMAN: Is it
really last?

SHRI ARVIND GANESH KUL-

KARNI: Yes, Sir. Dr. Panandhikar
who is an economist, has said that
out of Rs. 650 crores only the burden
to the extent of Rs. 300 crores is on
the urban middle class people while
the remaining burden is on the rural
class wherein come kulaks and small
farmers. This is what Mr. Salve has
also said. He is not here now.

SOME HON. MEMBERS:
here.

SHRI ARVIND GANESH KUL-
KARNI: Yes, he ig here. So, we are
also consumers. It is not that you
are the only consumers. In the urban
areas we are also the consumers.
Therefore, we should decide and
dedicate ourselves to a voe
policy whereby for the next five to
ten yearg there should be no increase
in the wages of the organised labour.
You should adopt a certain rationale
and philosophy of helping and en-
couraging the  agricultural sector.
Make this poor man resourceful. He
is a market for himself for all these
products, Only through this process
the poverty and the disparity could

He is

be liquidated, and a frontal attack
made on poverty.
Lastly, I can only say that this

Charan Singh Budget is like a food
which we take in a Chinese hotel,
when we eat chicken it tastes sour
as well as sweet; it is something like
that.

ST ITAAAfE ¢ qIA F; FIAATEY

2—-15a+r ¥ fag eafog £ s &)
The House then adjourned

for 1lunch at  thirty-three
minutes past one of the
- clock,
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The House reassembled after lunch

at twenty minutes past two of the
clock, The Vice-Chairman (Shri
Arvind Ganesh  Kularni) in the
Chair.

ot g2 Fag Wy ¢ STATEme
ST, g9 Fwie H fauq v St 7 a7 &y
gz W uF 7t fer wrada faar g
ag fawr o wamma g fewr g AT §
argar g & za femr &Y AT ggar &
qgT w17 | Al &T & 78 SET FEAT TEW
f& za feor &1 @FT aw@r
FEY fowara #i1 #7178 Y | wAF, whvad
2 91 29 o9 ¥ faafaq w7 & fay
TaeAme § 1 390 F1% wE Agy fa foew
qAF Ul & FIHIT 4F IT87T BT §
WL 3T F100 ¥ fquaary) 1 953 ar
wYF1 Tt H1T gwy ag 3=t Earfaw
gY aFar § 57 fawwar 7 a1 77 s¥a
FY, ST ZqT GOF AF T, JAR! §H Seal
¥ wear qfa T 1 ¥fsq oF da 37
fafsa & fF sa% e wvgaa fams
FTEAT TG FIH F &7 y7eq faat @Y
EATL AZTTOH! FT AT KA g7 ATEN &
ITHRT AT FW H « Fomrgat giq

TY TT qIT FY TAL @AT T
fF 1978-79 FTAT W/ 1590 3.F &
U1 ¥ FATCT AT ] | T qeAiw § 7%
FT FT A1 fHTT 7g7 g1 q¥ar g 39
q@ed a1 & faar w7AT 8 9L §e
farr 9z 399 I9E F @O W, ATATY
syfae TT aver TTT & | ITF ATT A BT
XN TG LA F GGTLTTET & 1 T
a9 a1} ®1 3@q g¢ afe gwd farrg
TT AT FISAT FT {7 §9F ATFA 7
ax @t famar <7 F1 F/E 10T 7)Y,
afes gt gan fsaAr gw sofa Sgy
& IaAT wfa s g# 7 faadr gy at
W 19 g9 FL GADT AMA &I mF-
THFAT ZAT, FeFAT gOH mfad g ¥
oyY segaeat &1 fagior g1 s, oF
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(% graT frg Wardi]

wrgafoas sfeefafeas da1 @ srpqr
e forasr g, faw = v & ady
femr o aman frey & fordr oy srga #fsw
FF 2 AFAT & | FIT T TAAGFE=T
F far M1 & a5 w1 At & Tor 3a1-
TT gewag Tg0 &1 a5ar oy gEy fay
FIFIAEAT & g7 39 I F avqey §
FEr TRUE F a7 L M Y A7
1T for & & qav el a5 FY grrsr
&Y, FIAT T37 FY ATAFT ZV 3T 77 ATH
gH faear FTA I AT AT AR @@
FFAT AZEAL ¥ TH qOT A ATAFT oqFq
FIA R 3T a9 FFITEATE F FIQA
ST T M7 § AT AT AT O &
o gy gfawa agay, ST FT orwran & f
T 9 gfqua o a8 A%aT § 1 91 39
TTFT FT {T WAL ¥, TOAET I
Paeara et anfgg Aife e 9 afawa
FAT g § q 8 AvIer A Agy
AT ) 3AR AR ZURL 3T F Fror wfr-
¥z @Y awy § 1 7ad g ¥ g fafemg
=7 ¥ fa=re #Ar =rfgn )

TR FEGAT T WY T39 39 1T 7
& A< fadiy FT 3@ 9FT F TAGT A,
HIorEr  FT AT WEAT qgd Aaw §
T Ieqer T AW & foay axfaq &1 Arw
TR F ) AT G ITH qHIGHAT
T & T0F 9T W IaET wform Sar
2 1 gu a8 =&Y wey i fora rdva sy
9T ager ¥ 3T Afews ai gl & & 9z
FZT 7O T|@T F AT &, gwrR fEar ot
TacT & ITF HIT qGEFST HT avaar
FEAT T T IAFT AIY AT F {0
HTTeIF FEJH| TT IAHT SHAT F 75T
SOFT FAAT FATT ATITAFATHT F1 g
F ferg arex g7 92 1 fRAAT 92 T@7
gar # 3a% foo gfma &1 Fror
FYT 1§ 727 T FT T 7T § ST&F F17q7
JTATGTE AEAT 1A /T Tagar g1
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gAY A B AT I FT FWA
¥ 3fT T 3 S I aF Hifaw
g1 g1 | 3% fore fSiad srava® qram
F1 QT FTT G & I 9T S g|aT
ofoorrs g1 YT IR 3 AT I
aqfed & OT9 =@ FT T ATAT g7
IFET T wiE F agi ¥ fov 5o
ooy gaeT 78 Fist a1 f57 @wa Fgt &
ghT ? ST @ W SeTET g9 AT
TEY &, T AThe AR F 4 Faemw, g
wg amat #1 ¢F frar gar f7a avw
Tq % W Ug-Z F 4199 97 quT &
aTe &1 qfq 3 & da # ¥y 7 o
g | AT oAt fafes wa & fgm aore
FX AT HOF fawm @FE # F 19
o 3 fgur &1 a7 g¥ & fag o
wast Afew, o syt Mg Ak
AT IHY FF-THAT T AT HCH
&N T qT; T8V GATAN HIT T HT a1
¥ gry TN #Y wfow w3 @ A
SEer g fee ar foad fga o ¢
FTH FIAT TTEY §, & ITH!T AT TGH
FT TR |

§ guerar g frgsaey  gaet agTA
FT T 1T 3H Foie A goT 8, a8 gHT
THIT FT OF HeY gV &7 SIET FET
ST aFar § 1 & g fe g faax
#2 f g2 3w o fe feafa & 8,
fows oF av g% ag e #foargar &
THT EHITHATS IAF FIT CFATTA TN
qFT FT W IAF ATAT HIAHT %f‘a:rré
Jar F%7 | WL FH AT FT AEAAL
7 ¥ $ T EHT ALHY FIT G ORI IIET
qgrA T HAAT FRgr A1 £ FT T T
gafa M wlETgae & faw o ag a=r
gras fag gt aaar & | gaar faar o
EF FTAT 93T |

qTHT & § gH Hed FEAT AR
& AP STar ot aqrat s a8 AT #T
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I o qretor rai § Wrge we N
PR FTH @7 g, -2 SN J1aR
7gl a1, # wwwar § 5 ag faardt
QIFFAT §, AreafaFar 7 iy 7gi & |
grife st o qror eve F faaw A
FT goq § WTT I9F ¥ ©F T91S &Y
FTEe T S A § w7 Fa7
qII, ITHANTEAE AgIed, qarar a7 %
ga ded 29 T g, q 2rE wfe Sad
IAS FT 94T T A7 F o7 75
yfawa aF gar & | 59 9% 3qET Gy
F1 Aa9q 78 & 7 % av% 09 3T+
wa® AT A8 & AT gAY I S
af¥T T TNF FET FL A TV AN WA
FT IEERT HTATE (297 §, IHY Sa1eT g9
&1 2foed s<aT 918 § | w9y SU-
AATENeT WGITT A TGI FIST T AT
o g9 grg e 9T F &7 d ofryn ¥z
gz wfqay T 300 77X #1 @7f 97
ST | EFER, SIS arfe & A
TER § I T AT ST TV § 7A@ A
FAT 600, 700 TIT FT T a8
SOAT |} T A1 § & fedy ow
IS § LT [T ;Y A& T HAT
g4 YT QY FT HFAT 47 QY fora
TR A F BT AT WY g7 REE FLAT
e &, (T A § AT & AT
wET A WY &) Y AW WET ;T AT AT
fawrsre T @Y= #T F1E o wd Nfa
FT FLALA & fgr IT FFAT, TH 19
FYEH FY TIT o714 H T@ATEI |

#X 4T FFT IX 9T A ATHIO0
g 1 far18 w33 gay ot gam fagmr
¥ #% O B FT9 F g¢ faard W
g . gl gfqar ¥ s1a frar g A%
zq gfaar & FTT7 397 § g7 F47 f9a190
qTAT ¥ AT agdr w1 Wy &1 zafuk
ZH BIY U IHT 39 AT § HIT agA
F TEW & | FY a1 Fgr 39 fEwr H
qg TAWT AR FIW § WAL giaar &t

1

[ 15 MAR. 1979 ] Lo 158

BT HT g7 THH [T 93 | TT & T
F ¥ o s Tfey, F e o
¥ gq oo feuT § &3 a%d €1 A_h gAY
fuafafezs w9= 7 @1 @ & deF
ST T forg av6 gA a3 ATE &
I qUF 9€ Ag) G | T TH a9 §
1 arfior fasrg &1 @@ 31 gfw &1
g g saq 739 3. 3 Sfawa w2 gfg
g, fawrd ¥ of7 § Fawq 5.6 9fmwm
#1 qfg g &, 7g gfaar 91 @@w & |
TH I § aW 9T gTIT § H9AT
wfad q& 9g= @HT TH A H GHT
Iead gAT TTwifaE g |

TR FY quegT fT qrew W H
g a19 s®TE % anhw s &
g1, fefigae grewdla deeq & w1af &7
FGT FL YTH TIATIRS T T ITERTH
Y GreeTaHE ®Y qIF 9 Zawid @
qGAT FTEA § | AfFHA sa fau A1 foqar
HTATTF TG g7 AT IaaT fearg
7&t 2ar g fafraa arq & F 99 a5 A=
sfqaa wfqay STSmRY #1 T FIW
FT EHTT F&T I 7ET g1 I aF TH
FUSATN & w97 &1 #q4 fquife
&Y F WAL G FIA F FTAATT 7g1 &I
T | qF Gar avar g 5 9g uw qar
ga & fog 9t ofus faear £ qy
F1fg% AT ST & AT J 717 AT 1A
®1 g FTA § T3q7 FT g8 F&UT A~
=ifgm

FT AT AT FAATE | 398 gal
Fard fr fomAdiggramaa v g ¢
#F1 qfa ¥ fad To FL a6 ¥ 3Iq AT
g1 78T f2AT 74T | AT FT G GITATH
T3 & 7 aX fa=rre Fean Fnfgd an)
g U Gar e & g ¥ gw w9 fRags
ST qFA & | g3 T yfaq T a8 wgx
& &Y a1 AT AT FTEY AR HRATH gY
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[sv gz fv§ sew]

AL TG GATLT F¥ &fort § 717§ 7 R
SgH FIT W FLFT 7 TIAN F GH1T
FIX J FTH AZ FAMT AT gH ey
gfer 9T 0 ag= g | /R T
Frafaal F 19 ¥ g7 92T FT Qa7
q1g FT ATCATT 75 IHEST FIH T
W FY ATAIAFAT F1 qf 7T g1 aFaT |

T 992 | ux gAra fqar qar g
& o garm awdE 1 fa=9 50 F
fad ow FHET qAr FTAY | FH 3@y
T FIATE | A FRIT &Y AT FHEY
AT FTH I&T GH F2 | FIF o9
TOTA TrETHT w7 A= mrw ager
FIT E TET g1 QT & | F1ET 57 QY17
= & g% w153 o fovar T & ar
Agl, a8 YT gHTR qraN TE & | gAR
£TA9 999 I8 § fF g S5 59 gy=
ATt 1 gFqerade & foo fag
afy & 719 qgAT 18 €, 3 9 AU
€T T & A1 g | & =S1gT £ g arat
FT JTH ERI e WA A1fRW 1 &fseq
HITT 3 e § oF FAeT 4578 § |
& =g f 5| arg &1 977 fFar S
aifgr & 3@ wAE F @R TF
fafeaa @97 & weaT R & 77 AT
Sicll

¥ qTF F1 t19 TW I0 A AH
Y femrar g 5 wwrafas q=f §
FHY LT F IR F TF R 19 7
Wt gare @t @ &, g ur wser
HATT § | TT TFHTLHT T FASY 75 T
g 99 qT oY agq @97 § F91 99 WY
2\ @ gFg § agar o snfear 93
TAT & WX IT Fafeaat 7 fam fag 9512
F AT L H G § | ggaeA |
T AT GIEGT § T A1 A qAw
gat ey € & s 5 o gt o
fafrag = & fa=z fmar smar =g o
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TH a9 ¥ 3] & FAFAA F 0L
H F a0 TE! TS € | UF AT 98 FET
T & fr 23t & woeww A wWv gt ¥
Zagt & FoFma ¥ w7 gy, gg frfoag
&7 & famm &7 fagg & 1| IHET AAAd
ag & o Sat & O @Y @Y 3 A g
TN 9 AFR FE T FL T AR
21 23 FY N F FF AFT AU
arar &, usfafaefes  oxdFiEx
F Fy F7 fFa1 97 @FAT 8, T FI
o 5g § fo a7 gd aeiear § fa=e
FAT Arfgw | & guaar § fe oo ogw
zq faugt ox fa=e w0 @ ffe=g
€T THY gH AT9 ¢RI )

¥T gg fEeT & fF T A
JgwAar FEgst 9L FO A Sy 3fg A
g 99 9T ol @F FY gAfa=re FAr
=ifge. 1 5w Sy € fF oag Sy
g1 3@ A au ¥ aweqw faege ok
|rFere # ufq agrpsifa awa at ag a1e
¥ F FiAMArE gRIT | 39 aEgHl 9T
Zagt =1 &1 afg #Y 7 § SgEwr aww
foar smar =ifew ) 3@ e A A gAY
FEFTR qTdl & g & faw &1 #:3 @Y
8| FFR 7 3B Afsww § oW1 wT
X F fa=ae frm 24 ® 33 gaAm
M =g fF foow uRiea, qife
JF #K oy frEaw wife g s
IFL &1 LFTEAT & 7 qETAL a=Al &
ITW § AT § W Ay wEfaq
e o =1 AT AT g 1 zaferg
3T TATAT AT WY AT FA F 9FTFLS
qr weeT A |

39 qI4T & ATI-TTZ HI g WY FgA7
2t zaft gur aF faie rar 7 Ay
qafeq & | 9 TEE AT FAOH
I® gamEyTfaal & fawer faaf & qaq
far & F 7 am@ w1 wraar g fw g
I9 FEGHT F1 FTOT@ FaT =@ifgn faa
el #7 frega gn? 3w § SoanaA
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AT W E | 9w S AT 3 AW
¥ 7 WG 9T GAR E AFAT § I
T F & G397 H gH 21 ar faa
FIA AL gravaEar g | § =g g
Y I HIAT SFNAIST F FE1L I,
fafi=a &7 § a&dy SFNAAT F TG
qT HIT 9T FT SFTAMT F AT T
I FEGAT Fi A AT X F IAqT_HA
FLA FT 479 FL | a9F 398 (F g4
7z @R oW fw gary are fager Rar
FT A=WT 277 g, TAfAT F5 AT FT
HTATT HLA T, Jg ASHT AL W0 |

¥ oga ad & o7 Ied”  FIAT
Frimm ff gATK AW W HIIFT GIRA
FAIIT F IR T qTT HAT TR
FUA-ET 3T AT § | T UF Qar fawy
g fom o g® =g /A 7 faw <
FE AT TR X | FEAT 3T Aal
stgf a¥ g siufezw Atsq &1 T FA
N FOTFAT 3 SHF o0 gq fagwt
¥ [IA w7 FT g3 § a3 1 78 IfEa
IR | gW TOAr SRS HIT
9 AT g3 F1 UFIA § WA T TS
THFAST ML AT ZTF F AT ICT T
e ¥ wTe 99 FIEIT § 92 98 A=WT
AEY FI T EIS FT AFT 0T AR
Zq ' 9T FTR TAET & Arg fq97T
faaT T FOfF AT gH FITAT ATE
gHFTaEs arER Ag Aed § J1 fE
HRT FAEEA & qEAT A1 ST
FFEEUA WH CHREIAR G HY
FEAETT § 9% AR A g fo=e &
5T eI EWiY + F T Ry F Ay
Tq g9 FT GAGT FIAT & | g4 Favard
£ fir TSt ool F1 HY sowq wAT
i fsra geawi #Y gw oawas 7 AT
FE A FHT F AT A9 F A,
I-FY qLE £AT4 29 & fqd g qFAHF
¥ T FATFY TH ANAE F HTL AR
TGET AR F4 | ArEwF g2 39 ¥ o

2175 Ao Tfo=—6
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fa= ddr wew fefrmg &q ¥ famrx
FGT | GIAR

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI!): Dr.
Muthu.

*DR. (SHRIMATI) SATHIAVANI
MUTHU (Tami! Nadu): 1 welcome
the Budget presented by the Hon’ble
Finance Minister Shri Charan Singh
and the objectives behind the Budget
generally. The Budget aims in a small
way to mobilise resources by reducing
disparities in income between the
affluent and weaker gections conserv-
ing resources for productive purposes
and discouraging consumption inju-
rious to people’'s health. It also aims
at many efforts for eliminating un-
employment and underemployment.
By stimulating agricultural produc-
tion, by encouraging labour intensive
techniques of production and by im-
proving the competitive capacily of
small scale and cottage industries in
relation to large scale industry.

Y Feq AT @ (ITwIM)
TOMATIS HEE, WO ga€sT & T
¥ | I 9 789 & @' § 7R 7=l 9%
afgdes &1 uF €1 FfaAg qT F
THT AT AA G | AR TX WET F QIR
2 1 7aAY | saqavegey wgred, § miay
FEAT AEAT £ fF FW 8 FA oF #faqe
TAY &7 HAT A0 9% HqigT TEAT =g
afg 7gr o 475 A& S\ q@r g a
®Y g1z ©T 7g 989 g1 WV ¥ I8 forw ara
FT 987 &, Why this discussion?
wig fF ggr = o o7 FiaAe ¢ &7
CEAC

SHRI L. R. NAIK (Karnataka): We
want a Cabinet Minister,

S FET AT VG ;. STAATSTL
7EreT. § wuy FgA1 ARAT g oL

*English translation of
speech in Tamil.

original
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q7 FAT ARG F1F AX(7T A TS
/XL (o uRgaw  fEg)
JUATENT  WEIRY, WA §eeq o
T F97 FaTATE AN TAY (Interruptions).
§ wgar argar g & ool agh ax A
FreaTuit T Iufead 9 WX T J1ET |
Tz wrzAg fafaeeT agr ox & o) |4,
TR faffer g a3 gu & o ...

(Interruptions)

Wi FCq ATF AQ : T TZT 4L A9
9% 989 {1 Wl § Ffade ¥ AT TR
Y AT AR TG0 8 | (Interruptions),

# ¥® ATt ¥ moEy AEedT TR § |
I want a ruling from you.

SHRI 1. R. NAIK: Sir, we want a
ruling from you.

SHRI #ALP NATH RAI: Mr. Salve,
a most senior Member, spoke on the
Budget. No Cabinet Minister was
present here. 1 want a ruling from
you on this question. Let a Cabinel
Minister be present here. Otherwise
no discussion will be allowed here.

gfaar w7 & @ eFE 95 g,
fam A & WY oS gu & Afe uw o
wEl q_t U WINE TG g | IW AT H
& wroeh ( srEEeT Sredt g o @t At ae
o &5 AT dfae fafree aieE 7

We are four Minis-
the

(Interrugitions)
ters of {State here to represent
Governinent. This is net the way.

ITAATH Agrey, Al fraea ag
% = .. (Interruptions). I A% FE
Ffare @ &1 7t 78 a7 A9z W@
TEO g qE AL I FIE FH ALY
AT | T AT A F qIURT TG § wer
e g

gaawraw (N mifasm wom
FAFUL) : FoOATT TT S, HF AT
ged qIgH &1 gA |
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Y U0 &o Yo |eq : - HATHAT,
A0 fqazw 2w g 5 Ay ma A
T F1 qaT g, gIw F Afqesr v
qATA ¢, TH AAS FT OEF A gfer ¥
FHT A @ | AT AT a5t 48 & Talw
2 & & T 3gr A &\ w39 T
N 9WOUT AT I TEEH AT
AFL FEAT AT ATAGF ¥ | 91T 59 09
F AFT F99 7g 9 A9 % 7 HEA
T T @Y, AT A TET & FY AT
g g g1 W | B fAaEa s,
o9y g 2 fF 73 & vAuT &, 7w a0
FT WAL 419 £ dY AT a7 waAe
T FT g ALY qAFAT | HOA TF AL
¥ gz oo fo=re Ea v S, L

T qTo Fo @AY (wEgTerr)
0T
W AR K usy qaAy (o) o

JTAT) - FAT A T RS AT
¥ A8y o+ @ o (Interruptions)

We are four Ministers of State here to
represent the Government, This is not-
the way.

gagwread (N mwfam wam
gl ) : foraar s, (Interruptions).

Y FFG AT (G A ET g §
JHY AT FL |

gumareasd (s mefarz wam
gwwoit) :  foa qroge gy
ST e 3 ag faage 8w i
ug gred &1 gfeew & fg g o
I was going to request Members lo
bear with me for five to ten minutes
so that by that time the Leader of
the Heuse would have come back.

Y QAo Fo Yo ®EF @ AT
ST g7 & AT § A qhFE F 70T A
9gAT QIS 38 arq 9% fwar wav fF
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agt wrEAd fafaeeT 78 AW 1 99 q=F
# oft=st s @8 waw F
gl @ a1 agt TE o7 a6y ) g9 9
TIUT 41 FX TFG g | @0 §
7g FEAT Avear g 5 ug S 9+ ¢, 9
qgAqy w91 §, WGH F9T § W gH
ST AT FEd § Ag WS TAT-HAGAT T
# @ srg gAfag g Fgg I §
fF &7 ¥ &9 g ¢ TF FAAT @ FT
q&r @ arfw g qar & foF g0 qifaw
g A< war yrew g1 6 S 919 gw w7
wWEIggN I @& AT TN

this is going on deaf ears.

THE  VICE-CHAIRMAN  (SHRI
ARVIND GANESH KULKARNI): 1
have already mentioned what the
convention of the House has been,
that a senior Cabinet Minister has to
remain present. Advaniji was present.
But he went out for five or ten minu-
tes, and he has come back now. And
it is not possible everytime that the
senior Finance Minlster has tu be
present. But I have said that a senior
Cabinet Minister should be present
during the discussion on Budget, be-
caue that is the convention of this
House.

Madam, you contihiue your spech

now,

DR, (SHRIMATI) SATHIAVANI
MUTHU: Mr. Vice-Chairman, I hope
you will give me somz incre time; my
time has been taken away by my
friends.

*No citizen of India can quairel wilth
these aims. The performance of the
Indian Economy during the curvent
year has been held to be satisfactery.
Agricultura] production has continued
at a record level not only due to
favourable season but also due to in-
creased use of irrigation, fertilisers,
improved seeds. Increased research
and extension gactivity and extended
price support and procurament opera-

*English translation of original
speech in Tamil.
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tions Millions of farmers and agricul-
tural labourers have also contributed
to the general good by growing two-
ears of corn in place of onc. 1 appre-
ciate the need for raising productivity"
in agriculture further,

Industrial production has also lock-
ed up, the increase being 7 to 8 per-
cent But excise duty to the tune of
Rs. 105 crores was not collected in the
last year.

In the year 1977-78 production too
has decreased in some sections. We
have no hope of any increase in pro-
duction even next year in those sec-
fors.

The Finance Minister had emphasis._
ed cutting down of wasteful expendi-
ture whether in Government or in the
private sector. Non-developmental ex—
penditure of Government is rising fast
and threatens to mop up all additional
rescurces meant for productive deve-
lopment.

Another disturbing feature is the
declining figure in total exports. The
leve]l of imports is rising but how

much of the increase in imports ig
production oriented is a matter for
searching examination.

Very disturbing indeed is also the
slow utilisation of exiernal aid, The
concerned projcets are said to be sluw
moving and consequently, gross aid
receipts are expected to be Rs. 477
crores less than Budget cstimates. This

naturally causes concern as to the
dilatoriness in using even available-
resources. It cannot be taken foi

granted that the available foreign aid
was not properly used. This raises
the question of the rationale of impos-
ing further taxes on the communily,
when there is no orggnisational com-
petence to make meaningful use of
available resources,

The Budget has planned for towal
disbursements ¢f Rs. 18,526 crores:
against anticipated receipts of Es.
16,551 crores at existing rate of taxa-
tion and sought :0 cover the deficit of
Rs. 1975 croreg by raising net resour—
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ges tp centre amounting to Rs. 620
rores and Jeaving an gmount of
Ra. 1355 crores uncovered. This is to
be viewed against the performance in
1978-79 when against Budgeted ex-
penditure of Rs. 18,417 crores, Rs.
19,719 crores are expected lo be spent
and against Budgeted receipts of Iks.
17,346 crores, Rs. 17,574 crores are ex-
pected to be received by the end of
March this year. This 1978-79 the
woverall deficit is expected to rise from
the estimated Rs. 1071 crores to Rs.
2145 crores. The question arises whe-
ther our economy which had a deficit
©of Rs. 2145 crores last year will be
able to withstand a defiicit of Rs 1975
«crores without recourses to further
‘taxation.

If the Finance Minister takes even
now serious steps to find some other
“ways, I hope, there is no need for this
‘taxation affecting the poor people lc
-adjust the deficit of Rs. 1355 crores.
While studying the revised estimites
-against the budget estimates for
1878-79, we cannot fail to he concern-
-ed at the manv shortfalls in expendi-
‘ture against the original estimates.

For example, I refer to the nage
‘No. 13, ‘Budget At a Glance’ for the
year 1879-80, under Industry and
Minerals the Revised estimales show
a decline in the Revenue expenditure
of Rs. 340 crores from Budget Esti-
wates for 1978-79 (revised) shown
Rs. 481 crores as internal resources out
of Rs. 1738 crores. On the same
‘basis, the Budget estimates are to be
proposed for 1979-80. But the budget
-estimateg for 1979-80 show Rs. 1719
crores with internal resources of Rs.
873 crores. How can we expect 50
-much of internal resources?

The budgetary investment for Iron
and Steel in 1979-80 is Rs. 366 crores
with Rs. 235 croreg as internal re-
_ -sources ggainst revised estimates of
"Rs. 563 crores for 1978-79 with only
Rs. 6 creores as internal resources. How
does Government expect such a the-
nomenal increase in internal resour-
«es from Rs, 6 crores to Rs. 235 crores
in a year? Is it a Magic! There are
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some mistakes in the policy regarding
Iron and Steel. I would like to xnow,
Sir, what ig the precise ground we
have covered so far in trying to reach
the targets envisaged in the Sixth
Five Year Plan? The question can be
put with equal aptness with regard to
many other sectors of our pian like
coal, cement etc. Where are we going
ang at what pace?

As against shortfalls in expenditure
against estimates, we also see conside-
rable increase in expenditure over
estimates but mainly in the non plan
side, for example the estimate of
Rs. 279.78 crores for foreign trade and
Export promotion shot up to Rs. 434.87
crores in Revised Estimates. 1 quote
from the page No. 42 of ‘Explanatory
Memorandum’ Genetral Budgat 1979-80.
Similarly agriculture and gallied ser-
vices have shown rise in expendiiure
estmiates for 1978-79 by Rs. 72 crores.
I am of the opinion that the Budgct
wag not prepared with accuracy, tak-
ing into account all the important fea-
tures. 1 consider the budget as a
magic-box, taking some figures here
and there from some Departments.

While talking of increase in food
estimates, I have to refer to the dis-
parity in the matter of procurement
priceg for wheat and paddy. Govern-
ment are not unaware of the sireng
feeling expressed by the palddy grow-
ing States at the Cindrella like treal-
ment given to paddy growers, I do
not grudge the procurement price
given to wheat but what T am agoinst
is the invidious treatment given to
paddy by fixing the price at a mere
Rs 85 g quintal against about Rs. 115
a quintal for wheat. The Cost of pro-
duction should be the criterion and
I am sure that a -loser examinalion of
the problem will uncovar the impera-
tiveness of the need for equivaient
procurement price to paddy.

The increase in the annual pian
outlay to Rs. 125 croreg is only by 7.5
percent. This increase is at current
prices. The real increase will be seeun
to be marginal only. It is a mooct
point whether the loss of mcmentum
that the Sixth Plan suffered in the
very first year of its implementation
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will be made up. The Centre has in-
creased 1ts outlay to Rs. 6412 crores
in 1979-80 marking a small increase
over outlay in 1978-79. Will it make
up, Sir, the shortlalls that have cccur-
red during the current year in Key
areas of the Plan? 1 have pointed out
many short falls in expenditure in the
current year. The Centre has taken
credit for g large amount of surpluses
from interna] resources, Will they
fructify? The only avea in which
annua] plan envisages sharp in-
crease jn investment is creation of
additional power generating capacity
from Rs. 74 crores in 1978-79 1o Rs.
202 crores in 1979-80. Apart dIrom
this, the prospects for any significant
investment in the Public Sector in
1579-80 are not bright. It reduces to
this that bulk of our efforts for rais-
ing additional resources goes mainly
to sustaining non developmential ex-
penditure. The Finance Minister
stated that non-developmental expen-
diture would not be increased, but the
estimates show that the non-develop-
ment expenditure has been increased.

While examining the various items
of expenditure, 1 find that the specific
expenditure on -welfare of women and
children is not commensurale even in
a small measure with the magnitude
of the work. The Finance Minister
stated that the individual savings
should be encouraged {0 meet the
deficit. The Finance Minister has gtated
by a ruthless curbing of luxury ex.
penditure and adoption of a  more
austere life style in tune with our
traditional values and the hard facts
of our economic life, Doeg he mean
that we should live in a bullock-cart

age? Why should, then we build
multi-storeyed buildings and travel
in Jetg ard Super fast trains? Does

he follow the theory of Co-existence
among the rich and poor? Can the
Government see that either rich or
poor all should have equal status?
But, I find that there are some dis-
parities in the gtatement of the
Finance Minister, I quote para 3
page 1 of his Budget Speech ‘The
performance of the Indian eco.
nomy during the current year is a
matter for great satisfaction’. But, he
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has himself stated in para 10, page &
1 the same speech that “Private sa-
virgs shou'd be raised by a ruthless
cuding of luxury expenditure ond
adoption of a more austere life styvle
i tune with our traditional values
and the hard fact of zconom:c life.”

He nas stated in the beginning of
his budget speech that the performance
of the Indian economy is satisfactory
in the current year, agamn he stated
in the same speech that we should
adopt an austere life pecause of the.
hard facts of our aconomic life”” E
wonder, how the Honble Minister
speaks thus in a contradictory and
obvious way. I feel that the Minister
has not prepared the Budget as was
expected of him. I also find that out
of the total expenditure of Rs. 18,526
crores proposed for  1979-80, amw
amount of Rs. 117 zrores only has beem
allocated for welfare of Scheduled
Lastes, Scheduled Tribes and back-
ward classes. I protest strongly om
this. T regret to point out that there
is no mention whatsoever in regard to
the welfare of women ang children’
during this International year of Child
Welfare, in his budget speeches.
Women constitute over 51 per cent of
the population in our country. Unless
we make women and children happy,
there would be no peaceful domesiic
life.

I pointed out that considering the
magnitude cof the problem of the wel-
fare of Scheduled Castes and Sche-
duled Tribes and the backward classes,
the allocation of an amount of Rs. 11F
crores was insignificant; it is tc be
considerably enhanced. It seems that
the Minister has no such sympatihy
towards Scheduled Castes, Scheduled
Tribes, Backward Classes, women and
children. He wants ¢¢ declare him-~
self as the Kisan leader interested inx
the welfare of Kisans. I would en-
lighten on that point also; but so far
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.as Scheduled Castes and Scheduled
Tribes are concerned, I would like 1o
know, Sir, what jg the position now?
No day passes either jn this House or
in the Lok Sabha without Calling
Attention of the Government on
‘the sufferings of Harijans, I would
like to know. Sir, how much amount
has been allocated for removal of un-
‘touchability. After Dr. Ambedkar,
Mahatma Gandhi, our Great Leaders

such ag Periyar and Dr. Anna, no
leader has taken any specific steps
sincerely to remove unfouchability.

"The special gsquads should be mobilis-
ed under the direct supervision and
control of I.Gs. in each state for action
in pursuance of the Civil Disabilities
Act. Committees and Commissions
perform only fact finding duties Lut
‘have no power +o implement measures
for removing the disabilities of Hari-
jans. Special legal aid should be given
to the SC|ST if they are implicated
in criminal cases,

I would like to inform this House,
~Sir, how the Finance Minister nas de-
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ceived even the Agriculturists in the
name of welfare of Kisans. I, there-
fore, request you Sir, {0 permit me to
continue my speech. His concession
in the tax will make only some well-
to-do farmers using modern methasds
in agriculture further rich.

I quote from the All India Report
of Agricultural Census (1970-71). This
is a Government of India Publication.
It has been published in the vear
1976. It enlightens on the number of
farmers and the number of holdings.
Let me quote from Para 1 therein:-—-

“There are 70.5 million operalionai
holdings in Indian Agriculture spe-
rating over an aggregate area of 162
million ha. according to the 1970-71,
Agricultural] Census. The total
Area of holdings under Agricultural
operations constitutes 49.4 percent
of the total geographical area of the
country.”

It comes to 328 million hectares out
of this 168 million hectares only are
cultivated. In page No. 26, the details
are given, Mr, Chairman, you too had
hinted on thig in your speech.

Table 8.2
Size Distribution of Operational Holding 1970—71
Categorv of Holdings. Size Group No. Percentage  Area Percentage
( 000’s) (0o0’s)

1. Marginal Less than 1 ha 35,682 506 14,545 9'0

2, Small, 1'0—2:0 ha 13,432 19'0 19,282 11°9
3. Semi-Medium 2*0~—4-0 ha 10,681 15°2 29,669 18-5
Sale Total {[Small and Semi-medium] 1:0—4-00 ha 24,113 39°'2 49,281 4
4. Medium 4'0 10°0 ha 7,932 11,3 48,234 297
5. Large 10°0 ha as above 2,736 3'9 50,064 30°9
All categories 70,463 100'0  1,62,124 100

—————— o —
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Table 8-3

S22 Dusteibation of Wholly operational Holdings 1970-71.

Size group Number Percentage Area Percentage

(000’s) (oco ha)
1. Less than 1'0 ha 8,770 70°5 3,052 25°1
2, 1-0—2'0 ha. - 1,919 155 2,453 20°2
3. 2°0—4-0 ha., 1,119 9'0 2,766 22-8
Total 10— 40 ha 3,036 245 5,219 43°0
4 4°0—-10°0 ha, 538 4°3 2,733 225
5. 10°0—and above . 91 07 1,141 9'4
All Groups 12,345 100°0 12,145 100°0

It may be seen from the tables that
all 1and-holders do not have the faci-
lity of irigation. Even where lhere 1S
facility, the holdings are noy so ap-
preciable. I quote from para 38, page
9 of the Budget speech—“the focus
will be on the improvement of eco-
nomic condition of small and marginal
farmers, agricultura]l labourers, rural
artisang and Scheduled Castes and
Scheduled Tribes.” When thewr num-
ber is compared only with the Sche-
duled Castes and Scheduled Tribes, we
find others are very few. The Sche-
duled Castes and Scheduled Tribes are
generally Agricultural Labourers, not
the land-holders, Government extends
help to them only in Poultry and pig-
‘gery. 1 feel, Sir no significant help
is extended in the budget to Harijans
and Girijans. It is seen that only 11
lakhs are benefited by the subsidy on
irrigation. Let me quote again from
para 38, page 9 of the budget speech:
“In order to increase the pace of deve=
lopment of minor irrigation, a scheme
is being worked out for extending the
subsidy on minor irrigation, given at
present only to small and marginal
farmers, to farmers whose land hold-
ing is between 2 and 4 hectares, but at
a reduced rate. To this end a provi-

sion of Rs, 10 crores is being made.”?
Only 11 Lakhs out of 7 crores are
holding 2 to 4 hectares and our Minis-
ter has paid his attention only to
them. AgI pointed out earlier, only 17
Jakhg are having the facility of irri-
gation. You too, Sir, have poinied out
in your speech that all the farmers
were not having the facility of irriga-
tion. All farmers do not produce, by
using the fertilizers. The well-to-do
farmerg are interested only in produc-
ing cash crops. The small fariners do
not have all the facilities for produc«
tion of food using the fertilizers. The
well-to-do farmers are very few
They produce tobacco, sugar cane ete.
and use all types of fertilizers since
they have all the facilities. Only those
holders having 4 to 10 Thectares or
above 10 hectares use the fertilizers
and raise cash-crops. Their number is
only six lakhs. The holders of 10
hectares and above do not produce the

required food and use the holdings as
pasture field just to escape from the
Land Ceilings Act, or they keep it as
waste land. I find, only 5 lakhs out
of 7 crore are going to be benefited by
the concessions in the taxes, the poor
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men are going to suifer on account of
this concession. For the benefit of a
smal] section of the society our Minis-
ter is going to tax the poor people. I
wonder, how he declares himseif as a
Kisan leader, when he does not take
into account the welfare of all Indians,
or at least all the Agriculturists whose
number is 7 crore. By the concessions
shown to the ricnh farmers he is re-
ducing the Revenue of Rs. 239 crore.
At the same time, T am to point out,
he is taxing the poor men or their
articles of daily use, such as Bidi,
Kerosene, soap, face-powder, postal
cover and hair-oil etc. Even the ruling
Janatg Party member also pointed out
this point. I feel, the biscuits, Choco-
lates etc. consumed by the children
are not luxurious articles. I do not
know, how the Minister is taking on
these articles for Taxation without
any mercy in the Inter-National Child
Welfare Year. These articles are part
and parcel of modern life. The Minis-
ter seems interested in the welfare of
rich farmers only. It is based on his
politics, he wants to bless his particu-
lar Society—consisting of only 5 lakhs
—with the concessions. He reduces
the taxes of rich farmers by Rs. 239
crores. When g poor farmer wants
to wash his body with soap, he is
there to tax him. When g child in the
village wants to consume the biscuit,
he ig ready to levy the tax.

Let him levy the tax; but not on
the poor community. Let him collect
the tax from rich Society—of tax-eva-
ders. May I point out that the cor-
porate tax of Rs. 76 crores was not
collected in the last year. Income-
tax above Rs. 1,200 crores yet to he
ccllected; Excise-duty of Rs. 105 crore
is yet to be collected. Instead of col-
lecting all these from the tax-evaders,
this Janata Government is trying ncw
to levy the tax on common people,
how can, the Government declare that
their administration is for the weifare
of common people? And hence I feel
that this budget is not meant for the
welfare of Agriculturists, as declared
by the Government. I feel that the
Budget is dead against the welfare of
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women, children and labourers. I
feei that the pudget has not been pre-
pared with full attention to the inte-
rests of the Indian Society at large;
the Finance Minister was either misled
or misinformed about the correct.
position in our Indian economy.

Thank you.

s{ ®eq AT VA © FEOT ST-
qWTEqeT AZIRT, IUNITT w1 uF faw
HAT F Tg awie gATe arae wega fm &
# guear g & sWar awe ¥ AR
SaT aret 7 g fawre o Al
FT A FIT FT AT AT FGT AT SAHT
TEy ge oA war § 5 ag ase aw
faieft &, swar fael & =i fram
faelt & 1 § ag ot wwemr g oAy
SraT 9Tt Y aaRT Aifaat S fagr
FT FHIFEqH a9 T2 § | Ug a1 aXFHT
adr frmedy s @ § Sady €1 W@
A fAFeAT aoe 3@ IR A TET
fFam & | <9 #AEE 9T 97 & AT AR
AT & —

“FgT W g9 9 wgE § fEw oA,

ST ST Y U Fay @A A fwer 17
TET ST WX GAT & BF FAT S w7
IO TEQT 4 | § qg gy AEAT
o ST S AT AATH 3T AT 1124
FL3 wrt F1 TRl wreAt o aqe
= AN qEd 7T ) o9 59 a1
T g0 awe weqa A a1 TR uw
1975 &0 Tt #1 Sfwfae wrgafar
FT g wega RT3 1 2@ awe &
@ FT FE AT cafFm S md-w v
qreT AT T TEar g, 39 ey a%
g 6w g AW W wErEmd
FF, AT F T GGT AT FEAS
wgTE A | § @waar g R oA |
st afg #v 7% § S mmH SAar v
foarsft a7 & agE} g1 SmEi | g
ame weT a8 § 5w aees A gfee
Fr g ? fay o a9 1 3@T ¥ wa
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7 FTHTE A1 foe T fa=re, FTAT g0 o
& qeT aTean g fF 28 a A fergem
F e S 50 Fiqaa AW arat At
¥ A @Y & oAay wars & fag ze
FAT FH ST & ¢ F AZ A qoAl
argaT § fF gq a7 fegead &
gheari, wfeanfe, AFT FF9F [
T faeT & forq 1 aaw I3 d 7
§ g W I AEaT 3 0% 37 aw A
feat =TeEhl, worg, TAT § FTH FLA
arr wwgdl & fAC &1 § F39 S5
2 ? § qon sngar g fw ool § own
FTor S TS N & 1T AV g F @A
AR T AW E IAE AT FT G
F ¥ [T 3@ TR ¥ FT FaH
g & ¢ § guAar g ada ey
ST AT H @A 9T g ar weld § WA
arr g1, SAH F7E ®F Fg) o s g
g 139 ALHRTT 4 IF AW H1 Ao
F1 ZA FE & (AT W aF FE TIH
B JsAE | F qor wga g T
TH gL 71 gfeewior qar & 7 AveIor
gATRl A S A el w1 39w
FLA § SH 9T 299 gTAT IH AXFHIX
F itz § 1 A fergeae &1 Al
F 70 mrredl 1Y ar § 99 W) Eag
FFTAT TE ATHFTL F1 OF 3 feeFhorg | oy
Aot 3qF oA F e A8
sg fF AT, guve aiw, for
gt fergeama &1 gr et T
|TEAT & AT wLAT g, SN g A« G
e gt fed | ag § e A g feraior |
T I & 39 goe ¥ e, fager
1 faaa s wE, AAOAT ETSAST H
qrHd 5 TE | T A€ F AT a4
1T T I AL ST e ZT |
3H F9C ¥ ATEAR ¥ AH-ERIA @A,
PIa® GFe IT | FAY A TSI
F1 GHEAT g AT AT 7 & fawgear
F A A T FT Fe  fawrg gnm
IMANTETET  WElEd, H HOF  ATAA
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g frdaa &< wear § fF seaar ardf
FY AeFT ¥ qrgar w5 ar 5 fegeam
FX TFTE FT AT F71,10 FUF qHTU
FT g0 g9 T § TS & &7, FFT
F1 FALAT FI @ AT H gA &
A | ITAATEAL HEIRA, W BAT ATAT
2 fF amQ 1 a=aT FT G FA F
fod g& a9e  Sl% & sAFEAT A1 T
§? SUAWIeAE  wgEm,  SAAT W
Hifrww A F, ST A S afaw
qIEEIFA & THAI Q0 FA &
zq g5e § FT yaEdr w A g 7
IO FZIeT, ST, AHTH, GMAT, .
gars w1 forern 4 vt 91 g ot i gamR
gwF am oo fafem AR &0 =
Hifran AEq B g FAF fAq =@
T T H 1 7 ATeqT FT & ¢
IUANTEAT WEIRT, 7 ql TH qa9e &
qTETg ¥ ST @7 THEAT KT A FA
F fomr ®1 Farfae gar geraarg M7
T & 39 99 & AreAw ¥ fawd gATH
F wari fawre & fag #18 sagedn
F AT & WX A IWEF qTAN F T
ML o &1 grd #1 aEey § Fx
FE S FEAFH FIEET  AAT Z
AT GLHT HT AT AE TAC & a8 AT
T & AHaE fearfagey ft saw
€ | SuEWreRst Wgiem, A A
F 1T & A G TG @y F fawrE
& foT o frar e & 7 & e stmeAv
g fr & o %1 wga g 1 e @y
AR, TG AW FE A B
TJHRT HISTHA § AT HEUF AT A0
ggar § | S Gdv fFEm wwar § 5w
TS 4 AT, 6 AT, HR 8 TAT
@ TE | S AT dHET e
FIAT § FAHT IH AT GLHR B
A F q18 10 gL TOAqT qfq dFT
G AT | ST GET FT FRAATT FCaT §
|t ¥ Su* ate a5 7, fawelr w7 S
TN KT & I9F AW a7,
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[ FeuaT TA)

EEEE A gAaEEETEe  foer
Srw fFem #ar § S9F I 9%
T8 & 3R ST ANGL Gt H FH AR §
ITHT AN qF NS | AV, TGRS
mgrey, foe s adt & farm & fod,
gq ¥ W FW o fraw & fawm
¥ forq 17 @1 & T T R ?o39-
qATETS HEIEA, HUHE FT ST T
SR ST & I aeW W@
gagwT wax fEaat & WY, o
sar & F9T 737 § forad af ey
3w F A FACAIS AGE 93 TEAR
Y W AT AT Fr foresir we o
g g TS § | Jqgdaeae wgiea, #
oy e Fear Argar g i sty aret
%HW’T@%@%@@T'@T{H\W%
fF 2w ¥ i & fawrad fag 30 awf
¥ FI1E FH TG P AR AT AHTL
9 Fa@ 3@ g | § qON Agam g
fr fogmm & v w1 fawmw,
ST fafm™, T famre oie
Farfas fasa A gfame fFeq e
g ? foa fegeama § Fa= 55 faferm
T Teer d@r gr A 99 fagw
¥ o 155 fafaas e weem 9ar &
T g 1 fergemT A1 awET & A
F oren AT gam & @7 S aarfas
Aft FHE FEFR T HqAE S AT
aform & f8 o fegeama § 145
fafeo &7 o SO B @ & |
IqEATAS WgEd, AZ FO A
Tifat w1 aforw & fF fow fegeam
F AT 0F g8 N q@ awdr oA g
fergeam = gfrar &1 wwar 3w g
fir ux gfeas TR & =7 H @wr Y
T & | foe fergeae & ovat U g
#Y woftr Y Y It o 99 fergeara
T oo #7 faewe w3 i ¥ ww-
affT T @ TR & §T7 F AT AT
e #< faar § | fergeam 47 aif,
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fergeam #t 3y & fawmw, =% fog
TSI X AT FT FErTe 48 frgefy
FTHTC &7 37 |r 8 | a6y Fw g
ZATT 3 GTTH & AT | AT AT~
fadiT & 1 dfed SRR = AgE AR
st gfer we @ opfy Af ¥
afrreaey fresdt R T 20
fafera @7 1 v @%@ ST
AT FT fear | FaT FTHTC FY AT
St a7 a9 @ {7 ag gerd B
Ay &1 afcorw 2, gard St A
F1 afeorm &, gy AR AifT v
gferms g | By F &9 T gET OF
FIART  FEA QT & | STAAIETET
WL, Fae qgy surtw St fF ArraE
& ¥ fexifaar g adY foedr @R
FY A aT FY fvar F FFAT 1 ErST
#W%WWWWWT
ghameft & | wrasr W 89 dfew
AL AT FgE AT Foaar H A
3 for wor gfamon, duE, FER
TR o & WETET 3T gLl
g g W et § =gfew G v
gfra wEer A0 & 9€7 | AWNA
TR Y gATd Ffw Aifa & & afom
¥, = F FOr Sfetw AR ¥ T
TR 2 T | gardy Afgat F wor
& faegeara &1 fara gon W) AT
FHEr g #1 qifadl & afom-
TEY g9 iy, fagm AR arsew & 9
% farmrer #X &% § | e Ag & oA
St ATHIT § 3H GO AT ANt &
FIR AW F AR A PR o
ERAT | TR AT A § O
FrogAEAT & A F AHEHA Y F
a9 fear fF 10 a9 § g A & |
SN Far fwar, | | ((Interruptions) )

5t e A () 0 10 A9
T BT ..., ( (Inter’ruptions))



181 Budget (General)

Wt Feq G QA ¢ * F g Far
g wwwt | A fawge o a7
gaT ) K

s{Y AV Ay : ATg A1E WY F
FAT AT T GL 7

%l Feq AT T @ IJTAVTEAY
wered, § ag fraga s wr ar v @
FWATT TR T 7 qo1e &g oFam §
A weAw ¥ AEEE fA agar | 99
f& @7 @ &F ag o I aw9E g,
F gg o7 I8 § 399 M) #7 A19-
#1 wga faer § 7w afen § @iw
T gfg @14 gz fadr g Qv ziAee
& FIT AR 27T qe7 faq1 g | W aF
wiE § 7 FY o JTEA JV¥IHA TATE
¥ g TaAr @= g S |

TR TF A TFES AT A g,
§ ag FgM 9T § % @6 Tsaws
mfwds FEf § game fFar S
=1fEw | gAT I8 BIA THFAA HT ST
| ZAT EETE AT IEHT SEANTA SIS
FET T A FT TG TERTT STHNT
e @y g fHEr o qer A7 ey
¥ faq =g afomt 99 g fF gt 9
gAqeehe foaar § | &AL g
FET S faq Hdt g SR W
TGS 31 FfFoa @ 4t ST FAar
TR A THIEET 7. 4 gfaaq
FTfEaT & | 7 gAacede ¥ @ § S
FT AT a1 fI69 g7 HF F Thq & |

T TIES F TR FIHET gHET
F1 g W F fAg FIE sqaeqy T8 F7
TE T W feodll, Fowdl, ams ¥
FALT AW FItaT AT FHAT ¥ Nfeq
oo wET A W & | FUSK AT
I3 L AT F E-HTAT I T § | 7
T TA9T 8 W § | FAT, a6,

*Expunged as ordered by the Chair,
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W § gaR agy ¥ fafuee qaw,
fafarse A fomekt o<1 Y aravasar
g, ST 9T T faar o ) feeay
T § FAFT 9X AT A q &
T I F TET AN AT FSAT qwear
FT g7 & & (AT F15 T sgawar TG}
Y 2 g\ faet o 3w & A, sar
# fau oY fafrew digw gt &, @
TRY, *9eT, ", gars aur fore,
¥g ar=l A TR g & | "R &y
quegT WY T8l H § UF § | SUHATETET
IR, WY TEE F @A A § 1O
IHY E aFEs § ESia FT a9
fraert @Sy &, feoor W feaey o357 &
HITE qOT FAFAT § AT FT THET
et ady & I g F & fag
I@ AFC & TAL FIS Wl ATEAT TEN AT
TE & 1 (Time bell rings) W U fga
g W T g R T ww ¥ ga
Fo1e F B ag o § f orem wems
faasr gdemEaaT TieFm wifges
T ATfEU ITHT FFFTT F AT FT
gy-aeaT &1 Afea faor ¥ ¥ 9
w1 gaw fEar 81 amior ATl F
Tvee T greEla qaerr g fergsa
¥ 7 @19 Ma § AT T 7 AT@ AT
F eI ATAE AT gHEAT & | WF H
g, fafm, mfear, gar, @
AR FRR T & ITH FEAEw &Y
qHET § | Wha W FISIET F1 e
9T TIIS AT THEAT FT A TN F
faq #1§ eogear FE A1 W T
gufoa fefem ateT ot arETe gwent w1
g FLA F faqt § F1E F29 agY gImT
T g\ SUEAHE AgRy, g &1
q# ug F2A & (% g5 §OFrT & grfior
fagta MTAFT F1 GAEaT &1 A FIX
FTHT F=HT HOH AT Sqorae 7 fzar
JT——FFar A7 T FT A9UT 97 I
YT T I3 § AT KAT FAT FaAt
T—TR TH HIFTLH TR T=AT H 6T
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[=r FIATT TH]
foFar &1 39 IR i@ e wredfien
F AEGT FF qeF FqErs fa i agd
FT, AIGFE T T GT FIF FT TaTH
fapar & 1 feiwive w1EATaT &7 gferm
wg g v =St & g gdn, o
TEITT & ¢, qoF § qIRH 7 FT 7412
q3TT | ST FA« F1 fgegEara faar ar
T OF ag 400 qar fgrgeana ar wfFe
S TATT GIFT FI FAG ¥ AEGA §
fgrgear faar @1 ag wfas 3fee @
weta fergeara an | 20 fafaas 7 g%
TwTF AT fggeard o, e gFaag
givat ¥ fgegear ®1 goaq 7 fggeary
AT | g Iy TIF GHRATHI FT AT
FIH F 17 A7 a8 QTH Hqoqr qifq
gIar F FI FIE | FIA ISH F
THET § | FHET FILO o & 7 A
HIFTT TeFals & =F%7T § ®H( g3
& | UF " afs Th FAET FTGAGF @
T WU gi¥de  qFEL AT, AW
fagor ma 9= B awAET FIE F
HRIF § Ar gy safaq A% fadred g
TF FAACET TIET & AT T T T,
AT OF Al qeF § AT fadms 51
HTEAT & A% GuT I 1T FT 47T g,
TF wed fqgaAT 2Tar 7 ITHT ATRGT
& AT g il FY FFWTAEAT ] | 4
TH TXE 8 fewdm Al Fr G g
Sty srad i faw Aifq a1 ghfigea L arfad
nqqT wrsle(ET qrfwd €1 w9 ad
TATLFTH | A4FHT g3 § | 5 TF FadT
TLFIT T4 AW A FIUHE, WA G
WAy, ALY &0 wAEAT agdr wY-
TFE 2T | o aF 59 W@ FT AT
7&t AT § q@ aF FFL, AGAA FT
g &0 g, 3T wedT & w0 H AT
FIATE | G751 |

SHRI R. R. MORARKA (Rajas-
than): Mr, Vice-Chairman_Sir, this
time the Budget has invoked contro-
versy and criticism more than the
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usual budgets the reasong being that
this year additional tax=s to the tune
of Rs. 1,000 crores have bheep impos-
ed on the people if you include raik-
ways, postal levies angd compulsory
deposits. Sir, it is the primary func-
tion, I admit, of the Finance Min.
ister of a country to raise revenues
for developmental purposes, but if
after raising those revenues thcy are
not properly utilised and not econo-
mically spent, then the grievance of
the people becomes more and the tax
collection hurts the people more.

Sir, it 1s true that in this Budget
the Finance Minister has propnsed the
appointment of a commicttee which
will go into the question of Govern-
ment expenditure, It is saig general.
ly here that Government expendi-
ture, that is, non-Plan expenditure,
should be economised. They call it
non-developmental expenditure, But
I would request the Finance Minister,
that when he frameg the terms; of
reference for this committee, the
committee should be asked to go into
both developmental and non-develop.
mental expenditure because, in my
view, scope for economy exist in both,
From next year onwards we are going
to spend between Rs. 15,000 and
18,000 crores per year under the Five-
Year Plan. Wherever money is spent
there is scope for economy—angd there
is the possibility of corruption, there
is the possibility of wastage, leakage,
fraud, etc, My point js that when you
appoint this committee, you must en-
trust this committee with the task
of suggesting economies not only in
routine expenditure where the scope
for economy is limited hut you must
also ask them to go into the question
of economy in developmental expen-
diture,

Sir, this year’s Budget has shown
large deficit and, according to me,
the main reason for this largs deficit
both on revenue and on capital ac.
count is that two new factors have
operated. One ig the extra transfer of
funds to the States—almost Rs. 1483
crores, And the other is the trans-
ferring of Rs. 835 crores from Plan
to non-Plan developmental expendi--
ture; that has become the revenue
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expenditure, Sir, it is true that the
deveiwop.nent expenditure of one Plan
is {:ansterred to the normal expendi.
ture of the next Plan’ but then the
point is that both these factors have
operated simultaneously, and that has
put an additional burden on the re-
sources and on the ability of the Fin-
ance Minister to balance his Budget.

Now I will come to the question of
transfers of resources to the States,
But, before that, I want to say that I
have examined the figuras for the
last 20 years of deficit financing and
I have divided this period of 20 years
into two periods, one of 18 years and
the other of 2 years. I regret to say
that, while the average deficit in the
first 18 years was of the order of
Rs. 300 crores, the deficit financing in
the last two years has gone to the
extent of Rs. 1500 crores on an aver-
-age. Now, Sir, we may not feel 1ts
effect today and the inflation may not
affect us today‘ but the potentiality is
very dangerous. One fatlure of the
monsoon and some calamity some.
where, God forbid, and if we have
also the inflation then we wiil not be
able to contigl the situation. Till
now, we were always having at least
a surplug revenue account. The reve-
nue accounts we always closed with
surplus. For the last 18 years, we
had an average of Rs. 200 crores sur-
plus. But in the last two years we
have been having also a revenue
deficit. Sir, these are the two things
which must attract the attention of
the Minister and his able officers and
they should see whether deficit fin-
ancing of this magnitude can be sus.
tained by our economy, not at present
but for years to come,

Now, Sir, coming to this year also,
if these two factors had not heen
operative, we could have had a large
revenue surplus. Unfortunately, be-
cause of these two factors, we have
had both revenue and capital deficit.
Now, Sir, I want to give, ..

SHRI N, K. P. SALVE: Sir, the
speaker is a distinguished economist,
I want him to tell us what he thinks
of this one per cent inflation. He has
"been very cautious in saying that it is
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all very explosive, But is 1t going to
be conined to one per cent?

SHRI R. R. MORARKA: 1 do not
have that much time as Mr, Salve had.
If T had, I would have convinced h.m
whether I agree with it or not. There
is some hasis of calculating it at one
per cent, I may not agree with it, but
there is a basis and that basis is tie-
oretical. In theory it may be right but
in practise it will not be right.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Don’t get provoked. He can do an
operation with a scissor; you have to
use gloves,

SHRI R. R. MORARKA: Anyway,
there 1s a large scope for aconomy in
the expenditure, With a slightly
better management and a Little more
attention on the part of the guardians
of the Treasury they could have saved
themselves of the need and the obliga.
tion to impose such heavy taxes on the
people. Sir, I will give you four or
five instances which may be revealing
to you. First of all, take the public
sector. Investment is Rs. 12,800 crores;
production is worth Rs. 17,000 crores,
Sir, result is a net loss of Rs, 14.42
crores. The Government has got
about Rs. 300 crores both by way of
interest and dividends. On Rs. 12,800
crores, the total return to the Gov-
ernment including interest, is Rs. 330

crores. If they pay a little meore
attention, I have no doubt that the
management of the public sector
could be improved‘ and they could

easily get about four to five hundred
crores of rupees more per year from
that,

Then, Sir, I come to another item,
The Government has taken upon it-
self the financing of sick units. The
Government has taken over many
sick units., They could hardly restore
a single one to health. In the bar.
gain, what has happened is this. I
will give you two examples. The
National Textile Corporation’s accu-
mulated loss—Mr, Fernandes, Minis-
ter of Industry has himself published
a booklet in which he says this—till
the end 1977-78 is Rs. 170 crores. The
Government took over the IISCO, the
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Indian Iron and Steel Corporation. It
has good demand and good produc-
tion, and yet in one year, for the year
ending on the 31st March, 1978, it
made a loss of Rs. 31 crores.

In my opinion, the Governmen{ has
to review its policy on sick units,
because, according to the Reserve
Bank, there are in the country more
than 325 sick units which enjcy credit
facilities of more than Rs. one crorc.
The total amount involved in these
325 and odd units is Rs. 956 crores as
on the 30th June 1978, Then Sir,
there are small units, thousands of
them in which public money involv-
ed 1s more than Rs. 2,00 crores, Now,
Sir, how far is the Government going
to take them over? The Government
must, therefore  review its  policy.
Today the Government feels that the
only cause of sickness is mismanage-
ment and the only remedy is to take
them over. Then, Sir, the Govern-
ment has unlimited fund, it puts the
sick units in hospitals and never
bothers about these patients. I think,
therefore, the time has come when
the Government should review its
policy. And just like the Bureau of
Public Enterprises, it must imme-
diately set up a Bureau of Sick En-
terprises., At least that Bureau will
be able to supervise and husband the
working and functioning of these
units, I have a very good reasons
when I say this. The Government
had started the Industrial Reconstruc.
tion Corporation. That Corporation,
Sir_ started giving help, assistance to
the sick units. It gave assistance for
some time. None of the sick units
was restored to health. But in the
result, the Corporation itself bzcame
sick, and it is now on its death bed,
That is what has actually happened.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
The doctor is sick himself.

SHRI R. R. MORARKA:
sick itself.

Sir, I come to the third instance,
It is the State Electricity Boards.
The investment is Rs. 7.000 crores and
the annual loss is more than Rs. 238
crores. Sir, the consumers do not

It became

[ RAJYA SABHA ]

1979-80 188

benefit. The State does not benefit,
What is .the reason of these iosses?
It 15 the poor maintenance, misman-
agement, corruption, leakage and all

that. Sir, is this problem so difficult
that we cannot tackle it? This is
living with us for years together.

Cannot we put this on an even keel?
Are we so inefficient? I submit, all

these things should be lookedq into
carefully and seriously.
Then, Sir, I come to the sector

which is very favourite of you, name-
ly, the co-operative sector. Sir, this
is a very important sector in our
economy, I feel, this is the maost
democratic method of management
and democratising the economy. And
it is very helpful in the rural areas,
particularly to the kisans. It is the
most democratic instrument. It
covers a very wide field of activities.
The total number of co.operatives is
3 lakhs the membership is 7 crores
and investment js Rs. 10,000 crores.
And, Sir, last year alone, the
rural co-operative dispersed a credit
of Rs. 700 crores to small ard
medium farmers. Therefore, the
importance of these societies cannot
be under-estimated, Unfortunately,
I see that this sector ig a neglected
sector, It is very necessary to attend
to it. Because of inadequate supervi-
sion and control, at present it suffers
from serious failures, corruption, de-
falcation, political interferance and so
on, Sir’ I suggest, just as we have
the Competiies Act for the companies,
for the co-operative socjeties also we
must have a Central Act under which
the co-operatives all over the country
can be controlied and supervised, and
for that purpose, whatever safe-
guards are necessary, they must be
taken to put this sector on an even
keel. Then, Sir, I will give you an-
other field, and that is, irrigation. Qur
investment in irrigation today is
Rs. 8000 crores, But, Sir, none of
the irrigation projects has yet be.
come self-sufficient. Most of them do
not earn even the interest and a few
of them do not earn even their work-
ing expenses. There is a very inter.
esting audit report which was placed
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on the Table of the House last year.
The Auditor-General had looked into
Bhakra_Nangal of Punjab, Haryana
and Rajasthan, Chambal of Madhya
pradesh and Rajasthan, Sarda Canal
of UP, Kosi of Bihar, Hirakud of
Orissa, Mayurakshi of West Bengal,
Tunghabhadra of Karnataka and
Andhra Pradesh, Nagarjunasagar of
Andhra Pradesh Parambikulam-Ali-
yar of Tamil Nadu, Kakrapara of
Gujarat and another project of Maba-
rashtra. Sir, their finding was that
the betterment levy which they en-
visaged in the project reports has
either not been levied or if it has
been levied it has not been collecied.
They have given the instance of
Chambal. The levy envisaged was
of the order of Rs. 700 lakhs, but the
total amount collected so far is only
Rs, 14 lakhs. Similarly they say
that. ..

PROF. N. G. RANGA: 1Is it also
merely business or is it welfare? Has
it not got social objectives behind it?
Is it merely a business concern?

SHRI R R. MORARKA: I know,
Mr, Ranga, you are so allergic to
business. I am only pointing out
what the audit report says. Further
I am pointing out that this is an area
where better management can give
better results, (Interruptiwons). If
you don’t agree with my views, please
keep quiet.

Now, Sir_there is a penalty for un.
authorised irrigation. And there is a
lot of unauthorised irrigation in the
State from which Prof, Ranga comes.
In Nagarjunasagar, they levied a
penalty of Rs. 11 crores. And out of
Rs. 11 crores, they have waived Rs. 10
crores, and the remaining Rs. 1 crore
is under consideration for waiver,

PROF. N, G, RANGA: That also
should be waived.
SHRI R. R, MORARKA: Now. I

give the example of transport corpo-
rations I do not bother about the
others, but I will take the Delhi State
Transport Undertaking. It hag been
making losses, big losses, for the last
three years. It has always been
making losses but for the last three
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years it has been making very big
losses—Rs, 12 crores and odd in the
first year, and Rs. 10.46 crores in the
second year and for the last year
Rs. 16.20 crores. That is, Rs. 4,50,000
per day is the loss made by the Delhi
State Transport Undertaking. (Time-
bell Rings) Oh, Sir, no! I have got a
lot of things to cover.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH XKULKARNI):
You may have a lot of things .

SHRI PILOO MODY: Sir, you
have been given a good chit on co-
operatives, Give him more time.
There must be quid pro quo on these
things.

THE VICE.CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
I am sorry,

SHRI R. R. MORARKA: Sir, I
will follow your example. Now bhy
Import of steel a buffer-stock ‘was
created. Steel was imported only for
a few people, and the Government is
going to suffer a loss of Rs. 15 crores
on that, Why? Why could they not
be issued import licence to buy it
from the most competitive market to
choose their import as they like?
Then take the case of imported cotton.
On imported cotton in one year alone
we have made a loss of Rs. 57 croces:
Sir, I pursued this question. First I
was told that the information was not
available, then the accounts wera not
complete. Still 1 persisted. Finally
they said that already they have in-
curred a loss of Rs, 57 crores arnd
further loss was expected as tney did
not dispose of the entire stock.

My friend Shri Bhandariji mention-
ed about the collection of tax. The
hon. Finance Minister hag assumed
that the tax collection cannot be im-
proved. Now, Sir_the point which I am
going to mention has two aspects—
one, that tax collection can bz hetter
and the second, about the sovereignty
of this Parliament. Sir, I am refer-
ring particularly to the case of cus-
toms and excise. Between 1965-66
and 1978, the Public Accounts Com-
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mittee alone has submitted 10 reports
on one particular issue, The issue is
that Parliament levies the {ax, and
the officers administer and collect the
.tax. But in so administering and
collecting the tax they interpret the

law and they give exemptions and
there by they forgo the revenue to
such a colossal extent that in many
cases the intentions of Parliament are
negatived. I do not have much time
but I will read out to you only two
-or three cases, A revenie of
Rs. 241.69 crores was forsgone in
1972.73. In the same report it is
mentioned that a revenue of
Rs. 1015.49 crores was foregone
on one item in the case of two
persons. In 1971-72 again a revenue
of Rs. 244.84 crores was foregone, In
spite of repeated recommendations
and reports the Government did not
improve the position. The Cemmit-
tee, therefore, ultimately in despera-
tion, said in their 13th report—of the
"Sixth Lok Sabha 1977.78—1 particu-
larly invite your attention onecause it
concerng the sovereignty of Tarlia-
ment, it concerns the ultimate autho-
ity of Parliament I quote from page
181 of the report. “The Committee
have noted the continued reluctance
‘on the part of the Finance Ministry {o

accepl any of the suggestions made
by the Committee earlier.” A little
later the Committee further raid,
“The resistance shown by the Gov-

ernment to these proposals is beyond
the comprehension of the Committee.
The Committee would therefore, wish
to invite the attention of Parliament
to this serious matter on which only
"Parliament as a whole can take a
final decision.’* This shows the des-

peration of the Committee. 1 ask:
Who has sovereignty? Is it Parlia.
ment or Executive? The Public

Accounts Committee which i3 a Com-
mittee of the Heuse, has submitted
reports after reports—ten reports in
thirteen years. And yet nothing is
done; no. The attitude is, let Parlia-
‘ment do or say what they like and
-we will do what we like, I think this
‘type of situation must stop. Then I
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come to my next point.. (Time bell
Tings),

SHRI LAKSHMANA MAHAPA-
TRO (Orissa): Sir, he ig only follow-
ing your motto. He will go on from
one point to another. He told you at

the beginning itself that he would
follow you.
THE VICE-CHAIRMAN (SHRI

ARVIND GANESH KULKARNID:
But I have to distribute the time and
I have to regulate the proceedings.
There are many other speakers who
have to be accommodated.,

SHRI R. R. MORARKA: We only
follow the example set by big people,
and since you are our ideal, we wiil
follow your example.

Now, &ir, so far as transfer of
funds to States is concernzd under
the Seventh Finance Commission it
is said that they transferred Rs. 1483
crores more in the Budget year. But
actually if you reckon all the 4- and —
including the Rs. 555 crores which
they gave to the States for paying up
their overdrafts, the transfer in the
next year yould 'be less by Rs. 149
crores, [t increased from 1957 to
Rs. 3440 crores, that is Rs. 1483 crores.
The grants figure has gone down
from Rs. 747 crores to Rs. 329 crores,
that is, a reduction of Rs, 418 crores.
Similarly in loans the figures has gone
down from Rs., 755 crores to Rs. 302
crores, that is, a reduction of Rs. 452
crores. For developmental activities
outside the Plan the figure has gone
down from Rs. 805 crores to Rs, 666
crores, that is a reduction of Rs. 139
crores. Similarly 8ir, Plan expendi-
ture hag come down from Rs. 2.381
crores to Rs. 2300 crores, Now, it
comes to, if you deduct the amount of
Rs. 555 crores also, a reduction by
Rs. 149 crores, That is all right. But
one point the Government has to
take care of,

4 p.M,

THE VICE-CHAIRMAN (SHRI

ARVIND GANESH KULKARNI):

I am going to call the next speaker
now.

SHRI R. R, MORARKA: Let me
complete Sir,
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THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
You have got only a minute or two
minutes more.

SHRI R, R. MORARKA: The thiag
is thal so far as the devolution of
resources for the non-Plan expendi.
ture is concerned, it has increased and
for the Plan expenditure, it has dec-
reased, If the Government can take
to ensure that this extra-devolution
which they have allowed to the States
is also utilised for Plan purposes, then
the chances of inflation would gec-
rease. But if you allow the States
to have a free hand, then this diffi-
culty would arise and we may have
more problems relating to inflation,
Now, about the question of financial
discipline, I wonder what has been
done so far.

(Mr. DEPUTY CHAIRMAN in the
Chair),

I say this, because, I do not think
that there is any mechanism what-
soever by which the Government can
enforce financial discipline, Last
time, Sir, they gave Rs. 555 crores to
pay off their overdrafts and allowed
them to wrik on a clean slate. But,
unfortunately, the slate does not re-
main clean for a long time. Imme-
diately, they spend more and again
they start drawing upon the Reserve
Bank of Inida and then the overdraft
occurs. I do not know what mechan.
ism you will impose discipline on
them to see that these ovsrdrafts are
avoided.

Now I come to my last point and
that is about the three okjectives
which the Finance Minister has en.
unciated in his Budget. The first is
to minimise the disparities, the second
is to increase production and avoid
waste and the third is to eliminate un-
employment and under employment.
Sir, so far as the first is concerned,
that is, minimising the disparities is
concerned, i.e, disparities in 1ncome
and wealth in his Budget he has
levied 5 per cent surcharge on In-
cometax, has levied 2.5 per cent sur-
charge ot the corporation-tax to be

2175 R.S.—6
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paid by the corporate sector and
has increased the wealth tax rates on
the higherslabs from 2.5 per cent to
3 per cent and by 1.5 per cent on
wealth above 15 lacs. The total re.
venue from these three levies, if
everything goes well according to the
calculations of the Finance Minister,
would be about a hundreqd crores only,
From these Taxes which you have
already have you got about Rs. 2,700
crores. With Rs. 2750 crores if you
are not able to reduce the disparities,
then, is this amount of a hundred
crores going to do that? No. It is
not going to do that. Those things
are not going to happen, If you are
really serious about reducing the dis-
parities, then you must adopt the
principle of not worth. You must
limit the net worth of each person
and within that net worth, each in-
dividual or each person wust be
allowed to hold property in any form,
productive or unproductive, and you
can limit his wealth as well as his
income., With that net worth’ prin-
ciple, you do whatever you like. But,
without that, there will be loopholes
in whatever provisions you make.

Then, Sir, I come to the second
thing, that is, increasing the produc-
tion and avoiding waste: Sir, I must
confess frankly that I could not find
any provision in this Budget which
would increase production. So far as
the industries are concerned, he has
withdrawn the concession given to
them  that is, for the industries men.
tioned in Schedule I, This concession
was given for the last 30 years, in
fact, 32 years and he has suddenly
withdrawn. Then, what more has he
done? He has withdrawn the excise
concession on larger production which
existed till now. Are these measures
meant for increasing production or are
operate in anather
direction? Anyway Sir, I leave it to
him. Then, Sir, the third point is
there which is more interesling. It
is about removing unemployment and
underemployment and with regard to
these he has made some very eX-
aggerated statements. In para 40 of .
his Budget speech Sir, he says that
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the National Dairy Development Cor-
poration programme has been ap-
proved and an outlay of Rs. 32 crores
has been provided for and that it is
expected that this would provide em-
ployment to ten million farm families.
Rs. 32 crores and employment for ten
million farm families? That is the
rate of Rs. 32|. per family? If em-
ployment could be provided at this
rate, at the rate of Rs. 32]- per family,
what more do we want? There, Sir,
I think this is a very exaggerated
figure and we must come to realities
and, if you come to realities, you
would find that except for a small
thing here angd there for the cottage
industry or for agriculture, he
has not done anything which would

give more employment. Then,
he mentions about  labour-in-
tensive production. What haz he

done about the labour intensive pro-
duction? With great respect, I would
say that he has made no proposal.
The only promise he has made in that
he would appoint a committee. That
is his contribution. And he says that
he would await the report of the cum-
mittee,

There is Ttem 68. Now, under Item
68 excise duty is levied on whatever
items remaining free from exicse un-
der any other item. Till today, before
this Budget was presented, the small.
scale industries which produced up
to Rs. 30 lakhs per annum were free
from excise duty. Now he has re-
duced thiz figure from Rs. 30 lakhs to
Rs 15 lakhs. Up to Rs. 15, lakhs it
will be free from excise duty. Bet-
ween Rs. 15 lakhs and Rs. 30 lakhs,
he has levied a duty of 4 per cent. Iz
it an impetus? Is it a way of giving
impetus to small-scale industry? It is
claimed that this Budget is pro-small
scale industry. Is fit so, Sir?....
(Time bell rings).

Then, take High Speed Diese]l Oil
and Low Speed Diesel Oil The ex-
emption on LSD and increase on
HSD and Kerzosene lacks hoth logic
and rationale because Kerosene s
used more by poor people. Even for
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agriculturists the Low Speed Diesel
has only 9 lakh pumps in the whole
country, whereas fcr High Speed
Diesel there are more than 25 lakhs.
Now, Sir, so far as Low Speed Diesel
is concerned, the concesson would go
mostly to Gujarat because 64 per cent
of Low Speed Diesel pumps are in
Gujarat, next in U.P, and third comes
Andhra Pradesh. Rajasthan has only
six thousand. Such States as that of
my friend Raja Maksoodpur of Bihar—
have ro Low Speed Diesel pumps at
all, Therefore, I submit that this levy
is also unrealistic.

Qur Plan has envisaged that subsi-
dies would be abolished. Instead of
abolishing subsides, we are increasng
them. We have increased subsidy on
food to Rs, 560 crores, on fertilisers
from Rs. 319 to Rs. 448 crores, on cash
assistance to exports, Rs. 400 crores.
Now we have added one more item,
namely, textiles—Rs. 52 crores, Sir, I
think we are gong in the opposite di-
rection. The cash assistance to expor-
ters we are giving on certain selected
items. Thig meaws really selective de-
valuation of our foreign exchange. If
ocur idea is to give premium for earn-
ing foreign exchange, then, Sir my
point is that when we are getting
Rs. 2000 crores from the labourers,
who have migrated from here and are
working in Gulf countries and who
are sending foreign exchange, why
not give some premium to them also?

Sir,
since I have no time,
here, I thank you Sir,

I had a few more points. Sut
I conclude

SHR;1 HARKISHAN SINGH SUR-
JEET (Punjab): Mr. Deputy Chair-
man, Sir it seemg that while present-
ing this Budget this year, the Janata
Party has forgotten what i wrote in
the manifesto two years back, That is
why a lot of criticism is being made
not only by the Opposition but also
by the Janata Party members. Dif-
ferent names are being given to this
Budget. Somebody is calling it a
‘kulak’ Budget, somebody says that it
is against the urban population, some
say that it gives a new orientation
to the rural sector...
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AN HON. MEMBER: Some say it
js ‘anti-RSS’.... (Interruptions)

SHRI HARKISHAN SINGH SUR-
JEET : But, in reality, this Budget
is presented in the same framework
in which the earlier Budgets, whe-
ther in the Congress regime or in the
Janata regime, have been presented.
In reality, it is the same frame-work
of developing capitalism in our ecoun.
try without harming the landlords and
the monopoly interests, whether In-
dian or foreign. I do not want to go
into all the detailed figures. A lot of
figures have been quoted from the
Budget. But certain things make it
very clear that even certain promises
or declarations made in the speech of
the Finance Minister are contradict-
ed in the Budget proposals. Sir, 1
would like to point out that in the
background of Rs. 2200 crores of addi-
tional money supply and keeping Rs.
1300 crores as deficit and with about
Rs. 1000 crores of new taxes, it iz
clamed that there would not be any
inflationary irend in the country so
far as prices are concerned and that
only in the wholesale price, it is go-
ing to increase by one per cent and
in the retail price, it is estimated to
increase by 4.6 per cent. Sir, who is
going to believe them? With so much
of deficit financing, with so much
taxation falling on the poorman and
with the money supply rising at a
speed of 12 per cent a year, who can
believe that the price level will be
kept as is being claimed? That iz
why even from the Planning Commis-
sion some experts have said that it is
not going to be less than 9 per cent.
In addition to that, Sir, there is going
to be a lot of deficit in the State Bud-
gets also which ultimately will have
to be met by Centre because the re-
sources for the States are exhausted
very much and they are demanding
more finances. From the Seventh
Finance Commission more allocations
are there. But they are not satisfied
with it. Even after all this, they claim
that all is well, our economy is go-
ing on all right, we are having more
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producton, the rate of growth is very
high and all that. But, they claim
this on the basis of what? One is
that sufficient foreign exchange re-
serves are there, and the second is
that food production has gone up to
125 million tonnes. These are the two
things on the basis of which they are
claiming that the economy and the
rate of growth and everything is all
right and that they are marching for-
ward for a better life. But, Sir, what
is the actual position? I do not want
to go into this that the per capita con-
sumption today is less than what it
was five years back. Even in relation
to foodgrains production, this year it
is less than what was envisaged in the
last Plan. In relation to other crops
also, the picture is the same. It is
not equal to what was envisaged in
the Plan itself. So on the basis of
this, to claim that there is going to
be betler future for the Indian econo-
my will not be correct because, Sir.
if you go into the public debt, you
will see by now how much it has
gone up. The interest charges alone
—which is next to the Dafence bud-
get—come to more than Rs. 2100
crores. When you come to the re-
sources, they are no trying to find the
resources. From where the resources
can be made available? They are
banking upon the common man which
is very clear from the new tax leviez
that have been imposed not only on
the Iuxury items but also on others.
If they are imposed on luxury items,
that is all right and everybody will
welcome it. But can anybody say or
has anybody said that they have been
imposed on luxury items? These
levies have been criticised by the
Janata Members themselves; levies on
kerosene, matches, tooth brushes, tooth
pastes, soaps washing soap. All these
items including the bidis are thought
to be Iluxury item by the Finance
Minister and perhaps the Janata Gov-
ernment. Why? Bidis are used by
the common man. Mr. Piloo Mody
does not use bidis. Member: of Par-
liament do not use bidis. It is the
common poor worker who is using
bidis. They have not tried to get the
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resources from where they could be
easily available. Even tax arrears
have not been tapped. There are Rs.
1000 crores of tax arrears and there
is nothing in the Budget to say that
they are going to collect that money
and that they are going to have a
machinery which will collect that
money. Not only that, Sir. There is
an estimate which is on record. Every-
body keeps two books of account and
entries are made weparately and loop-
holes are plugged. If these things
were collected, there would not have
been this much of deficit which they
have placed before Parliament in their
Budget. But nothing is being done in
relation to these things.

Then Sir, have they tried to find
out the resources, where they are
available? Our friends in the opposi-
tion do criticise the Budget saying
that the burden hag fallen on the com-
mon man and it is stated that so far
as their Budgets were concerned, they
were meant for the common man and
they benefited a lot. But, I would
like to ask the Finance Minister that
during the period of the Garibi Hatao
when 81 monopoly houses, from 1972
to 1976, increased their assets by Rs.
3392 crores, did they try to make any
effort to take a part of those assets?
At whose cost were those assets in-
creased? Did they make any effort to
collect a part of it? No effort was at
all made....

SHRI KALP NATH RAI: The
banks were mnationalised. The 20-
point programme for the poor was
launched. )

SHRI HARKISHAN SINGH SUR-
JEET: to tax those who had
amasied thig wealth?

So far as the 20-point programme is
concerned, it is now very clear from
the survey reports which go to prove
that it is in that period that the In-
dian monopoly houses have amassed
huge wealth. The Department of
Company Affairs has brought out a
report which goes to show that Rs.
3390 crores worth of assets were in-
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creased during that time. (Interrup-
tions). Sir, I was not touching the
20-point programme but my friend has
forced me to do so. It was during
the period of the 20-point prograrame
that so much was tom-tommed
throughout the country that land
would be made available to the land-
less. What is the total result of it?
Today the draft Sixth Plan document
admits that all that has been a failure.
And, after so many years, we find that
only 16 lakh acres of land in the
whole country has been distributed
and total surplus comes to one per
cent of the total land under culti-
vation in the country.

Since you have dragged me into
this 20-point programme, I want to
say that in relation to bonded labour
the State Governments reported that
they numbered one lakh throughout
the whole country. Now, the National
Institute of Labour haz conducted a
survey along with the Gandhi Peace
Foundation and they have found out
that in the nine Stateg which they
covered under their survey their num-
ber was more than 20 million.

SHRI L. R. NAIK: More than 27
million bonded labourers. (Interrup-
tions),

SHRI PILOO MODY: They are
also bonded labourers.

SHRI HARKISHAN SINGH SUR-
JEET: All their reports showed that
they have rehabilitated all the bonded
labourers. But now we find that the
number is very high which the Con-
gress Government tried to cover at
that time which has been brought out
by the report.

SHRI KALP NATH RAI: What has
your Government done in Bengal?

SHRI HARKISHAN SINGH SUR-
JEET: I am speaking on the Bud-
get; that is why I said this. And
so far as that part is concerned, Sir,
they cannot claim to have given a
better performance. On that basis,
Chaudhari Sahib rightly claims that
there is lot of production and the irri.
gation facilties are going to be increas-
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ed and power generation is going to
be increased. But what happens 1o
the poor people, to those who live be-
low the poverty line when there is
going to be increased in prices? That
is what I want to know, Only that
way we can judge our production and
national income and iee whether it
goes into the pocket of the poor man
or it goes into the pocket of the up-
per sections. That is why I am say-
ing that in spite of these slogans....
{Interruptions).

M AFA R OA(STT NI )2 gA
3 2T EiCERy el (Interruptions)

SHRI HARKISHAN SINGH SUR-
JEET: I am sorry 1 cannot use this
language. (Interruptions)

SHRI KALP NATH RAL
talk nonsense, Mr. Piloo Mody.

SHRI PILOO MODY: Bonded lab-
our cannot talk to me like that.

SHRI KALP NATH RAIL: You are
the CIA agent; you are also bonded
labour of the Birlas and the Tatas.

Don't.

SHRI PILOO BODY: But not ihe
bonded labour like you.... (Interrup-
tions).

SHRI HARKISHAN SINGH SUR-
JEET: I was saying that they have
not made any effort to find out the
resources, resources from the mono-
poly houses, from their profits, from
the multinationals who were allowed
to exploit the cheap Iabour in our
country and take away profits to
their own countries, and resources
even from the upper sections, the ric-
her sections, the landlords in the rural
areas. Of course, some concessions
are given. They are concessions, no
doubt, and there is nobody who
would say that one is going to bene-
fit out of the concessions on fertilizers
and light diesel oil. But the biggest
concession is to the tobacco growers
where earlier not only there was so
much excise and so much levy but
the inspectorate and the administra-
tion people were cheating the peasan-

:
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try very much. Now they are re-
lieved. It is a very welcome thing

and everybody would welcome it.
When we go into the totality of these
concessions, we find, Sir, that 15
per cent of the landholders are hold-
ing 60 per cent of the land in our
country and they are producing 80
ber cent of the surplus and it is that
class which is going to bhzanefit more.
So far as the common man is concern-
ed, he has been taxed for all the
commeodities like the kerosene, the
matchbox, the washing soap and other
things. Naturally, these people are
going to curse and are not going to
praise because of some concessions
given to the peasantary.

So far as other allocations are con-
cerned, what we find is that for agri-
culture and rural development, ihe
total allocation has been raised by Rs.
57 crores. But at the same time, per-
haps, it ig visualised that now no
drought is going to come in our zoun-
try. For the drought-prone areas pro-
grammes the allocation last year was
of the order of Rs. 76 crores; now 1t
has been brought down to Rs. 59
crores. Sir, recently, 1 have been
to Rajasthan and I saw there that
not only the drinking water is not
available for miles and miles, even
for the goats, nothing is available on
the trees, But in the Budget we find
that the allocation has been reduced.
Of course there are areas where irri-
gation facilities and other things are
available but for the areas like Rajas-
than, earlier allocation should not
have been reduced.

Simiarly, we take the food-for-
work programme. A lot of talk is
there for the unemployment_ and the
food-for-work programme but the al-
location has been reduced from Rs.
100 crores to Rs 50 crores. Similarly,
it has been said here as to how much
allocation has been made for improv-
ing the condition of the Harijans and
other weaker sections. Of course,
more allocations have been made in
respect of irrigation, power and so on.
Earlier also, allocations were made.
This has been going on. It is good.
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This should be there. But we should
not try to base our judgement on that.
Unless this money, unles this invest.
ment perculates, to the rural sec-
tions of the population, to the pea-
santry in the rural areas, nobody can
change the situation. The green re-
volution has not brought any change
for them. It has brought change for
the country because the agricultural
production has gone up. But so far
as the common man is concerned, so
far a; the rural poor is concerned,
disparities have increased and they
have not benefited out of this. Nor
are they going to benefit out of this
now. When there is deficit, they say
they would like to mop up the re-
sources and 50 on. But from where?

Now, there is a fad. They say they
are going to introduce prohibition.
So far as I am concerned, I never
drink., Now, in this connection, there
have been earlier reports. Two thou-
sand crores of revenue is involved in
this. Not only revenue. But the re-
port is there about Bombay prohibi-~
tion. It has been stated that this has
resulteq in more crimes. It will not
stop crimes, Nobody can stop it.
They have not stopped it in Bombay.
In many other States where this has
been enforced, they have not been
able to stop it. The Central Govern-
ment promises that they will give 50
per cent of the revenue. This means,
one thousand crores of more notes
they will have to print in the Nasik
factory to give effect o this fad of
prohibition. Therefore, Sir, this argu.
ment does not hold. When the State
Governments are hesitant about it,
they show the Directive Principles,
But ‘the right to work’ is not remem-
bered which also has not been includ-
ed in the Directive Princples. But in
regard to prohibition, they show the
Directive Principles. Then Chief
Ministers are called. They are ask-
ed to enforce this. They go to the
Panchayats. They say Yes. Prohi-
bition is there for two days. People
purchase their bottles and keep them
in their houses. For two days prohi-
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biton is there. They do .t like this, I
do not want to take the time of the
House on this.

Then, Sir, they claim that they will
do another thing. This is about un-
employment. They say they are go-
ing to eradicate unemployment in ten
years and in the budget speech also,
this has been claimed by the Finance
Minister that this is being done. But
there i3 nothing in the Budget propo-
sals which indicates that more employ-
ment will be generated. What is the
estimation? Now, what is the num-
ber of those who have ‘registered
their names in the employment ex-
changes? This is on the increase. In
the rural areas, there is lot of unem-
ployment and underemployment. The
situation is so bad that one cannot
imagine it. How can it be solved?
This will not be eradicated unless the
Government resorts to land reforms.
The Planning Commission in its draft
report has said that this has been a
failure, But this Government also is
not prepared to do anything. In fact,
some of the State Governments are
advocating the reversay of the earlier
legislation. Then, they are claiming
that they are including all these legis-
lations in the Ninth Schedule of the
Constitution, They say that all these
legislationg will be included in the
Ninth Schedule. They say that an
amending Bill is being introduced.
Sir, I do not know what the Ninth
Schedule will do. What purpose it
will serve if there is nothing in the
Act itself. Ninth Schedule wlll also
help only if thre is something in the
legislation itself. So, in this respect the
Government is silent and there is no-
thing in the Budget. The unemploy-
ment problem cannot be solved in our
country and the internal market can-
not be expanded unless land reforms
are resorted to. I 1969, It wag esti-
mated by the Mahalanobis Committee
that after the imposition of ceilng,
namely, 20 acres, 63 million acres of
land would be available for distribu-
tion. Later on, two years afterwards,
another estimate was given to Par-
liament that 40 million acres of land
would be avalable. After all the
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legislations came before us, it was
estimated that 68 lakh acres would be
surplus, but this also has not come.
The total declared surplus now comes
to 46 lakh acres. Out of this, 23 lakh
acres of land have been taken poses-
sion of and only 16 lakh acres of land
have been distributed so far.

SHRI L. R. NAIK: That too on
paper,

SHRI HARKISHAN SINGH SUR-
JEET: This has been done on paper
by the Congress Government and this
Government also says that they will
complete this process. I do not know
what they mean when they say that
they will complete this process. Apart
from these Acts, how much is there
in benami transactions? Recently,
some surveys have been made.  Let
there be a Committee of the Parlia-
ment. If the Janata Party is gen-
uine and serious of what they talk
about land reforms, let us unite and
appoint a Committee. On paper, on
the revenue record a landlord may
be having a farm below 18 acres, but
actually he will be holding a farm of
1000 or 2000 acres. In whose name is
it held? There have been some re-
cent surveys in this regard. It is in
the name of dogs, in the name of dead
people, non-existent, and yet it is
there. (Interruptions) Yes, it is in
the name of bonded labour alro. It
is a fact, you have rightly reminded
me about that. So, if a survey is con-
ducted, if an on-the-spot enquiry is
conducted, one can find out such lands
which are held under benami names,
and those lands could be available for
distribution to agricultural labour. In
this way we could think of tackling
unemployment to some extent, but on
this question nothing is said in the
Budget.

Similarly, about bonded labour,
nothng is zaid here. Revealing reports
have come about bonded labcur.
Everybody has ben cheated. Unless
there is availability of credit for them,
unless there are employment avenues
for them, there is no question of think~
ing that you have done away with the
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‘bounded labour problem, that you
have freed all bounded labourer. Re.
cently, from Madhya Pradesh some
contractors have brought the bounded
labourers into Karnal District. Their
number is more than 2000 and how
much are they paid? They are paid
Rs. 1-1%s to Rs, 2 and they are not
allowed to go anywhere,

Their children are not allowed to
go out jf they go to the market. That
type of thing is happening and nobody
is bothered about it. There is no talk
in the Budget of bonded labour, whose
number is about 2.7 milliong in the
country.

Smilarly, there is no talk here about
eradication of indebtedness. Yes, you
talk of more allocations, co-operative
loans, this loan and that Jloan but
where is the loan going, who ig actual-
ly utilising it? Even it is on paper
that 35 per cent of the loan from the
co-operative banks is used by small
marginal farmers, but who is actually
the beneficiary? If a survey is con-
ducted it will be found that very little
goes to them. Even if it goes to them,
that money is taken away by the ric-
her sections there and again given to
them at a high rate of interest. Tbhis
is how they are being cheated and
squeezed. Nothing is being done in
ths direction. Now let us see how big
the problem of indebtedness is going
to be. According to the Reserve Bank
survey, in 1951-52 it was Rs. 750 crore:,
In the next survey, in 1961-62 it was
Rs. 2,400 crores and now the estima-
tion is that it is not less than Rs. G000
crores. With this indebtedness can
you think that you can free bounded
labour, you can free the peasantry of
that thing? Nothing is said about this
indehbtedness in this Budget.

Lastly, there is a big talk that it is
the peasants’ Budget, peasant is go-
ing to benefit from this. Now let us
see what is the fite of the peaso.
even in relation to the little thin.
which is given to him in relation to
fertilizer. The Government is not do-
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ing anything to arrest the fall in prices
of agricultural commodities. What is
the position today? Is there any pro-
pozal in the Budget that they ave go-
ing to spare more money and the Gov-
ernment is going to take up all the
stocks and fix the prices? No, there
is no such proposal. Now look at the
rate of potatoes. They are being sold
at Rs. 20 to Rs. 30 per quintal, but
nobody is there to purchase them. And
the Government is not making any
effort in this direction, Similar is the
position of sugarcane, I went to U.P.
1ecently and found that sugarcane was
being sold to the khandsari factories,
small factories, at the rate of Rs. 3
per quintal whereas firewood was be-
ing sold at Rs. 20 a quintal. That is
the position and see how the peasan~
try is getting ruined. What benefit
this Rs. 5 on one bag of fertilizer will
give him if he is being squeezed like
this? Similarly, the cotton prices have
fallen very much. Well, my {riend
Lere will say that the cotton indusiry,
the textile industry is a sick industry.
I cannot understand that because the
price of cotton has fallen by 40 per
cent as compared to last year and in
the production of cloth 45 to 50 per
cent is the raw material component.
Why has the price of cloth not fallen
at the rate of this price? Why are
they not making any effort about it?
The peasantry is getting ruineq so far
as the price is concerned. You would
answer that the Cotton Corporarion
of India is there to enter the market.
They have set up the Agricultural
Prices Commission. There has been
a lot of debate on it; I do not want
to say anything. They are meant to
gee the market trends and availability.
They do not go into the cost of pro-
duction and see that the peasant must
be protected. And then even if the
price is decided there is no body to
enter into the market. The Cotton
Corporation expresses its helplessness
because they have no money to pur-
chase. Now Maharashtra has set up
its own Cotton Corperation. It is
what Cotton Corporation of India
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paying Rs. 20 a quintal more than
pays. Similar is the case of Jute Cor-
poration of India, The same 1s the
position in the case of all other crops.
So this question has to he tackled,
If the Janata Party thinks that
it will be able to win over and
consolidate among the peasantry,
it is wrong because now the pinch is
being felt of the crash in prices. For
that some efforts are required which
will not be to their liking. If the
industrialists say, “No, we do not
purchase at this rate” and the rate is
not remunerative, then naturally y-u
will have to ‘Nationalise the textile
industry’; you will have to say:
“Nationalise the sugar indusiry”.
Then you will find what hgppens and
how it becomeg productive and all
that., But that they won’t do. And if
this is not done, then I thigpk there
will be no result and they will not
be able to save the peasantry. It is
in ferment on this question now. On
this all are united.

Then I want to mention a few words
about our Missions in the foreign coun-
tries. A lof of money is being spent
on them. But the way they are treat-
ing Indians is something which the
Government should go into. There iz
a lot of Indian population abroad—
not in hundreds and thousands but in

lakhs—in the United Kingdom the
Gulf countries and in Canada. In the
United Kingdom and Canada, the

racial discrimination which they have
to face is of the worst type; and it is
becoming more and more. But when
our Indian community approach our
High Commissions or their offices
there, they do not attend to them;
they do not bother about their diffi-
culties. They lenjoy} their life and
nothing is done there. That is why
recently certain facts were brought in
this House. And those facts we came
to know from the papers 'and not from
our offices there. These tests were
going on and even now they are not
stopped. It is said that the British
Home Ministry hag sent a secret cir-
cular, on the basis of which a lot of
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things are still being done there. This
is said by whom? By someone who was
the Minister there. He has exposed
that. Why has our High Cominis-

sion not reported this to us? So this
must be attended to.

Lastly, I would =ay that on one
point all of ug seem ito be united.
The new tax levies which fall on the
common man and which are not ¢n
luxury items—I]ike tooth brushes, tcoth
pastes, kerosene and on soaps and
washing soaps must be withdrawn,
Levies have been imposed not only on
the soaps which you use, but also on
the soaps which a common man uses.

SHRI PILOO MODY: Whether you
wash or do not wash.

SHRI HARKISHAN SINGH SUR-
JEET: The Leader of the House is
here. He must convey our feeling
that on this the whole House is unit-
ed that these levies must be with-
drawn, At least, this will create some
confidence that the Government has
given some consideration to the voices
1aised by the people about thiz Bud-
get outside,

With these words, Sir, I thank
you very much for giving me this op-
portunity to speak.

Sl TR MIF ¢ qIAAlD Y-
wTfa w8y, 3w a9 & femfed &
FA T@ 1T Far 75 T IT FT FEAAT
gl =rgar | afFEs OF arq AT ATAAD
fag A=l & AT §ATEE qA F AW A
T AT FE) § 5 350 a7z } N NHATE
qA TEY  IAFT A1 7 § uF 7% fam
& ey, AT AtgF o7 sy S
TET AT I ATHT Tguaw T AT
&, ug 3r% 747 | I Uy w19 F g9
T AGT FQ qT €FF A A 7 oAn
YT § oy A FI fpar § fm oz e
# 1978-79 AT 4520 FTT TGT &7
STaeT feat ot T, SEH Y 201 FAOT
" FT ey ALY fopat vt A fana w1
FT QAT § 25 FUT TuaT T @9
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famar star | <& 8, qeuET, T Uy
HUFEI F a2 F1 3T STGAT 31 97,
1979 T%F HA%K VAT A I A1
F faq Tar wat a1 38§ ww s A
BT | SEIF-ETEY IF7G § 18 FU
wqaT, FEq § 90 F3 w9aT, f7grT ¥
33 FNNG &YUT, FIA ¥ 22 FUT, TAUG

¥ 60 FUY, gRATNT H L6 FOT feAT-

A YW A 12 ¥4 1 AAera, gy
HIT AIMIT T 5-5 %4013 G947 255 T
fopat wat | guET oy wa fagwan g e
foad arg-HEr NIAHF 99 § @y
ST &, SAFT QU FI & A0 g FT
FuTEr 74T & AT 37 AT 79 Ao By
oft & G maET W@ Y 1 35fea e
AT § S §9 @, FIEY 619w qE
2, 98 9 WET § 1% ag w1 Iqwh,
T g0 FI F wywyg W@Av |

qreuEY, O A1 3 FaE # fag
& Fr A HAFT §2eqt ¥ 637 77
ggTH AIEad (FaT § /OIT 1400
FU3 TX T AT ¢ (et suaear a8t
FY TS HIT WAV AAT HIEAT EFF AT
HYFT % 952 A% g0 & | IAFY 3@ A
anat g i+ 378 o T 79w w9 T
TTET FTFT T4T & | 5% TLE FT AE FY
TI-34TEAT UF HIHTL AATTr TFA1 Y
g gL ATaFT § 5 qw & gF qa%%
qar-enifa ged g o faesdl s3ETe
F oW qUTHT & |- 5 wqfeai § safF
FuearRm 8 @i faegqifag o, wq%T
&T% WY, §@T WTHT, I7 AN qF2| %
FTA9E AET-ERT 9T w3FTT 5 fausgor
fat o1 fava § oF g9ewI< 41 | wafewa
TaFT HATH &7 HSTT EIF & =1, WA
feoid 17 & =g w5 wg &<HTC &AT |
HE, Iu AFTT & [t a7 Gu fFgr wur
§ IuF miwst &1 favdam w3& F
ST QF TEI 39 F WNF HI-WIEAT
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[ =it gatw=Tat v |

zq faesg av gy € fr gmoawe &
AT qaT-cRita grir | & g fawfoar
¥ JY sf-mifeady 1 Serg FIATAFATT
TF & A7 o TR, AT JF AN
ity fages &, TR Fgr §—
Right now we are sitting on an infla-

tionary volcano: when it erupts, the
nation will find itself unprepared.

a4 TIF Sro BFY TIGLETEAT §
-ofr g} At #) Fgr g - gaEy
A Flg FIAT TAEA, T A7 JH AR
fadtas §—Fa avg F7 aa qmar S
Tgr & 7% faq azg ¥ dargai w5
g7ag frar st 7ar 8, faa® sorea adY
T, TS OAATT FgY 92T, ISHT
gy gq oy e g fi—-
It will lead to galloping inflation.

faeq =i =7 FT ArnteE womifa o
q30 | gafae § ATRAT IT ATFST
7Y srvar qrgavAtET gaar € fRdeT FeAr
wEaT § % gwase & o gy ety
IUF FIT, ITFT AFEAT FIH & g
HTFTC HY FIE FoqaT A5Y &, HCFIR T
FIS sugeqT &Y F g AR IHA I W
¥ g wa3 fegfa Ioa g ot ge 3w

FI TOF TAGY B TAE FL AT )

fradi a13, ArgaY, T g9 F
SITT B TE & AT TAar a1t ¥ qi4-
g e ara s a=t AifE 1o0ag
F AR AT §T FL, A AT
T3 o ow gfer o s § Areuger
T7AFE § 1 & I5FI IEY 4 75T TF
T 4TRY 1S TF 19 F q5F FATT
#7 ard Y FgT § WX 30 FUE
A7 T30 FT A1 7T T FT 7T
G e F M 11 ¥ R
FIE 19 FOg F femm av @y
T SFTQ gL O AT | M A
fedy #7 gg% oI T FW &Y AR

[ RAJYA SABHA ]

|

1979-80 512

¥ Ot g DE-gE FWEFE
ET g A T Ay § ) =@
TE ¥ BRERR Fm fisdr awr
T oaga Br & oA dw ¥ owey
FA4{ T & AW B F e
ar Afew &g o T ¥ gE ey
# ¥ 9T 77 o sgw wwwr
AT 1 W IUIMA FOFER W)
¥ 43 Fg @ E AR R ¥
A FGT g oA F awd e
F JIAr FT AT F @Y s owaw
F HIEHl A TF FAA A Sm
U 7 |\l 9@ & g "
W TAT IEE AT T@ g
gV ¥ gwmar § o a0
WAEE T & AR A7 F e
W w § A 5 fad ww
FRATT F | Fgd H OAE i
frgfor a8t & =@ 2 o wwrat
TOF § frdt ® FW ot T fawr
@& § WOR aA dEr g
fr @Y ag *1 waw, fawar-gaar
A, sk *W F AT wwkew
SIW FER A IF fFAT & 9Ey
FHT AR FW AT § 1 ol
TrAAgHE CHRLATT 9 T4 ¥ |
22FUF WA 45 TS H @™
FA FT S (9 T § 1| W
g g B @ i ¥ @y T Aegy
g foa* om smmEE Aaf & Wk
ok oy am e FAE @ s
e § 100 f37 % St W ¥ FN
Agd § 9§ 9% 9EIR w9 I
TR IEd 7 favaw e s §
f& o1 160 TeET § ag 9% T
AT AT § ag g Fifag
g S | Ag ST OErende UHi-
AT W § W @ TG A A
wY R g oqw ar dw g T
q 7 Fm faoom AR 9w &
fr @m0

5
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oF AR faum §@ & #@R
e frarm s g faer o
T|T ¥ g A emw fawmn @
X FHMEIT 98 ¥ 9 FHr AF-
fewult 21 wWr § | @ awe §
g@ A {FfEEl # §O Ugd A
2 13w feafedr ¥ & fAew s
Tzt § B Ffw 3 a7 § &Y faww
o g% G99 g g% g 98 free
AEE F FAEAET g G g |
Y 1 AT e A sAE g
15 IR FAT TT FT ogaedr
T, IEg™ 9T 299 FW FT | TF
T M ¥ AfaFs =w ad, fourd
X qEe ) fFar o faeer
qformm 3z gwm v @ oA
F e ¥ 3f9 F a9 § wviw fawrw
AT A I AT ag afomm @
fF 3w 0 oo SR @ wr R
AR WA Tom g S 3w
o W &W ¥ wigw g
dg W & | T FT A TOEK
A IoT W T 1 I FIRYT FY
aW g ¥ o3, sEEr 3 FW
F ffr 90 oW ¥ 3 TOK
FIE FH G F G & | AT
foq g N Taw Ty, g 5@
IgM T fr oar sEd aw
fear 41, sT1 § RO FEAT FrEAT
g 99 @ ag w@ fag @ € =
" 977 Fg g6 § U § 3T a1e fIem
g f& s AT Faw ¥ 9w
X ¥ 3 T wr oY & SHar
g # fa9r, fa@est gg@
gt #1 gfewor framl & Syar
Y T § | T frEmEl &Y wers
& far w1 F8 T FE AT
§ guu g ST qEar F¥}WA gaAr
& Fg e § fF fag #@ef woy
IGAN FTI@  HIT &7 FT T4
fraarSo% oo § %15 U Wt gar

[ 15 MAR.
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FEAFA §, FE QT FEAT gHET
™ ® I F gmy fwew framy
F gET H g g 9%, fawy
fram, N aS-a8 wEvmfy § o
wrEe Afaw glagr o1 w7 e
5 amt & g fral & wens
F o s feamar Y ¥ S
T o foomn P owr g
ITF gk § a=Er ?

IRM F T § g 15
9T FE & ¢ ,

“The Prime Minister would not
allow more than 5,000 tonnes of
Gur to be exported which sugges-
tion was made in order to boost its
price that had gone down very
low. Inasmuch as the production of
Gur in the country was estimated
at 86 lakh tonnes, export of such
a small amount could not make any
dention the producers’ price. As
for the cost of interest of the con-
sumer, inasmuch as consumption of
Gur constituted only 0.7 per cent of
hjs total consumption, export even
of one-third of the total production
would not irk him.”

¥ ggenam @@ § 7 owm fam
g8 ¥ FON T wRATAl 9T THEY
FE FIEr Y & F N FmawR
TR OF E SAHT SramATI g@r @
% O IAFY SUN FT ATH IR
fasr g% ar faw g™ el ) FRT
¥ fel ¥ el W T 2
SR AU IHT AT H FET AT -

“In August last, with a view to
host a meeting of the UNCTAD in
January or February, 1980, the
Government decided to spend an
amount of Rs. 15.66 crores on the
construction of one hotel and one
hoste] as also on expansion and
renovation of the Vigyan BRawan.
This expenditure could very well
be avoided, and this huge sum
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[ = smwete awe |

spent upon sinking of tube-fwells,
construction or expansion of a fer-
tilizer factory ang providing clean
water to thousands of ~ villages
which are going without it.””

§ sraarangar § fFoaar fam A&
WA gw amR A oqu fear g
ar I T ATd FFgA TAFT FAl 9T
AT @t & fag @ o ? gEA
AT A F F AT AT T T
o9 & owal & wgd A @
F @O AW w7 wmfew @Al
SaT g A gAF fgwrw & fag
#E FIH Tl A AT § 1 AfwA
oS & qoTr Wigar § R ogw aee
# wa a@i & fawrg F faw g
A ¥ W o1y § fow X I
T FL qH ! oAAdr qrE w7 a<E
¥ FIAR FF AT wT AEAAT
srar g 3% wraa-wrw & Fraral
F1 fga gor 8, afsq & 399 ge7
argat § & zar IAwr @ aee
fram o & ? g fag @&
St 3 3@ gse § fraEt & fag
1§ faue sggear A oAy &
FAAATE AT FY qATa F ST AV
Fifowr & & 1 AFT FgW T R
gAT @1E 9Yeaq 9 & faar g
affe & g @1F FEAT ATEAT §
fF g 3w g Q% § Ter faar
@R Sar fy wE A geedt
T fox frar & B S, ¥
urgd, feareats, s @ik %% @
@q A R g agr fear
g1 FAAST w7 IUEAN WX AW
F frgra st F<@ § 1 qE@T @8
g 74t § & gar dw 7 fewm
¥ A1 FT gEWIT A @ & |
o feafy & g g @@ W
N agfemg @ § @ gad =i
9T T3 g1 fear § | g7 <a€i

[ RAJYA SABHA ]
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T zak 2w ¥ frgEi s w18
AN FIT FTATAE & | HIX IATX AW
§ fegfs a2 & o8 & &
fagrat #1 amq F I & @1 ST
JEW g% & fag w¥ fgar war
g1 AT sy § fr faest gwETT
TogA || ¥ qfw Ay @arEar
A FT G AT ) 9§ &F g A
AL W F M geaw qfq s g3
AN IgFET g g ¥ FEET @
B aF1, afsT ag agadH & F
g 3IM & nfgsin B2
w1z fFam § | § HUH SO agH
F fag z1f AT v z@wT FO
g A fg=rd &1 SuEwr FAT
qga & 1 %A It & feArdw oA
HATT &7 AlGF ILAGT AGr &1 qFar
g WE o feadi 1 @
ar @€ frai &1 gaTadg, adl
wzdaTgTd T ITEW F@ g
g7 A & fawr SEET ScqrEd
7l ag gwar § | Afwq  gHIQ
gThIX A 39 awe & g framy
F AW FS eATA Agr fzar § 0
3@ @I T§ q9E & qlEAT §
gt mratdr &1 fwadr gfaag
N & e T foar & @ ¥ Y,
@eer ¥ g9 §  gf, a9ai & &d
¥ g ar fee wem gER dad ¥ g,
% AFTEA wa Tl @ giaEg
g g § 0 =R fowr F1 o&a
g, TR FT & g AT ;IS AF
ga g, wan st gfame wgw e
F A € IJ[Y A AT FT A
am faay am@r T & 1 g
faa et fem-wa fegral ay ==l
FW@ & AT Fg oA Fr AT F_A
|y g f& @t @ @dr § g1 WY
gt gt ¥ qra7 Arfgg | SAET
FZAT & fF 9@ @ 3W § 37 TFY
#r fegfy goow 7€ Y § @9 %
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T ATAT FI ATASAT A1 % FHAT
2 | 3@ IFIT F' AT FE QT
Tt gar fag ®ar 7 @ a e ¥
fpaai &t HraEdr @@ & fag
FIS FIH A IBMAT & | AIX AR
aw § feafg 7z § 5 fFaml =
aadt Suwt &7 Sfag wew adi faa
@gr & 1 M Fo fam dar F@ R
3gs1 9% sfax wer adi fasar
1 %d 99 ¥ ®AF A ¥ 9
gr A1 AW F ) AR AF A
Fyug @, @19 & W™HT L,
FIT§ FT FwA g ar  IE Y
w1 Y fFaT FIq FIFHTT IT Al
F1 gy & fag 7@t It g AR
afcrs 7z ar g f& faa-afafea
zq HIF1 B BAF fUAr ard g oo
wfr gad g & =@ W fFerd
Ay @q § a0 FW@I § TG AW
p7y qfesw ¥ 981 d@r g | W
quaar § f5 93 & waqr qref
geFI gar § wig &, fRar &
grod g grar g g 1 faes &
aaf & gAR ;WM F  fRaAi A
fagar gy g & Saar g wAY
agi g2 4v

qrFaaT, WIS SAqT  qrEf 3w
aws ¥ wregw ¥ o fex qW g dar
FT @ & #Afea azg F1 am@r-
07 941 FT WIE, § ITRTICH
ggq w1 sqA faqron ATGQATE | <
gl # e AT w1 ¥ oA
frara; =rgarg | faer WA ¥ FTE
fr gn 39 AW 4 FAM 91 UHTTCES
vefafr@wa AT =es § 1 ¥ fag
qArAr & 0 (140§ [F ATIEAR
ITETT AATTH AELIATLAT T8T 8,
FIEIA I I g I faaasy waq17
GAr & q@ FaAg ¥ ST II FHY
7§ § Sga@aw # F A sTAEAT
FC W E ? s 3 @R
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ST 'F faT #1% wfrog doreq ?
faq "t § dF awr § mo¥ oo

# w4 T3 8, A 31 9T  wremaw
fF :

“In his abounding affectiffy for
his son, Shri Desai does not realise
that he has done great harm to the
Janata Party, the public life of the
country and to democracy, He is
so much obsessedq with personal
reasons as to endanger the public
weal. I have already referred to
the matters of the Bifias’...... ”
and all this.

FE 9X IFEIA W T oF fR
YT AT F qF F TRIATCEY AT
gt =JfgT | & gAdw faw wdr
¥ g AT ATFATIE fF & e
wdt Fog@ Fifr qwrd F faars
HETAT F A AT § oAqr 7
TR AT FUT F fay davy g 0
a7 FqT IART I WU F7q7T &7
g@l 31 97 HT AT 98 9 41
F1 9T T4 FEH qGIw qAr ¥ Ig
IT-NT;F Ay AT fag wd &1 €
g frar

gad atg AI9EY, 3§ AT &
I ¥ gl g gqisarang
21 WR, Woo-derE TERE W
g, SAsvaerta v e fwar @
@l & AT arearfas €T U v
@ %, % aEl #1 Sesl §ag
fadaw @@l Agar g % AWA
UFAAF GEATHT &1 ATIIEIW FATAT
ST R & | AIAEAF FAFk T
gax w3w, fagrisi} W wilgw
faggsz gardl &g A« &
geqtd w1 wE FTAFEET & AT
T | WE I AWE #T qHE
fgie & feE gt A @i
AT FET | 3@ gEE™ W OHTEAAL
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[47 zatq @t arEa|

§ fragw w1 =gar g f5 392
s¥w ¥ mfsmmae o § s g
Frg w @ 5 ww wfafes -
ifgr #ramal ¥, S fqums W
W 95 A, I TIW A F
qEET ¥ JAT FHIT ATEAT AT |
27 ¥aw@T 1978 HUfg K 10. 3¢
ax gav frarg w2 usifaw
gfegor & 39 9T amaw fwan
T W IAFT geAT FX I M
M A aF Frs AqT A gE,
et ot AT F1 Freeare 7Y faan
TAT | I TATT AT T GAR Fwayt
F1 afaday oY faar azeg F1E a1 2t
g% 13y T FFma A fage § wivw
ZeATd UN-3-UT ZT @Y §, SAH! AFT
7El T W@ 7 | § a8 FgAT Agarg fr
srar aret fgar o< fagy &y aramr &
FTY FLAT BIT T TAT IT I9€ § &7
sA%) Al F fa¥ arEg) arg wy F77
qraena fFgT T & wT T aqm frar
AT IFFT AN FAsd qFar | saqr
qret #Y gIFTL g W F fawra ¥ fa,
gad @ ifg ¥y s R Afergg are
ga 7@ ¥ T A froawnfa
¥ o e QrFT QY Jami &1 37 938
T T P, GRATT FIAT, T9 qE &
gt 1 Feq FTAT g7 3w T F. gear
Fear 78 Fgi av sfaa & ? 39 avg
FY TEICT AAL FAAT IR FTATFHVE
A & quar g Fr og qw sy ushfa &
fay, 3a wfasy & fay M7 99 &

fad 7za o a9q a7a g AT 7AW
FTITHT TATT FIMT | 7S AT § g7
AdY, 9% 9 919 F 7AAF AT ¥ 0F
qET TR 79 TET & "reras i srgt g
gF TeEfa 7 79 F1 aOTEg § 98 wOw
faxifea ®y Ta1g F& 9T AT gAT
MT ITHT AT IT /T AT & | H 7€

[ RAJYA SABHA ]
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sTRAT =TgaT § BB AT a@rT wia §
Y ZHY AT AT AIATATET AATAT A&
g7 gE AT Wiegay, swar gl Jv
TF 9eF F) §°6T g, IaFT F faw &
HITo THo To | ¥ ATTo THo THo &
AT E3THT TG § UsHAfT Haea 1@
& #ir< ararenEY syt ot Y agrar ¥ wWE
TAHAST 1 TraT AT a7 Y AT Ay
gfearaid oz & w7 & T e ST
sAqT T F & a0 A U 9
gaFT Qg FTWRE AT ag aar AEH T
7€ & 5 W UHo UHo WH UFATaT
FEgT &, FUTCR FTT Ay Ay Ay oY
q A ge WAy an g -

“It must be held that R.S.S.

activity is akin to a work for a
political purpose.”

“It is working for advancing an
opinion or politica] philosophy not
for any charitable purpose or reli-
gious purpose.”

ag SART IATT & | gAfwy wreag ¥,
e aeqTs frus wifcczqgeqrg sas Y
e F agrar foerm a1 arfsdr saar
afzorra grar 1 Fw ¥ o9 9T F Uw-
afew geamt #1 grarewm T @y O,
faaasre & faQe =i & AaiF1 -
T Forar &1 T & W ez PR T | ¥
M fIT TH/IT § ATF AT *qTg AT
FT K FATAT W BT & IAFT 39 g9
T FTHLATTHIE IITEXA TGY &Y AFAT
qrgaT, ga aae & foafoer & &
STFET 9TET & ATE |77 9T TgAT STgar
g fr o 3 gw A A andi & A O
2 faret ot 91 5 |71 § 17w
2 qr ga& ford gury &w A Y og 99T
FIAH FIWE MF ST ot FaarAi w71
39 aw ¥ womfaa e 7,
wifeq frar st s o arsww
WTT, T8 7% Agf & | AfFHa saqr 19t
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T FFTT F FTAFA T II2 TET E, TV
/W FT AGTA §WIA § | § awmar g
5 P.M.
TH W T FAqT 47 AT F Al A
TR @ o P gwTe ¥ 3w F s
9T g EHATANIT W@ § | WA, §F M
SATET TR AEI qAT ATEAT g FaA av
T FT aTH ear famrar =vear g
faa 773 7 o% ITIT FET, AT 990
# aga N faar fr g2 Sam-dat =t
g Meargd v 9187 § 9w aow ga-
Faf AT ¥ AT AT T oqTT yTHST TRt
for fre 91T ¥ 70 gAY NgaT §
T AR NI § I o o wfaeng’ &
FIIO FIEF FISTLTT FT FTHTT FI A1
ifer Y 7€ ) g7 awe § 8 whaww
UT-AAIIH TAATETH SYET T FqGT FX
12 Ffqad F fomr war | Y wraTagy
¥ FAST q7@T & AT A T w F awar
g 3% gATEe § ufy F sugi g
T AT 2T WIS § IFT wfuw
wraat f=m1 7 fei-fa o= 13 =/ s
RE1FIVATH I e AT EF aga
AFATT IBTA § | 37 avaey & Faq wsy
JeFT T A ggITA ¥ 7 7T HTIAT-
a7 fear o fa=re-famur ofr far )
qTr AAqy & fr o o aggdar oY
7g Tt AT afwT g a80) F129)
TFgTET gAY &1 &% fear €1 gw aw
gafgart  F@T =fge ) uw wfaw
qd & AT FBAT ARAT § 1 W AR
a7 H AT FNAT § I agrat Agy A7
=nfaw, 58 I17 s997 9T & 9&T %
e FEy & 1 FfFw gw Iuy & fa 42
F a7 § T g Uty weafi §
faad dz -Tede wry T g
2 ST weel quAs F¥fag| F wEae
# aga wiws sHaf gqwa & &
A7 MT FE Aq7, Aty GEET ¥ 3H qIT
¥ AT T wET ST AT s5TT 3w AWK
wigee fagr &f% 1 3T 7w 9z Ak

|
|
|
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7gY fear ) gafag § ag sgar =R
g fr acfaat o1 f wisrem¥ Rw & gt
@1 & ML IF F7 Fafqi gar
Fr Fwal gt 3 # a9y gf § Sq¥
oF % g A gEIR fag wren A Y N
qgF 9% WE § 9T wET H & S’
T TEREAT § 70T § o {7 g 39w
=4 ) wfeg mw Ay fagrm
Far TEY & Fo ot weet aamae & 9aw
gfa® ¥ ufus wmar gl W@ g AT
eaefrnr fea¥ satar awge @ @
ife ot waefat § =Y qaowar
FILT FA AL AT § FAfAQ F18e
T SreFwy wia® ogar g wi uwwany
T O AT §E ¥ T qgdr
2 zafae gt 3w # qefi & g7 §
defr & da ¥ weet Jwae Fgfagi
foaet & 3 quaz agdr F= 0 w1 @ §
AT Iawy IfaEY sgA AT I
mafaa @t e | sefengn g g fa
1 waETES ¥ Feeiw medY Anaw arefh
Ffrsrgrg, s rsels sufi g
Frurrgfrew g zaw, =F amr=ific
A sraTAsg famwaef g feagn
g ITH qgA AIMA AT R @E § 7
¥ TEEAr AW F @ ¥ E aF
TET g1 g aw S« U §dfue
7 fruw 4rdagE aWar ¥ 9EF w7
TEEd gAET 1 agrar Arfe a4 fa
¥ FAIGHT T THH FAGAT § 1 i
T gz & fod o % A1 aar
wrfeq | aga wew fefme 9w i
FAT 97 IH F0 TR FY 9 vl w
oot mar av afw & ag argar ¢ zo%
o o & gar wnfew | foa gaefa
¥ syrar faaar =ufen agt 9T FaanE
o fagifwa s 1y ) wogli® wfew
sg =g fAaw &g ¥ gmfwe zay
fafaer & Y weet Amae Fwufamy §
37t frat WY g ¥ wfaw Afay
¥ FATY FY g ALY ) wnfew onfE
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[#T eTtqeTE Treq]

gHIT AT 9T WAy Feafaai § 1 &
am 3 At 1009, F19 T 4T &,
Iagr FIfadr F1 IrAed 7 fody a7 ax
wearRaas Frafaat &Y < grar A
st ifgT 1 wrER, # AEr aga
wdt § T owrey qF amy faar
AT FZT 2 TG |

SHRI M. R. KRISHNA: Mr. Deputy
‘Chairman, Sir, first I have to congra-
tulate the Finance Minister for his
grateful exit from the Cabinet and
alsg for his graceful re-efiiry into the
Cabinet. The Finance Minister per-

haps is justifieq because generally

the FinaZice Ministry is headed by

somehody who is considered to be
an expert in 1" . finances. It is a
highly technic:. department. There-
fore, the pr-osent Finance Minister
dig not probably base all his propo-
sals on any sound basis. He only
wanted to tackle the problem of a
small section: thereby he disturbed
the whole applecart. Any Finance
Minister woulg like first to think of
increase of production, growth in the
national income ang varioug other
things. But this Finance Minister was
probably having this feeling that
industries are upsetting the growth
of agriculture. Therefore, he thought
it proper that he should curb the
industries while giving assistance to
agriculture. Every Finance Minister,
every Government, whether it i3 the
Central Government or the State
Government, wmi'd first like to create
wealth in some form or other, Fortu-
nately in our rountry we have got
both public sector industries and
private sector industries. Public sec-
tor industries have been conceived
in order to see that they become
exarnples for private industrialists.
While starting public sector industries
the Government was not unaware of
the difficulties that the public sector
industries were supposed to face.
First of all there was no managerial
skill to manage thegse public sector
industries, Therefore, the public sec-
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tor industries suffered heavily. Later
cn the public sector industries started
functioning under bureaucrats who
are neither good administrators to
maintain law and order nor are they
experts in managing industries. There-
fore, the public sector industries
started suffering. The Finance Minis-
ter would have dosie well if he had
suggested some means {o streamline
the public sector industries which are
manned by people who are not ex-
perienced enough to handle them; he
would have really made these public
sector industries function efficiantly
co that national wealth could have
been improved and that woujd have
given a handle to the Government to
take over industries which are under
private sector and which, are not pro-
perly managed, so that the people and
Parliament could also feel that the
Government was right in taking over
those private sector industries. Every
private sector industry does not bring
in the required money to start its
industry. Nearly 80 to 90 per cent
of the money required for any indus-
try, large industries particularly, even
small-scale industries, comes from the
Industrial Finance Corporation and
cther finance corporations which are
under the Government. Therefore,
no private sector industry can claim
today that they own the industry
except the fact that they own the
technical skill, they know the know-
how, they know how to manage the
industry. Beyond this, their contri-
bution towards the finances is almost
nil. So what is the position today?
Because the public sector industries
are not properly managed, whep you
try to take over an industry from
private hands, an industry which is
sick, which is not able t¢ meet the
demoands of its labour, which is not
able to keep up the production sche-
dule, which ig not able to increase
the wealth of the country, the peo-
ple will not allow the Government to
take over that private industry—be-
cause the management of the public
sector industries, industries which are
purely under the Government, is not
done properly. Sir, if the Finance
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Minister wants to give certain conces-
sions to a very small percenfage of
the agriculturists, nobody would feel
jealous of them and everybody would
like those concessions to be given to
the agricultural sector. But the
Finance Minister has totally forgot-
ten that 85 per cent of the small far-
ners are not the people who have
adopted the developed or improved
patterns of cropping. They are not
the people who have adopteq the
hign-yielding varieties and they can-
not afford to buy the seedg which are
very costly, they cannot Tafford to
buy the fertilizers and = pesticides
which have to go with the use of
high-yielding seeds and with the
modern or developed methods of cul-
tivation, Therefore, when the Fin-
ance Minister says that he has given
concessions to the agriculturists, he
has only given concessions to a very
small percentage of farmers whose
problems he is conversant with and,
therefore, Sir, the Finance Minister
has not been able to gain any sym-
pathy or favour from the agricul-
turists who own less than two acres
of land and who are really in need
of assistance. Sir, today, there are
small farmers who form only 19 per
cent of those who have. adopted the
improved methodg of cultivation or
who use high-yielding varieties and
for them, the cost of fertilizers is only
4.6 per cent of the total cost of culti-
vation. It is only 4.6 per cent and it
does not constitute a big amount.
Even the assistance or the Joan which
they get is only 13 per cent from tne

co-uperatives and evea there, Sir,
only if the co-operator is really
effective and only if he has got

any influence, he is able to get the
assistance or loan from the co-opera-
tive institutions. All along, Sir, it has
Leen only 5 small percentage of far-
mels who have been getting the assis-
tance from the State Governments and
also from the Central Government.
Now, take the casq of the taccavi
loans. It ig only the big farmers who
have enjoyed this to the maximum:.
In my own State of Andhra Pradesh,
nearly a crore of rupees was written
off which was given~as ~ taccavi loan
2175 RS—T.
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to the agriculturists and there also
heire are instances, which have been
brought to the notice of the Stale
Legislature and also Parliament, in
wiiuch some of these big farmers have
taken the taccavi loan at a very low
interest and the same money is being
given to the small farmers at an
abnormally high rate of interest. But
these are the things which are al-
ready in existence and, therefore, the
Finance Ministers hag not done any-
thing good by giving certdid conces-
sions to the small number of such
farmers who come from his clan and
he hag only incurred the displeasure,
the displeasure of the small farmers
whose numbey is far greater and also
the industries without which agricul-
ture cannot be improved.

[The Vice-Chairman (Shri Shyam
Lal Yadav) in the Chair]

Sir, I for ong stand for the develop-
ment of agriculture. But, at the same
time, I would like to say that when I
sce the progress of land reforms, I
find it to be very slow and I fee] very
such unhappy over the distiribution
of lang to the poor people. My friend
hag already given the figures in this
connection. What was the land that
was gaid to be available and which
could be taken over and distributed
to the people? It was nearly eight
million acCres at one time and thiz
figure has completely sunk today to a
low level and there is hardly any
appreciable number of people who
have been benefited by these land
reform measures. Therefore, thesz
land reforms are ng more an attrac-
tion to the weaker sections of the
pecple in the villages nor is anyone
enamoured of these land reforms and
the efforts at distribution of land to
the tiller. Sir, what ig going to hap-
pen in the villages now? One thing
is definite; Today, Sir, in the village
community, the feudal landlords have
become very powerful. What has
been done in all these Eifty years?
Even though much was not done, on
account of what was done, there was
thig feeling of fear in the minds of
every landed aristocrat in the village
that he could not become that tyrant
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as he was once and that there
could not be any person who
could force the members of the
weaker sections to work in his field.
He cannot any more be his lord. That
type of feeling existed. That feeling
has not vanished, Every person in
the village feels that he is mosi
powerfu} and he can suppress any-
body. Therefore, there is bound to
be a lot of riots, a lot of fight, a lot
of ill-feeling, in the villages. Thig is
definitely not one thing which has
happened from the recent times.
Therefore, I would like to place more
importance on the industries, special-
1y small industries and cottage indus-
tries. Mr. George Fernandes saiud

that he has started district industrial *

centres. There were many schemes
which had been brought out by the
previoug Government also. What was
lacking is the implementation. Now,
the implementation is defective, be-
cause the structure is not there, There-
fore, unless the Janata Government
ihinkg of structural changes, all these
promises to the small man, thepoor
nman, aboui the district industrial
centres, etc. is not going taxgive him
any benefit. First of all, even though
they may think of having smal] in-
dustries in the villages, unless the
people are trained, they will not be
able to take up industri®& Training is
most essential. It is not merely the
training. There should even be ear-
marking of the amount” because in
spite of what has been spent in the
cottage ang village indusSiries schemes
all along, the benefits derived by the
pcor classegy are very negligible. Even
there, it is the richer class, the influ-
enlial people, who benefited out of
these schemes. The poor man did not
materially benefit and his condition
has not changed. Even though,
while evolving these plans, it is said
that these are going to benefit the
poor class, they definitely did not do
su. Therefore, I would like thig Gov-
ernment to bear in mind that while
starting these industries, they should
be able to train people” in various
areas. It is no good—T"am totally
opposed to it—if they think of a
hereditary profession, if you #BIl the
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cottage ang village industry as shoe.
making. Can’t you think of any
other better avocation for a weaker
section person? This attitude will
have to be changed... (Interruptions)
There are so many industries. There
are so many things for which a per-
son could be t™ned afiid assisted to
starl his own industry. Unless this is
done, you would only be creating a
feeling amongst the weaker sections
that you are trying to continue the
hereditary type of prolession ang you
have no mind to help these weaker
sections. Therefore, Sir, the land
reformg T have all interest and hope
in it, because today with the Govern-
ment there is absolutely nothing-—
neither any scheme nor anything—tc
force them to give their lands. All
the records have been Torrected pro-
periy and there is nothing left with
the landowners to be taken over by
the Government. Therefore, thig will
be a futile exercise for the Govern-
ment if they go in for land reforms.
Therefore, I am only stressimg the
need for starting industrieg where
these people would be properly emp-
loved.

}_Even though
Tas said that

Another thfhg, Sir.
the Finance Minister
allocation for housing, etc. for the
weaker sections has been increased
to Rs. 125 crores, he has not given
the break-up of these figures. This
might include the backward classes
also. In any case, the mere alloca-
ticn of money without proper schmes
is nol going to help. This kind of
thing wag going on for the last thirty
years and it doés not help anyone.
Therefore, even in the plan there
should be a separate plan which
should be prepargd for the weaker
sections. Unless that is done, it is
niot going to help anybody. Sir, now
I woulg like to say something about
the Defence preparedness. Now the
Chinese attack on Vietnam hag open-
ed our eyes. We were not ignhorant
about it nor were we not knowledge-
able about it. The greatest man,
Pandi{ Jawaharlal Nehru, iried to win



229 Budget (General)

the friendship of the Chinese and he
was alsg betrayed by the Chinese.
When our friend, Mr. Vajpayee, was
going to China, everybody was ac-
cusing why Mr. Vajpayee was going
there, ang also for getting insulted
by the Chinese. Sir, when the
Chinese could betray the greatest man
of this country, Vajpayeeji is no
match for them. But what I would
like to say about his visit is, how is it
thui our Intelligence here both of the
" Home Ministry ang the Defence
Ministry failed to inform the Foreign
Minister what the situation is in
China. Is our Intelligence that poo:?
And i{ that Intelligence is so pocr
and so niggardly, how can anybody
rely upon the word of the Deferec
Minister when he says that nothing
is being done on the Bhutan side or
that no troop movement is there from
the Chinese side? How can anybody
trusi this kind of a thing because,
Sir, when the Foreign Minister visit-
ed China, the Chinese did not even
have the courtesy to allow him to
ccme back to India and then attack
Vietnam. They only wanted to mock
at India. They wanted to insult India.
The person mzy be a very small man
or he may be immature but he repre-
senis the country. Government of
India’s Foreign Mirfister goes there,
and when ig still there, Chinese attack
on Vietnam takes placd. Sir, I have to
blame only our Intelligence.” From
this T feel that our “fifelligence is
very poor and to me it appears that
they let us down. B

Therefore, Sir, Defence prepared-
nesg is very vital to this country. In
this Budget, it7is said that the Defence
Budget has increased only by about
Rs. 200 crores. But that is not going
10 help the Defence preparations in
a big way. Sir, today, whatever the
purchases are in Defence apd what-
ever the Defence industries are, they
are kept a closed thing from us eveu-
though the Defence fgecrets are no
more secret in the whole world, What
is Russia doing, the Americans know;
what the Americans are doing, the
Russians know. And what equipment
we have got and at whai price we
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are going to sell them after five or
six years, are all reported in the
American press. Therefore, Sir, there
is nothing secret, But everything is
considered to be secret as far as this
House is concerned. Ang the House
does nof have any proper way of
assessing the Defénce preparedness.
Sir, there are industries wunder ihe
Defence Ministry. In ofher countries,
even if a sophisticated item js pre-
pared for the Defence, they know
the price because the evaluation, ete.,
is done by the private parties. But
here we do not want that everything
should be exposed. Buf*™\hit 1 fecl
is that we should be in a posifion to
know the cost of the things that are
produced in the Defence factories.
(Time bell rings) That j5 a must.
Therefore, 8ir, I would like the De-
fence Ministry to come before the
House and tell us. There are some so-
phisticated industries about which the
House need not know. But there are
various purchases and various produc-
tions in the Defence factories which
can be made known to this House.
(Time bell rings)

Sir, in this connection, I would like
te say one more thing, The Defence
Ministry should keep its personnel
very happy. The Defence Minisiry
canrot function itself in an isolated
manner, The Defence Ministry has
got various cantonments in the
country. The cantonments like the
one in Delhi are under the control
of the Government of India. The
cantcnment areas are directly under
the Government of India through the
Defence Ministry. But the situation
in the cantonments is vary pathetic.
They are being treated ag if they do
not belong to this caountry. Even in
the matter of house sites in the can-
tonments, the Defence Minfétry is
asking the State Governments to pay
them the market rate and purchase
the house sites which are meant for
thie weaker sections. Even though ihe
Defence Minister happens to be a
Member from this community, still
he has not been able to understand
the problems faceq by the civilian
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population in cantonment areas.
{Time bell rings). Sir, I had to make
this point clear because recently
when the Defence Minister went
there, even the members of the Can-
tonment Board had to resort to fasi-
ingy and there was procession after
procession. Therefore, Sir, the things
in the Cantonment areas are not al
all good. They do not even get
waler to drink. We are talking about
the drinking water supply through-
out the country. But the people mn
those areas, which are directly undev
the Government of India, do not get
the water to drink and they do not
have a place to live in. Their houses
or huts are demolished every day.
This ha, become almost a daily occu-
rrence in Cantonment areas.

Therelore, Sir, through vou, I would
like the Defence Minister to take up
this mater and in case he wanis to
send a committee to find out this
thing hy should send a Commitlee of
Memberg of Parliament to Canton-
ment areas to see how the civilian
population in these cantonment areas
lives, ‘Thank you.

SHRI XK. S. MALLE GOWDA
(Karnataka): Sir, T wo welcome
the Budget proposals in so far as they
have, for the first time, in the history
of the Indian Parliament, drawn wide
attention of the urban intelligentsia.
the industrial sector and the Indian
politica] leadership to the rural reali-
ties. Mr. Charan Singh as he is
known, as the champion of the oppres-
sed, disorganised rural India, has
succeeded in  pinpointing to  ihe
Indian leadership and to the thinking
people that the greatly weakened
rural economy is the root cause of
the Indian economic ills and that
India’s proverbiaj poverty cannot he
cradicated if the antiquated thinking
regarding the ecghomic policies to be
pursued are not compleiely changed.
The Indian political leadership and
the Members of Parliament must rea-
iise that the concessions that the
Finance Minister has given to help
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the rural economy are only a drop in
the gcean.

Sir, I was in this House when six
years back the vrice of fertilisers
was raised by 100 per cent at one
strcke and the prices of some types
of fertilisers rose from about Rs. 1000
a tonne to Rs. 2000 a tonne. Good
many stockists of fertilisers became
lakhiers at that timg overnight. When
farmers were struck such a heavy
blow with scant respect for their
voice or for th& Tural economy, we
heard not this much of criticism m

the country.

Now the petty reduction of duty
by Rs. 100 a tonne and the reduction
of duty on light diesel oil and other
small reliefs given to farmers should
not evoke any criticism at all by the
right thinking people of this nation
of five and a half lJakh pathetic vil-
lages. It must be noteg that the
prices of fertilisers and pesticides
hLave gone up three times and the
excise duty on fertilisers alone comes

_to Rs. 150 crores. Index for agricul-

turai output has shot up Trom Rs. 100
in 1967 to Rs. 213 in 1978

I must gay, and the modern society
has to agree with me, that the atti-
tude of politica} leadership in Indi=a
towards the rural sector, ang its un-
realistic agricultural policies has to
change if India is to be built ag a
medern State and poverty is to be
eradicated.

One must feel unhappy that Mr.
Charan Singh’s Budget is termed a
‘Kulak Budget’ using the Russian
word, kulak, when too meagre a
relie{ is given by him to farmers
while daylight robbery of farmers’
income is committed by the consumers
by way of low prices paid for the
farm produce: ie., by Government
not ensuring the farmer parity price
for his produce.

Non-farming people of Indiz must
realise that with the low ceiling on
land-holdings of 10 to 18 acres for a
family of five people, the maximum
net income a rural family can get is
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abcut Rs. 10 to Rs. 15 thousand only.
In the modern world, in the year
1979, of the 20th cenfury, a whole
rural family of at least three working
people can at best get a maximum net
income of what a class III employce
in a bank or LIC or any other public
scctor undertaking gets. What some
pecple pointedly call a big farmer, &
kulak or a rich farmer and hig family
together get no better incore than
the salary and allowances of a Mem-
ber of Parliament. It is high timec
that all of us Indians realise fully
th=t after the impositicn of a low
ceiling on lgnd holding, the so-called
rich farmers or sg viciously labelled
kulak’s family can at best be classi-
fied with the urban~ middle class
family. -

Sir, the Indian economists, the in-
dustria] sectors lay stress on ‘savings
generation’ for new investment and
employment-generation in the irdus-
trial economy. Why do they nrot
stress the same thing regarding the
rural economy?

Our shortage in rural housing in-
cluding the bulk of substandard
houses to P rabuilt or substantially
improved is to the order of about 7
crore houses. Is it possible to moder-
nise our villages even in the next
hundreq years when the Governmbnt
incapacitate the rural families from
effecting sufficient savings for invest-
ment in better agriculture, batter
housing and better living?

The political Leadership in India
has blindlv adopted double standards
in resoect of the all-important econo-
mic policies, one savings generating
and rrowth-oriented economic policy
for the urban sector and. the other,
no-savings economic policy in respect
of the disorganised and voiceless rural
sector, If this is mnot the whole
iruth, how would the Planning Coni-
mission. the Government and the
Indiar political leadership account for

the politically explosive fact that
the socio-economic gap between
the wurban and rural societies

is inexorably widening year after
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year? To those who would
r:isleading talk about ths gap bet-
ween the rural poor and the zo0-called
rural rich I would tell “Please know
thyself the very much wider gap bet-
ween the urban poor and the urban
rich.”

Sir I travelled in the U.S.A. and
Japan recently. In the U.S.A., milk,
food, honey, cars and consumer goods
do not just flow but they are in floods.
The U.S.A. has beep supplying food-
grains fto Russia for the last few
years and has contracted to supply
to China also this year The prou-
dest and the biggest communist coun-
tries are importing food from the
US.A. In the US:A:, food is not
only g plenty but is 50 per cent cheap-
per thap in the western countries
and 300 per cent to 500 per cent
cheaper than in Japan.

Sir, I met Mr. Bob Bergland, Secre-
tary of Agriculture, Government of
U.S.A in Washington and presented a
copy of my book ‘For Power or For
People’. When he asked me ahout the
progress in agricultural front in our
country I told him that during the
last 20 years, through community
development schemes:; a large num-
enabled
to adopt modern technology in farm-
ing and produce more per acre than
before and that we have attained
self-sufficiency in food production.
[ also toldd him that there are 53
lakh villages in India which, could
be easily identified as such by their
backwardness and  poverty-stricken
condition whereas in the U.S.A. 1
coulg not identify any village as
such and that I could notice no
urban rura] socio-economic gap, not
to speak of the widening gap as in
our country.

I also visited Japan another great
democracy, to learn about the presen’
agricultural conditions in relation tc
their low land-ceiling policy as
had written one chapter in my bool
entitled ‘Realities of Agriculture ir
Japan’. I was given to understanc
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by the ZFconomic Advisor in the
Indian Embassy there that ceiling on
fand for personal cultivation has been
relaxed.

I want to bring home to my coun-
trymen that though the Japancse
farmer is the most efficient farmer
and produces the maximum from his
land the cost of rice which is grown
in more than half the area of culti-
vated land there, is nearly three
times that of India. The producer’s
price of rice was raised from year to
year under the Government’s policy
of assuring the farmer an income
comparable to that of the urban in-
dustrial worker. And the price at
which Government buys up rice from
its farmers is more than twice the
price of imported rice.

If in India our Government pays
just Rs 20/~ more per quintal for the
principal foodgrains, such as rice,
wheat and ragi as support price, it
would amount to more than a thou-
sand crores annually. Therefore as
responsible Members of Parliament,
we have to welcome the paltry con-
cessions given to the Indian farmers
by Mr. Charan Singh and this change
in the Government’s attitude to rural
sector is a welcome sign for the peo-
ple of India and to the Janata party.

Therefore, Sir, T urge upon the
Janata Government to re-orient fully
their economic policies including, the
vital agricultural policies based on
realism pragmatism and modernism.

It is vital for a free democracy
like India in the new age of awaken-
ing to equalise the economic oppor-
turities, i.e. the income opportuni-
ties among both the rural and the
urban people not only to ensure so-
cial justice to all the citizens but
alsg to ensure that the rural people
are not treated as second-class citi-
zens and placed at a great disadvant-
age. Even China, a great Communist
country is giving up its ideological
policies in favour of modern tech-
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pology which produces food and
consumer goods in abundance and
efficiently at lower prices for its peo-
ple. Americans are building a chain
of hotels at a cost of Rs. 500 crores
this year to boost tourist economy in
China.

Sir, I would make a fervent appeal
to the Finance Minister to feel the
pulse of the nation and g¢ with {ae
people. 1 would appeal to him to
cut the additional levy on petrol to
20 paise per litre, In the TU.S.A:
petrol costs about Rs. 5.50 per gallon
while in our country it costs now
nearly Rs. 21 per gallon. 1 would
anpeal to him to withdraw the levies
on kerosene pil and bidis which are
used by the poor masses. 1 appeal
to him to withdraw the levies on edi-
ble oil, matches cooking gas and
baby foods and earn the gratitude of
the housewives.

Sir, T would make an appeal, a
special appeal to the Finance Minis-
ter to withdraw the additional
Wealth-tax proposed. 1 would appeal
to him to limit the maximum wealth-
tax rate to 2 per cent.

I think the Financc Minister be-
lives that the best Sovernment is
the least governing and [east haras-
sing Government. It ig vital for a
democracy that it builds up a broad-
based middle-class in the country
and that larger and larger number
of peopl. are able to have ‘savings’
so that they help themselves with-
~1t looking to Government “Alp
It is found that the valuation of pro-
perty for levying Wealth-tax 1s made
irrationally in a most oppressive and
harassing, way  Especially the agri-
cultural properties ate being wvalued
in a most harassing way. 1 appeal
to the Finance Minister to constitute
a National Citizens’ Committee to
suggest norms to make valuation of
vroperties for the purpose of levying
Wealth-tax.

Sir. in the U S.A. rapid develop-
ment of the economy was made pos-
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sible by construction of a vast net-
work of roads, bridges which made
travelling and transport of goods
most convenient and best in the
world. The toll collected will pay
to meet the cost of large costly brid-
ges and tunnels within five years.
It is not to lndia’s credit taat therc 13
not one National Highway in our
country which has even two marked
lanes each way.

I make ap appeal to the Janata
Government to allot Rs. 800 crores
each year during the next ten years
for construction of g big network of
bridges and asphalted roads in the
country. This would boost the
economy and also redu.ce unemploy-
ment in the country considerably.

SHR] NARASINGHA PRASAD
NANDA (Orissa): Mr. Vice-Chair-
man, Sir, this is not a Budget but a
disastrous misadventure, a cavalier
exercise, fraught with the danger of
11 per cent built-in rate of inflation
in the economy. You will notice,
Sir, that the wuncovered budgetary
deficit of Rs. 1355 crores is a deficit
calculated at the stage of the Budget
proposals. When the revised esti-
mates come, this deficit is bound to
increase, as we have noticed in the
years 1977-78 and 1978-79. This may
still go up to Rs. 1500 crores. You
will notice, Sir, that the Central
Government expects to borrow from
the market, largly from the banks,
Rs. 1850 crores. Even if gnly three-
fourths of this amount was borrowed
from the banks the addition to the
overall liabilities will be of the order
of Rs. 3,000 crores, of which, 50 per
cent will be the money component.
Thus, the money supply expansion
will be anywhere between Rs. 1400
and Rs. 1500 crores. Bank loans to
the commercial sector will result in
an equal expansion of money supply.
Therefore, Sir, the total increase
might be, as I have already said}
about Rs. 3000 crores or a 15 per
cent rise over that of the last year.
Now what is the expected increase in
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the output? The hon. Finance Minis-
ter himself has admitted that tne
expected increase in the output 1s
about 3.5 per cent. Sir, in that case,
the reasonable conclusion 1s that the
inflation  potential of this Budget
couald be easily about 11 per cent.

Sir, the foreign exchange researves
are growing very slowly. We notice
taat the exports are sagging and the
import bill {is  rising. Therefore,
one can reasonably infer that not
much support could come from the
reserves in hpiding the ,prjse line
although the hory. Finance Minister
expects that the foreigp exchange
reserves may come to his rescue In
fighting the inflationary spiral.

Now, Sir, our food stock is 20 mil-
lion tonnes. That is another source
on which the hon. Finance Minister
depends for checking the inflationary
spiral, but may I submit Sir, that the
food stock that we have now ot
million tonnes, is primarily as a re-
sult of good monsoon which we had
last year and this year? What is
the guarantee that we will have ga
good monsoon next year also? After
all, when we mostly depend on the
rain god, on the weather god for
good crops, to depend on this stock
of foodgrains of 20 million tonnes to
combat  this inherent inflationary
spiral would be absolutely  wrong.
Sir, it is not realized by the Finance
Minister that during recent years
monetary liquidity has expanded by
approximately 60 per cent since the
end of March 1976. 'The people
who had got additional sources had
not, so far, created pressure on the
~ommodity market. There is possi-
bility of a large speculation in the
commodity market this year as a
result of these Budget proposals.
Sir, may I submit that right now
we are sitting on an inflationary
volcano? When it erupts, the naticn
will find itself completely unprepar-
ed. You will kindly notice that this
disturbing feature is acknowledged
at page 43, paragraph 6.23 of the
Economic Survey. After discussing
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the monetary policy and the credit
policy it is stated therein, I quote:

“From the foregoing account of
the monetary and credit develop-
ments in the economy during the
current year, it is reasonable to
conclude that the situation that 1s
emerging contains certain risks for
sustaining  growth  with  price
stability.”

Sir, the Finance Minister intends
to punish the urban poor, the lower
middle class and the middle class
because of their critical attitude 1
wards his ideological predilections.
Otherwise one fails to understana
the rationale behind this heavy dose of
taxation on every conceivablz item
of domestic consumption—-coa., 3z2as,*
kerosene, match-box, soap, tooth pas-
te, tooth brush and what not—in
addition to petrol and diesel, thus
increasing even the cost of transpor-
tation and seriously affecting mobi-
lity and travel of the people. Has
he realised that as a result of these
Budget proposals, the domestic or the
household expenditure in  every
family is bound to increase by a
minimum of 10 to 13 per cent caus-
ing financial hardship to every sec-
tion of the people—whether wurban
or rural? Some people have projec-
ted this Budget as a confrontation
between the urban middle class and
the rural rich. I do not take it as
tnat.  This Budget tries to punish
both the urban poor and the rural
poor. Since these points have been
discussed in detail by some of my
predecessors, T am not trying to
establish my point with reference to
statistics ofr facts. But the fact re-
mains that the way these tax pro-
posals have been brought and the
way these will affect the domestic
expenditure I would submit  are
bound to break the bones of every
family, whether urban or rural. The
Finance Minister has taken an in-
calculable risk by resorting to de-
ficit financing. I am not personally
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opposed to deficit financing. I an.
aware that in a developing country
or an under-developed country de-
ficit financing may be necessary for
growth and development of the
economy. But as I shall presently
show, here resorting to deficit fin~
ancing is practically affecting, our
entire economy and our whole eco-
nomy is likely to crash. His pre-
decessor, Mr. H. M. Patel also did
the same thing against the declared
policy of the Janata Party. You will
notice that from a three-figure bud-
getary deficit of Rs. 134 crores in
1976-77, this deficit has risen 1o a
four-figure deficit of Rs. 1134 crores
in 1977-78 and to Rs. 1348 crores in
1978-79 and now is rising to Rs. 1355
crores at this stage of presenting the
Budget proposals. We do not know
1o what amount it will reach by the
time the Revised Estimates are plac-
ed before Parliament, ] would very
respectfully  submit Sir, that it is
not a sound policy of financial man-
agement. 1 will briefly give some of
the reasons for this. This comfort-
able food stock of 20 million tonnes
primarily as a result of two conzecu-
tive good monsoons is not a stabilis-
ing factor for such a course. Second-
ly, we are fast eating into the com-
fortable foreign exchange reserve,
its growth rate slowing down.
Thirdly, it is not realised at what
cost the short-sighted zhori-term
demand and supply policy is being
pursued without any regard or con-
sideration of its long-term implica~
tions for domestic production. Four-
thly, it is not realised how the signifi-
cant increase in liquidity of the
system might cause a collapse of the
economy because of the inherent
threat of an explosive nature involv-
ed in it

Sir, the aulty price policy is
illustrated by the consumer price
index rising by 4.4 per cent whereas
the prices of primary articles have
considerably gone down.
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Sir, the Finance Minisar should
have made an carnest attempt to
close the gap between the Janata
Party’s profession and performance on
ihe question of employment. What
do we notice? We notice as a fact
that from 9.3 millions at the end
of 1975 in the live registers of em-
ployment the figure hag risen o 12.33
millions at the end of October, 1978,
a 14.1 per cent. increase, not to
speak of the millions unemployed in
the rural India.

Sir, decline in export performance
which ig almost negative, decline in
capital formation, decliae in coal nvin-
ing and steel production, decline in
production of transport eguipment,
sugar mill machinery, sewing machi-
nes and wagon building should have
caused concern and the Finance
Minister ought to have done some-
thing to restore vigour and health to
ithase sectors of economy including
the huge number of sick mills.

Sir, T will conclude my observation
on this Budget with only one more
remark. Mr. Mohammad Ali Jinnah
became the leader of the Muslim
community without ever reading a
page from the holy koran and Mr.
Charan Singh is now a kisan leader
without ever having cultivated an
inch of land. And through this Bud-
get he is trying to take political pos-
tures by showing some concessiong to
17 per cent. of the agriculturists at
the rate of 10 per cent per kilo of fer.
tilisers and wants to parade himself
as one of the great kisan leaders. It
is unfortunate that agriculturists are
moved by this small concession and
are seeing a great philosophy into the
present Budget proposals brought
forth by him. As I said, this deficit
financing and the inherent built-in
11 per cent. inflationary spiral con-
tained in the Budget proposals and
the heavy burden cast on the middle
class and the lower middle class is
likely to bring a cellapse not only of
our economy but also of this Gov-
vernment. I think the Finance Min-
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ister should take a warning from -il
these economic trends

SERI L. R. NAIK: Mr. Vice~-Chaii-
man, Sir, I rise tc make certain o*-
servations on the General Budget
intfroduced by the Deputy Primre
Minister of India and Finance Minis-
ter. I have heard with rapt atten-
ticny many of the speakers in  this
augus{ House and what seems to me
is, except perhaps Mr. Nanda, they
have lost sight of the armtilbion of ‘the
Finance Minister, Chaudhari Charan
Singh. In order to appreciate this
premise of mine, I would like to re-
ming this House about the days of
the kisan rally.

It is known to the worlg that there
Was a big tussle between the Prim:
Minister of India and the then Home
Minister of India, Chaudhari Charsa:
Singh, and what happened ag a resu’t
of that tussle wasg that Chaudhoari
Charan Singh had resigned as Home
Minister. But subsequently he tried
his best to come back again to the
office which he had lost."Unfortunate-
ly or fortunately for him, though he
could not get the Home Ministry, he
has been able to secure the Finance
Ministry and he knows on what
strength and whose support he could
marnage a come-back to the Cabinet.
Everybody knows that for this pur-
vose he had recently held a big Kizan
rally under his hegemony. Several
thousands, perhaps lakhs, of people
from all over India came and attend-
ed that rally. T had also occasion to
attend the rally and I know some of
my friends from Karnataka—though
their number is not much they were
not less than 50 to 60—whop also at-
tended the rally. 1 know personally
some of those 50—60 kisans Wwho
came and their background. I amn
sure the other kisans who attended it
would also have the same typeg of
background—those whg came frown
other parts of the country. I know
that these 50—60 kisans were zll weil-
to-dc people: they were all rich peo-
ple; they were all people who ‘had in
iheir hands all the benefits that have
been given as a result of whatever
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measures that have been undertaken
since our Independence Day. They
have exploited the poorer sections of
the vilages. loday they hoid very
important positions. It is they wno
are the village panchayat presiden.s,
who are the village panchayat meri-
bers, who are directors of co-opera-
tive societies, who are directors of
spinning mills, who are directors of
co-operative banks and  indusirial
banks. All such people had attended
that rally and it is for this reason,
Sir, that I would like to say that ti=
rally was not a rally of kisans as we
understand its meaning in the ordi-
nary parlance but it wag a rally of
the well-to-do people, the rura] »ich
who attended that rally, and it is oa
the strength of that that the Finance
Minister has claimed the hegemo v
of all kisans in thg Counirv. That .s
the trick he has played and, perhaps,
to o large extent he has been succes-
sful. Therefore, he is very
rauch obliged to such a ca:w-
gory of people from the rural aress.

Now, Sir, if we cxamue a
6 pm model village of. say, one
hundred femilizg,  wlio s doy
we find taer2? Not mnore thon

five or six families control the whole
village economy and the rest are
either belonging to the barkyvrard
classes or the scheduled castes and
the scheduled tribes, or are small
holders or the marginal holders or the

landless labourers and people like
that. Amongst ithem also, we  find
the bonded labnurars. Thig is  the
structure of our villages. If we exa-

mine the whole structure of this Bud-
get. what has been aimed at by Chau-
dhary Charan Singh is to re-pay the
debt he owes to thoss kisans who are
the so-called rural rich, on whose
strength he ha: managed to come to
the office he holds If we examine the
whole thing, it is vers cleav. The
Budget speech of the hon. Finance
Minister goes on from nadge to pade.
Perhaps, this is one of the longe-t
speech ever made in the Parliament
of our country, He begins his gveech
by telling us what the objectives are
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on which he has based the whole
structure of th2 Budg2t proposals he
has introduced. He has said that the
tirst objective iz to remove disparities
in incomes. Very good. Nobody can
find fault with that. We want these
disparities to be removed. Now, com-
ing 1o the village level, what do we
Lnl?  Ag T Hld you, in G0 famdlies
in a village, there are five or six
{amiliet who keep tractors and have
so many other types of facilities, who
use organic manure and things like
that. Tt is these people who own the
plantations and all other kinds of
commercial crops. Now, as against
these five or six families, the rest are
in doldrums. There is so much dis-
navity in the incomes cf thes<e rich
families and the rest. The Finance
Minister himself has stated very re-
cently, while addressing the Indu-t-
viex Bonrd meeting, that the whole
riches of this countrv are rontrolled
bv 10 per cent people who belong to
the uoper crust of society.

THE VICE-CHAIRMAN:
SHYAM LAL YADAYV): Kindly
brief.

SHRI L. R. NAIK: All right, T will
t1-- to be brief.

Now, Sir, the second  objective
which he hag stated is that he wants
to increase production and consequen-
tly remove poverty. The third ob-
jective he hag stated is the removal
of unemplovment and under employ-
ment, Nobody can find fault with
these thinegs. The question is, the
taste of the pudding lies in its eating.
Have the Budget provisions been
made conducive to bring about such a
situation in the country I would
like to ask the Finance Minister to
~ive m~ a straight answer to this
question of mine. I am sure it is not
possible for him to give it.

(SHRI
be

Take, for instance, the rural econo-
my todav. Many of my friends have
spoken about the land reformg laws,
Recently, the Planning Commission
appointed the Raj Krishna Commit-
tee to go into this matter of land
reforms ang find oul to what extent
it has been possible to distribute lands
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evenly so that disparities in incomes
could be reduced considerably, Now
what has Shii Raj Krishna said? He
has made certain good observations.
The urst one is that there is almost a
failure of the land reformg laws 1n
the country. and he has also suggest-~
ed a remedy. The remedy is that hen-
ceforward whatever laws are enacted
regarding the land reforms, they
should al) be placed in the Ninth
Schedule to the Constitution so that
they could be kept beyond the pur-
view of the civil courts. Now, Sir,
everybody knows that there are as
many as 77 such enactments  which
have been placed in the Ninth Sche-
dule. My own State of Karnataka
has placed their land reformg laws in
the Ninth Schedule. But what is
happening there, I know personally
because I had ah occasion to serve as
a member of the land tribunal at the
taluka level and I know how  the
imdementation goes on. We have
seen, under the dynamic leadership
oi our Chief Minister, no acubt. every
offort hag been made and every en-
couragement has been given to the
tribunals to gee that all surplus land
is declared. And it has been distri-
buted. Qut of the surplus land, 50
per cent must go to the Scheduled
Castes and the remaining 50 per cent
nust go to the landless labourerg ir-
respective of caste of creed. But
vhat happened®> The Rszj Krishna
Committee itself says that there are
as many as 27,000 writ petitions pend-
ing in all the High Courts of tihis
country.

THE VICE-CHAIRMAN (SHRI
SHYAM LAL  YADAVY). TFinish
please.

SHRI I. R. NAIK: I must do

some justice. Otherwise, what is hap-
pening in my case? Always I  am
taken ag the last man.

THE VICE-CHAIRMAN {SHRI
SHYAM LAL YADAV): You are
not the last man. The debate will
continue the next day alsa.

SHRI L. R. NAIK: T mush give
vent to my views. I represent the
Scheduled Castes and the Scheduled
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Tribes people and the down-trodden
people of this country, and I must say
something about this kulak’'s Budget.
He ghould not go scoi-free, That is
what I am urging. I must be allowed
to say something about these things.

THE VICE-CHAIRMAN {SHRI
SHYAM LAL YADAV): Yes, Yes.

SHRI L. R. NAIK:
about land reforms. What ;s happen-
ing? Even in Karnataka where we
have an enlightened Government to
implement land reform laws, there are
11,000 writ petitions pending in  the
High Court, Why are they not being
disposed of. I have asked several
questions to Shant; Ehushanji abeut
it. I asked him what measures he
would take. He has not suggested
any concrete measures Bui I have
asked another queston to him. [ have
asked him: How many High Ceurt
Judgeg are there in this country? He
replied that they were about 500. [
asked: Out of the 500 High Court
Judges, how many of th=m beleng to
the Scheduled Castes nd  the
Scheduled Tribes? Do you know the
answer, Sir? He said that only four
Scheduled Caste Judges were to be
found. And how many from the Sche-
duled Tribes? None. Sir, everybody
knows that the hinplementation of the
land reform laws depends upon the
personal philosophy and attitude of a
Judge. And if the Judge comes Irom
a higher caste of the society, he will
have absoluiely o idea about wnat is
bappening to the millions of the
people in the country. And that is
why it has not been possible to dis-
pose of all these cases, This is hap-
pening in other cases also and other
State also.

1 was speaking

Sir, the land has been declared sur-
plus First it was said that the land
dedlared as surplus was 20 million
acres. And now subsegently, the
Budget speech says that it is 46 lakh
acres. What is this® Whose figure
have we to take as correct? The
Minister of Agriculture says thay there

“ is about 20 lakh acres of surplus land,

It this 20 lakh scres of surplus land
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were to be declared and disiributed
among the landless and the Scheduled
Castes and the Scheduled Tribes, 1 amn
sure, 1t would have gone a long way
in removing the disparities in the in-
come of the rural rieh and that of
the rural peor. Buf that has not been
done. 1 have zot my figures. I do
not think, you will allow me io read
these figures. 1 have got the Staie-
wise figures, and you will find that this
problem has reccived a  miserable
approach. This is happening espe-
cially since the introduction of the
Janata Party Government in the coun-
try The Janata philosophy will never
suit to take drastic steps to bring
aboul equality of weallth though our
Constitution speaks so much about it.
And what is the reason for this? The
reason is very obvious. The Jarala
Party Government lacks political
will to bring about radical changes mn
the structure of the rural economy.
That s my charge against him and
against the Government. They will
never do it because they are nct so
made to do it. So this is the probiem
of the tenant class. And what is the
problem of the landless agricultural
labourers? They are most disorganised
today. There js no organisation. There
is organised labour in our factories
and they have “een able to deal with
the “haves” squarely; I know it. But
is that the condition with our agricul-
tural labour? They are most disorga-
nised. This Budget sliculd have made
some provision to see {hat some orga-
nisation among these agriculiural la-
bourers would also takes place.

Now, Sir. coming {o bonded labour,
my friend very well explained about
this problem. It 1s on record, and the
Gandhi Peace Foundation and the
National Labour Institute have gone
into this problem and they have made
an assessment, that today only in
nine Staies the bonded labour is to the
tune of 2.7 million. And they have
further said that out of this number,
one-third have crept in very reecently,
that is, about a year back, after 1he
Janata Party cam> to power. And
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this year nearly 58 per cent have crept
in. So this is whar is happening;
their number is increasing. The num-
ber of the landless pzople 1s inc: easing
by leaps and bounds. I have got tull
statistics. I don't think you will allow
me to read them. But what [ wani
to say is that it is not possible for this

Gevernment to de all ithese things.
Now, there are ...
THE VICE-CHAIRMAN (SHRI

SHYAM LAL YADAV):
clude now.

Please con-

SHRI L. R. NAIK: | will conclude;
I will not {ake much time. But I have
to say one thing about cur sieel
policy. Now the Budget speaks of
spending some moaey on certain integ-
rated steel plants. Well they require
development; there is no doubt about
it. But my point is: Have we asses-
sed correctly the steel requirement of
this cotntry? And haviag assessed it,
have we endeavoured to create a capa-
city? And having endeavoured 1o
create a capacity, are we in a position
to establish it? This is my point. 1n
thig connection, I had a long dialogue
with our Steel MVinister. And I waul
to refer only to cne instance where
the Government of India is still bung-
ling too much, and that is, about our
Vijayanagar steel plant in Karnataka.
Now, Sir, the Vijayanagar steel plant,
as you all know, is situated in an area
where very rich iron ore is to be
found. It is an admitted fact. There
is the report of the Dastur Committee
and there is also the report of
MECON, which is a subsidiary of the
SAIL. it hag given a considered re-
port on this point. They have said
that if there is to be any viable steei
unit, it should be at Hospet or Vijaya-
nagar. But all these technical opi-
nions, the opinions of economists and
the opinions of geologists have bech
thrown overbnard. Our Chief Minis-
ter has been writing to the Steel
Minister since a very long time, and
every time under one pretext or ano-
ther, it is being postponed. Sir, this
steel plant was sanctioned and  the
foundation-stone of the plant was Jaid
by Shrimati Indira Gandhi in 1971
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And when the Prime Minister laid the
foundation-stone, what  inhibition
should there be to take up the work
in right earnes{?

THE VICE-CHAIRMAN  (SHRI
SHYAM LAL YADAYV): That will do.

SHRI L. R. NAIK: One way or
another it is being postponed, and I
have reason to believe that this Janala
Government bear; a grudge against
my Government in Karnataka whici
is really a people’s government, It 1s
the government of the people, by the
pople and for the people,

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAYV): That will do.

SHRI L. R. NAIK: If they {ail, they
must face the consequences. However,
I want to take this opportunity of
urging on them that they must consi-
der this question in right earnest, from
the nationa] point of view. I am not
speaking from the point of view of
Karnataka alone. I am spcaking
from the point of view of the nation
as a whole. The steel plant at Vijaya-
nagar is a very viable one, very eco-
nomical one. Therefore, Mr, Stcel
Minister, please don’t say there is
no coal there, there is no coking coal
there, and all that. Mr. Steel Minis-
ter, steel is not made of coal alone. It
requires iron ore, it requires waler,
it requires several other things, so
much of infrastructure, Al  those
things are available there. I am not
grudging if other States get anything.
Every year now they have started
importing 1 million tonnes of steel.
At whose expense? Why spend so
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much money and suffer when we have
all the raw material needed within
the country? Sir, I wanted to speak a
lot about other things...

THE  VICE-CHAIRMAN (SHRI
SHYAM LAL YADAYV): You leave
those things to other speakers. Now
please conclude,

SHRI L. R, NAIK: I wanted to
speak about taxation, direct taxes, in-
direct taxes, how all of them have
been managed, for what purpose, and
s0 on. For whom and for what have
they been managed? Only 1o help tie
rural rich and the urban rich.

With these few words, Sir, I thank
you for this opportunity.

SHRI V. GOPALSAMY (Tamil
Nadu): Sir, T want to know ti]l what
time we are going to sit, because I was
given {c understand that we are going
to sit till 7 O'clock, when we asked
for our chance to speak...

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): | may inform
hon. Memberg that I was told the
Janata Party is holding its meeting
and so it is not possible to conlinue
the discussion nnw, The discussion
will continue on Monday; it is not
finished yet. So you will have your
chance to speak on Monday.

T AT AT FTLAEFT 11 T
aF @ faq exfra &1 ard §
The House then adjourned
at seventeen minutes past six
of the clock, till eleven of the

clock on Friday, the 16tF
March, 1879,
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